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INTRODUCTION 

1 Naresh Selwal Acting Chairperson of the Commuttee on the Welfare of Scheduled 

Castes Scheduled Tribes and Backward Classes having been authorized by the 

Committee 1n this behalf 1 the absence of Chairperson Under Rule 221 (3) of Rules of 

Procedure and Conduct of Busmess of Haryana Legislative Assembly present this 

report on the reservation/representation of Scheduled Castes Scheduled Tribes and 

Backward Classes n the Welfare of Scheduled Castes & Backward Classes Department 

Women & Child Development Department Public Health (Water Supply & Sanitation) 

Department Education Department and Agriculture Department and action taken by the 

Government on the recommendations as contained एव एंड thirty third Report of the 

Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

The Committee examined the Administrative Secretaries of various Departments 

referred (0 1n the report Accordingly the report1s based on the replies furmished by the 

departments/autonomous bodies explanations and clanifications received during 

deliberations and further observations/recommendations made by the Commuttee पा this 

behalf The paragraph (s) recommendations (s) which have not been ncluded 1n this 

report have been dropped/disposed of by the Commiuttee after fully satisfying themselves 

A brief record of the proceedings of each meeting has been kept separately 17 the 

Haryana Vidhan Sabha Secretariat. 

The Committee wishes to express पिला thanks (0 the Administrative Secretaries of 

Departments referred (0 tn the report and thetr representatives who appeared before the 

Commuttee for oral examation पा regard (0 the reservation/representation of Scheduled 

Castes Scheduled Tribes and Backward Classes पा the respective Department/autonomous 

body 

The Commuttee 15 thankful for the whole hearted and unstinted co operation 

extended by the Secretary/Under Secretary and 15 staff 

Dated Chandigarh the NARESH SELWAL 

22nd February 2011 ACTING CHAIRPERSON 

(u)



REPORT 

The Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and 

Backward Classes for the year 2010 2011 was constituted on 16th April 2010 by पाठ 

Hon ble Speaker authorized by House on a motion passed by the Haryana Vidhan Sabha 
in its sitting held on 12th March 2010 for nominating the Members of the Commuittee 

and also for appointing the Chairperson of the said Commuttee 

Shr1 Ram Kishan Gujjar a Member of the Commuittee was appointed Chairperson 

of the Commuttee by the Hon ble Speaker on 16th April 2010 

The Commuttee held 67 sittings till the date of finalization of the Report 

The first meeting of the Commuttee held on 21st Apnl 2010 was addressed by the 
Under Secretary who explained the scope and functions of the Commuttee पा detail The 

Charrperson while thanking the Hon ble Speaker for nominating him as the Chairperson 

of the Commuttee and also assured that with the Cooperation of the other Members the 

Commuttee will work for improving the lot of down trodden sections of the society 

The Commuttee था tts meeting held on 25th May 2010 selected the following 

Departments for examination during the year 2010 2011 The Commuttee decided that 
material already recerved from the Departments may be placed before the Commuttee and 

the material imnformation 1f any required for फट use of the Committee may also be called 
from the concerned Departments 

() Welfare of Scheduled Castes & Backward Classes Department 

(1) Women & Child Development Department 

(tn) Public Health (Water Supply & Sanitation) Department 

(1४) Education Department 

(v) Agnculture Department



WELFARE OF SCAND BC DEPARTMENT 

The Haiyana Vidhan Sabha Secretariat vide letter dated 14" June 2010 asked the 
Financial Commussioner & Principal Secretary to Government Haryana Welfare of SC 

and BC Department for supplying a statement showing the reservation/iepresentation of 

Scheduled Castes Scheduled Tribes and Backwaid Classes 1 Haryana Welfare of SC 

and BC Department for फिट year 2007 2008 2008 2009 2009 2010 as 1t stood on 31* 

March 2010 within a fortnight m the prescribed performa The Commbhtee scrutinized 

the material and orally examined departmental tepiesentative on 3 ¢ February 2011 

The Committee feels satisfied with the facilities given by फिट department to the 

Scheduled Castes under the varnous schemes [फीट Committee recommends that 

scholarship may also be given to the Arts and Commerce girls students on the same 

pattern of Science girls students 

The Compmttee 1s of the view that a Computer centre may also be opened पा the 

Mewat District alongwith other ten districts 

The Commnuttee 15 of the view that norms paymng the fees to the students of 

Scheduled Castes & Backward Classes for preparation of HCS & IAS examined be 

finahized at the earlest 

The Committee recommends that the amount of the “Shagun” may be given 

one time mstead of two installments 

The Commuittee recommeds that post of District Welfare Officer may be filled 

up at the earhest at all district level so that the work load of the various schemes may 

be decreased 

The Commnittee recommends that no benefit of Indian Awas Yoyna be given to 

those persons who have already taken the benefit of Rs 50,000/ under the Housing 

Schemes 

WOMEN AND CHILD DEVELOPMENT DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 22" June 2010 

asked the Fmancial Commissioner & Principal Secretary to Government 

Haryana Women and Child Development Department for supplying a 
statement showing the reservation/representation of Scheduled Castes 

Scheduled Tribes and Backward Classes in Haryana Women and Child 

Development Department for the year 2007-2008 2008-2009 2009 2010 
as 1t stood on 3151 March 2010 within a fortmght हा the prescribed performa 

The Commuttee orally examined the departmental representative on 

12 January, 2011 The Committee would पट to know the latest position 
alongwith the action taken पा the matter for filing up the shortfall पा 

Backward Classes category 

The Commuttee further recommends that the shortfall प्रा service 
should be filled up at the earliest so that the new schemes of the Government 

may be implemented



3 

PUBLIC HEALTH (WATER SUPPLY & SANITATION) 
DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 14th June 2010 asked 
the Financial Commussioner & Principal Secretary to Government Haryana Public 

Health (Water Supply & Sanitation) Department for supplying a statement showing the 

reservation/representation of Scheduled Castes Scheduled Tribes and Backward Classes 

पा Haryana Public Health (Water Supply & Sanitation) Department for the year 2007 
2008 2008 2009 2009 2010 as 1t stood on 31st March 2010 within a fortmight पा the 

prescribed performa But the department did not supply the requisite information 

The Commuttee took a serious view of the inordinate delay for supplying the 

required mformation which was asked to be supphied within a fortmght 

EDUCATION DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 22nd June 2010 asked 
the Financial Commussioner & Principal Secretary to Government Haryana Education 
Department for supplying a statement showmg the reservation/representation of Scheduled 
Castes Scheduled Tribes and Backward Classes पा Haryana Education Department for 

the year 2007 2008 2003 2009 2009 2010 as 1t stood on 31st March 2010 within 8 

fortmght 1n the prescribed Performa 

The reminders were 1ssued to the Government for supplying the required 

information But फिट Government supplied only the information m respect of Elementary 

Education The Commuittee could not examine the department orally for want of not 
supplying the complete information 

The Commuttee took a serious view for not supplying the complete requisite 

information till the finahzation of the Report The Commuttee has desired that 
the requsite reply in respect of Higher Education and School Education may 

be supplied to Commuttee at the earliest as the only reply of the Elementary 

Education has been received 

AGRICULTURE DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 22nd June 2010 asked 

the Financial Commussioner & Principal Secretary to Government Haryana Agriculture 

Department for supplying a statement showing the reservation/representation of Scheduled 

Castes Scheduled Tribes and Backward Classes पा Haryana Agriculture Department for 

the year 2007 2008 2008 2009 2009 2010 as 1t stood on 31st March 2010 within a 

fortntght ता the prescribed performa 

The remnders were issued to the Government for supplymg फिट required 

information but फिर Commuittee 15 constramned to point out that the Government did 
not supply the required information till the framing of this Report which was asked to 

be supplied withun a fortmght.



GENERAL RECOMMENDATION 

During the year 2010 2011 while examiming फिट Departments of Welfare of 

Scheduled Castes & Backward Classes Department Women & Child Development 

Department Public Health (Water Supply & Sanitation) Department Education 

Department and Agriculture Department Commuttee observed that Public Health (Water 
Supply & Sanitation) Department Agriculture Department and Education Department 
did not send the information required by the Commuttee mspite of reminders 1ssued by 
the Haryana Vidhan Sabha Secretariat as a matter of result the work of the Commuttee 

remained delayed The Chief Secretary (0 Government Haryana has already issued 
instructions to all departments with regard thereto The Commuittee therefore has 

recommended that the Chief Secretary to Government Haryana may agarn take up the 

matter with the Administrative Secretaries to send the replies पा time to this Secretariat



IMPLEMENTATION OF RECOMMENDATIONS/ OBSERVATIONS 
AS CONTAINED IN THE 33rd REPORT 

The Commuttee scrutinized the replies submitted by the Government and the 

action taken on the recommendations/observations of the Commuttee 85 contamed पा 1ts 

[1th 13th 14th 150 16th 17th 23rd 25th and 32rd reports The Commuttee noticed 

that 1n case where replies were not received from the Government and information was 

not expedited by फीट Government the Government was reminded by the Haryana Vidhan 

Sabha Secretariat The Commuttee also orally examined the representatives of the 

Government/concerned department/autonomous bodies for not expediting the required 

information with regard to the actton taken on the recommendations of the Committee 

The recommendations/observations which are still outstanding and are shown 

on the following pages alongwith further observations of the Committee for 

implementation



E
D
U
C
A
T
I
O
N
 
D
E
P
A
R
T
M
E
N
T
 

(3
2n
d 

Re
po
rt
 

20
08

 
20
09
) 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
फि
ट 

Co
mm

ut
te

e 
Ac
ti
on
 
ta

ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt

he
r 

ob
se

rv
at

io
n 

of
 
th

e 
Co

mm
ut

te
e 

1 
2 

3 

Th
e 

Co
mm

ut
te

e 
ex
am
in
ed
 

th
e 

ne
w 

sc
he

me
s 

in
tr
od
uc
ed
 

in 
No

 
re
pl
y 

ha
s 

be
en
 
re
ce
rv
ed
 

Th
e 

Co
mm

ut
te

e 
ha

s 
de

si
re

d 
th

e 
Ed
uc
at
io
n 

D
e
p
a
r
t
m
e
n
t
 

na
me
ly
 
A
m
b
e
d
k
a
r
 

M
e
d
h
a
v
i
 

Ch
ha
tt
ar
 
Yo

jn
a 

Ra
ji

v 
Ga

nd
hi

 
Me

dh
av

i 
Ch
ha
tt
ar
 
Yo
jn
a 

Si
ks

ha
 

Pr
ot

sa
ha

n 
Yo
yn
a 

an
d 

ot
he
r 

sc
he

me
s 

of
 t

he
 C

en
tr

al
 
Go
ve
rn
me
nt
 

an
d 

th
e 

St
at
e 
Go
ve
rn
me
nt
 

fo
r 

फि
ट 
We

lf
ar

e 
of

 
SC 

ST
 
a
n
d
B
C
 

Th
e 

Co
mm
at
te
e 

15 
sa

ti
sf

ie
d 

wi
th
 

th
e 

re
pl
y 

gi
ve

n 
by
 

th
e 

de
pa

rt
me

nt
 
bu

t 
sti

ll 
ob

se
rv

e 
th

at
 t

he
 
go
od
 
re

su
lt

s 
of

 t
he
 s

ch
em

es
 

ar
e 

no
t 

c
o
m
i
n
g
 

ou
t 

du
e 

to
 

no
n 

se
rt

ou
sn

es
s 

of
 

th
e 

im
pl
em
en
ta
ti
on
 

of
 
th
e 

sc
he

me
s 

Th
e 

Co
mm

ut
te

e 
de

si
re

d 
th

at
 

co
pi

es
 

bo
ok

s 
an
d 

ot
he

r 
be
ne
fi
ts
 

of
 

फी
ट 

sc
he

me
s 

sh
ou
ld
 

be
 

gi
ve
n 

to
 

th
e 

st
ud

en
ts

 
m 

th
e 
b
e
g
m
m
n
g
 

of
 
th
e 

fi
na

nc
ia

l 
ye
ar
 

wh
ic
h 

15 
ca

re
er

 
ma
ki
ng
 
tu
me
 
of

 t
he
 
st

ud
en

ts
 
es

pe
ci

al
ly

 
in
 h

ig
he

r 

cl
as

se
s 

50
 
th
at
 
th

e 
fu

nd
s 

ca
n 

be
 
ut

ih
ze

d 
pr
op
er
ly
 
an
d 

पा 
ti
me
 

In
 
th

e 
Dr
 
A
m
b
e
d
k
a
r
 
me
rn
to
rt
ou
s 

sc
he
me
 

nu
mb
er
 

of
 
50
00
 

st
ud
en
ts
 
sh
ou
ld
 
no

t 
be

 
fi
xe
d 

Th
e 

Co
mm

ut
te

e 
15 

of
 t

he
 
vi
ew
 

th
at

 

wh
os

oe
ve

r 
st

ud
en

ts
 

ge
ts
 
mo
re
 

th
an

 
60
% 

ma
rk
s 

he
 
sh
ou
ld
 

be
 

mc
lu

de
d 

पा 
th
e 

lis
t 

Th
e 

Co
mm
ut
te
e 

de
si

re
d 

th
at

 p
ub

he
it

y 
of
 t

hi
s 

sc
he
me
 
sh
ou
ld
 
be

 
do
ne
 
du
ri
ng
 

th
e 

ne
xt
 
ac
ad
em
ic
 

se
ss

io
n 

Th
e 

Co
mm
ut
te
e 

ob
se
rv
ed
 

th
at
 
st

ip
en

d 
mt

re
du

ce
d 

by
 

th
e 

Go
ve

rn
me

nt
 

15 
a 

ve
ry
 
go

od
 
sc
he
me
 

wh
ic
h 

ha
s 

op
en
ed
 

फि
ट 

ac
co
un
ts
 

of
 
th

e 
st
ud
en
ts
 

an
d 

1t 
re

du
ce

s 
th
e 

dr
op
 

ou
t 

ra
te
 
an

d 

in
cr
ea
se
s 

th
e 

li
te
ra
cy
 
ra
te
 

11 
Ha

ry
an

a 

Th
e 

Co
mm
ui
tt
ee
 

al
so
 
ob
se
rv
ed
 

th
at
 

th
er

e 
sh
ou
ld
 

be
 

a 

co
or
di
na
ti
on
 
Co

mm
ut

te
e 

co
ns
is
ti
ng
 

of
 
of
fi
ce
rs
 

of
 
Ed
uc
at
io
n 

De
pa
rt
me
nt
 
an
d 

So
ci

al
 
We

lf
ar

e 
De

pa
rt

me
nt

 
Ha

ry
an

a 
so

 
th
at
 

all
 
th
e 

af
or
es
ai
d 

we
lf

ar
e 

sc
he

me
s 

ma
y 

06
 
mm

pl
em

en
te
d 

an
d 

fu
nd
s 

so
 
al
lo
tt
ed
 
ma

y 
be
 
ut
il
iz
ed
 
pr
op
er
ly
 

th
at
 

th
e 

la
te
st
 

po
si

ti
on

 
ma

y 
be
 
in
ti
ma
te
d



U
R
B
A
N
 
D
E
V
E
L
O
P
M
E
N
T
 
D
E
P
A
R
T
M
E
N
T
 
(
L
O
C
A
L
 
B
O
D
I
E
S
)
 

(1
1t
h 

Re
po
rt
 

19
85
 

86
) 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm
it
te
e 

Ac
ti
on
 
ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt
he
r 

ob
se
rv
at
io
n 

of
 
th
e 

Co
mm
ut
te
e 

2 
3 

In
 

or
de
r 

to
 
en
su
re
 

ef
fe
ct
iv
e 

en
fo
rc
em
en
t 

of
 

th
e 

re
se

rv
at

io
n 

po
li
cy
 

th
e 

De
pa
rt
me
nt
 

sh
ou
ld
 

re
vi

ew
 

th
e 

pr
og
re
ss
 
fr
om
 
ti
me
 

to 
tu

me
 
an

d 
th

e 
pr
og
re
ss
 
re

po
rt

 

be
 

se
nt

 
fo

r 
in

fo
rm

at
io

n 
of

 
th

e 
Co

mm
it

te
e 

Th
e 

Co
mm

it
te

e 

fu
rt

he
r 
re

co
mm

en
de

d 
th
at
 t

he
 
Ch
ie
f 

Se
cr

et
ar

y 
to 

Go
ve
rn
me
nt
 

Ha
ry

an
a 

sh
ou

ld
 

ta
ke
 

up
 

th
e 

ma
tt

er
 

wi
th
 

th
e 

De
pa
rt
me
nt
 

to
 

en
fo

rc
e 

th
e 

re
se
rv
at
io
n 

po
li

cy
 

50
 

th
at
 

al
l 

th
e 

ir
re
gu
la
nt
ie
s 

ma
de
 

10
 

th
e 

Mu
nm
ci
pa
li
ti
es
 

wi
th
 

re
ga
rd
 

to
 
Go
ve
rn
me
nt
 

re
se
rv
at
io
n 

po
li
cy
 
ma
y 

be
 
av

oi
de

d 
m 

fu
tu
re
 
an
d 

th
e 

pe
rs

on
s 

be
lo
ng
in
g 

to
 
Sc

he
du

le
d 

Ca
st
es
 
ma
y 

ge
t 

पि
ला
 

fu
ll
 
sh
ar
e 

10
 
th

e 

se
rv

ic
es

 
of
 
Mu

ni
ci

pa
li

ti
es

 

Re
se

rv
at

io
n 

Po
hi

cy
 

प्रा
 M
um
ci
pa
li
ti
es
 

No
 

re
pl
y 

ha
s 

be
en
 
re
ce
iv
ed
 

Th
e 

Co
mm

ut
te

e 
ha

s 
de

si
re

d 

th
at
 

th
e 

la
te
st
 

po
si
ti
on
 

be
 

se
nt
 

to
 
Co

mm
ui

tt
ee

 
at

 
th

e 

ea
rl

ie
st



H
A
R
Y
A
N
A
 

S
T
A
T
E
 

E
L
E
C
T
R
I
C
I
T
Y
 

B
O
A
R
D
 

(1
3t

h 
Re
po
rt
 

19
87

 
88

) 
H
A
R
Y
A
N
A
 
P
O
W
E
R
 
G
E
N
E
R
A
L
 
C
O
R
P
O
R
A
T
I
O
N
 

L
I
M
I
T
E
D
,
 
P
A
N
C
H
K
U
L
A
 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th

e 
Co

mm
ut

te
e 

Ac
ti
on
 

ta
ke

n 
by

 
th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt
he
r 

ob
se

rv
at

io
n 

of
 
th
e 

C
o
m
m
u
t
t
e
e
 

1 
2 

3 

Fr
om

 
th
e 

pe
ru

sa
l 

of
 

th
e 

ma
te

ri
al

 
Cl

as
s 

ता
 
Po
st
s 

su
pp
hi
ed
 

by
 

th
e 

Bo
ar

d 
th
e 

ov
er
al
l 

re
pr

es
en

ta
ti

on
 

of
 
Sc
he
du
le
d 

Ca
st
es
 

1n
 
Cl
as
s 

II
I 

po
st

s 
wa
s 

1
2
3
6
%
 

m 
19

84
 

85
 

12
 
67
% 

1ए
 
19
85
 

86
 
an
d 

12
 
71
% 

1n
 
ye
ar
 

19
86
 

87
 
80
६1
 

ha
s 

be
en
 
no

ti
ce

d 
th
at
 
ou

t 
of

 
21
42
7 

ca
te
go
ri
es
 

of
 
po

st
s 

re
pr

es
en

ta
ti

on
 

in
 
26

53
 

ca
te

go
ri

es
 

of
 
po

st
s 

15 
ve
ry
 

lo
w 

S
o
m
e
 

of
 
su
ch
 
ca

te
go

ri
es

 
of

 
po
st
s 

ar
e 

me
nt

io
ne

d 
पा

 
th
e 

su
cc

ee
di

ng
 

pa
ra

gr
ap
hs
 

to
ge

th
er

 
wi
th
 

th
e 

re
co

mm
en

da
ti

on
/ 

ob
se

rv
at

io
n 

of
 
th
e 
Co

mm
ut

te
e 

As
 
एट

ा 
th
e 

la
te
st
 
wr

it
te

n 
re
pl
y 

of
 t

he
 
Bo

ar
d 

ou
t 

of
 3

29
29

 
sa

nc
ti

on
ed

 
po

st
s 

of
 C

la
ss

 
I
 

as
 
on
 

31
st
 
Ma

rc
h 

19
87
 

30
70

6 
po
st
s 

we
re
 

fi
ll

ed
 

up
 

Th
e 

qu
ot

a 
me

an
t 

fo
r 
Sc

he
du

le
d 

Ca
st

es
 
co
me
s 

to 
01
21
 
wh

er
ea

s 
on
ly
 
29
05
 

po
st

s 
ha

d 
be
en
 

fi
ll

ed
 
up

 
fr
om
 
am
on
gs
t 

th
e 

Sc
he

du
le

d 
Ca
st
es
 

ca
nd
id
at
es
 

Th
us

 
th
er

e 
wa

s 
a 

sh
or

tf
al

l 
of

 
22
16
 
Sc

he
du

le
d 

Ca
st

es
 
ca
nd
id
at
es
 

in 
th
e 

Bo
ar

d 

Th
e 

Co
mm

ut
te

e 
wa
s 

as
su
re
d 

du
ri

ng
 

th
e 

co
ur

se
 

of
 

or
al
 

ex
am
na
ti
on
 

of
 

th
e 

re
pr
es
en
ta
ti
ve
 

of
 

th
e 

Go
ve

rn
me
nt

 
an
d 

Bo
ar

d 
th
at
 
si

nc
er

e 
ef
fo
rt
s 

wo
ul
d 

be
 
ma
de
 

to
 
wi
pe
 
of
f 

th
e 

ba
ck
 

lo
g 

ag
ai

ns
t 

ex
is
ti
ng
 

va
ca

nc
ie

s 
as
 

an
d 

wh
en
 

th
e 

ba
n 

on
 

re
cr

ui
tm

en
t 

wo
ul

d 
be

 
li
ft
ed
 

Th
e 

Co
mm
it
te
e 

ho
pe
 

th
at
 

th
e 

Bo
ar
d 

wi
ll
 

ta
ke
 
so

me
 

po
si

ti
ve

 
st

ep
s 

1n 
th
e 

ne
ar

 
fu

tu
re

 
to 

re
co

up
 

th
e 

sh
or

tf
al

l 
/ 
ba
ck
 

lo
g 

1n
 
Cl
as
s 

II
I 

po
st
s 

an
d 

mf
or

m 
th
em
 
ac
co
rd
in
gl
y 

It 
1s 

su
bm

ut
te

d 
th
at
 

to 
cl
ea
r 

th
e 

ba
ck

lo
g 

n 
di
re
ct
 
re
cr
mt
me
nt
 
po
st
s 

re
qu

is
ii

on
s 

wa
s 

se
nt
 

10
 H

ar
ya
na
 
St
af
f 

Se
le

ct
io

n 
Co

mr
mu

ss
io

n 
an
d 

th
e 

r
e
c
o
m
m
e
n
d
e
d
 

ca
nd

id
at

e 
ha
d 

jo
in
ed
 

th
e 

Co
rp
or
at
io
n 

Ho
we
ve
r 

fe
w 

po
st

s 
re
ma
in
ed
 

va
ca
nt
 

du
e 

to
 
no
n 

av
ai
la
bi
li
ty
 

of
 
SC
 

& 
BC
 

Ca
nd
id
at
es
 

Th
e 

po
st

s 
ly

in
g 

va
ca

nt
 

un
de
r 

pr
om

ot
io

n 
qu
ot
a 

ca
n 

no
t 

be
 

fi
ll
ed
 
du

e 
to
 
no

n 
av
ai
la
bi
li
ty
 

of
 
SC

 
ca
nd
id
at
es
 

as
 
an

d 
wh
en
 
SC

 
ca
nd
id
at
e 

wi
ll
 

be
 

av
ai

la
bl

e 
पी

ट 
ba

ck
lo

g 
wi

ll
 

be
 
fi

ll
ed

 
up
 

fi
rs

tl
y 

Th
e 

Co
mm
ut
te
e 

de
ci

de
d 

th
at
 

H
P
 

G 
C
L
 

ma
y 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll

in
g 

up
 

th
e 

po
st
 
me
an
t 

fo
r 

SC
/B
C 

to
 
re

co
up

 
th
e 

ba
ck

lo
g 

un
de
r 

in
ti
ma
ti
on
 

to 
th

e 
C
o
m
m
u
t
t
e
e



U
D
C
s
.
 

Th
e 

Bo
ar
d 

ha
s 

st
at
ed
 

n 
15

 
la

te
st

 
wr

it
te

n 
re

pl
y 

th
at

 
17

96
 
po
st
s 

of
 
U 

D 
Cs
 

ar
e 

11
 
po
si
ti
on
 

Th
e 

qu
ot
a 

me
an

t 
fo
r 

Sc
he

du
le

d 
Ca

st
es

 
ca
nd
id
at
es
 
co

me
s 

to 
35
9 

wh
er

ea
s 

on
ly
 
92
 
po

st
s 

ha
ve
 
be
en
 
fi
ll
ed
 
up
 
fr

om
 
am

on
gs

t 
th
e 
Sc

he
du

le
d 

Ca
st
es
 
Ca

nd
id

at
es

 
Th
e 

re
as

on
s 

fo
r 

th
e 

sh
or

tf
al

l 
as
 
st
at
ed
 

by
 
th
e 
De
pa
rt
me
nt
/B
oa
rd
 
we
re
 

th
at
 
th
er
e 

1s 
ge

ne
ra

l 

ba
n 

on
 
fr
es
h 

re
cr

ui
tm

en
t 

an
d 

al
so
 
qu
al
if
ie
d 

pe
rs
on
s 

we
re
 
no
t 

av
ai
la
bl
e 

ता
 
re

qu
ir

ed
 

st
re

ng
th

 

Th
e 

Co
mm

ut
te

e 
15 

un
ha

pp
y 

to
 
no

te
 
th

e 
lo
w 

re
pr

es
en

ta
ti

on
 

of
 S

ch
ed
ul
ed
 
Ca

st
es

 
em

pl
oy

ee
s 

on
 
th
es
e 

po
st
s 

an
d 
r
e
c
o
m
m
e
n
d
 

th
at

 
so

me
 

po
si
ti
ve
 
st

ep
s 

be
 
ta
ke
n 

by
 
th
e 

Bo
ar
d 

to
 
en

su
re

 
du

e 

re
pr

es
en

ta
ti

on
 

of
 
Sc

he
du

le
d 

Ca
st

es
 

एप
 

th
e 

po
st

s 

U
D
C
H
O
)
 

At
 
pr

es
en

t 
04

 
No
 

po
st

s 
of

 
H
O
 

Ca
dr
e 

ar
e 

ly
in

g 
va
ca
nt
 
un

de
r 

pr
om
ot
io
n 

qu
ot

a 
sa
me
 

ca
nn

ot
 

be
 

fi
ll
ed
 

up
 
du

e 
वि 

no
n 

av
ai
la
bi
li
ty
 

of
 

SC
ca

nd
id

at
es

 
As

 
an

d 
wh

en
 
SC
 
ca

nd
id

at
e 

wi
ll

 
be
 
av

ai
la

bl
e 

th
e 

ba
ck
lo
g 

wi
ll
 

be
 

fi
ll
ed
 
up
 

U
D
C
 

(F
ie

ld
) 

At
 

pr
es
en
t 

03
 

po
st

s 
of
 
SC
 

ca
te
go
ry
 

un
de
r 

pr
om
ot
io
n 

qu
ot

a 
an

d 
01

 
po
st
 

of
 
BC
 

ca
te

go
ry

 
un
de
r 

di
re

ct
 
re

cr
ui

tm
en

t 
qu

ot
a 

ar
e 

ly
in
g 

va
ca
nt
 

Re
qu
is
it
io
n 

wa
s 

se
nt

 
to

 
St

af
f 

Se
le

ct
io

n 
C
o
m
m
u
s
s
i
o
n
 

fo
r 

fi
ll
in
g 

th
e 

ba
ck

lo
g 

in
 
th
e 

Di
re

ct
 
re

cr
ui

tm
en

t 
po
st
s 

bu
t 

01
 
No
 

po
st

 
पा 

BC
 

ca
te

go
ry

 
ca

nn
ot

 
be

 
fi
ll
ed
 

du
e 

to
 

no
n 

av
ai

la
bi

li
ty

 
of

 
su

it
ab

le
 
ca

nd
id

at
e 

Fu
rt

he
r 

po
st

 
Iy
in
g 

va
ca

nt
 

un
de

r 
pr

om
ot

io
n 

qu
ot

a 
ca

nn
ot

 
be
 

fi
ll

ed
 

du
e 

to
 

no
n 

av
ai
la
bi
li
ty
 

of
 
SC
 

ca
nd

id
at

e 
Th
e 

ba
ck
lo
g 

wi
ll
 

be
 

fi
ll

ed
 

up
 

as
 

an
d 

wh
en

 
SC
 
ca
nd
id
at
e 

wi
ll

 
be
 
av

ai
la

bl
e 

Th
e 

Co
mm
ut
te
e 

de
ci

de
d 

th
at
 

H
P
 
G
C
L
 

ma
y 

ta
ke
 

ac
ti

on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me
an
t 

fo
r 

SC
/B

C 
to
 
re
co
up
 

th
e 

ba
ck

lo
g 

un
de
r 

m
t
m
a
t
i
o
n
 

10
 

th
e 

Co
mm
ut
te
e d
o



1 
2 

3 

Th
e 

De
pa

rt
me

nt
 

1n 
एड

 
la
te
st
 

wr
it

te
n 

re
pl
y 

st
at
ed
 
th

at
 
34
 

po
st
s 

of
 
St
or
e 

Ke
ep
er
s 

ha
ve
 

be
en

 
fi

li
ed

 
up

 
ou

t 
of

 
wh

ic
h 

th
e 

qu
ot
a 

of
 
Sc
he
du
le
d 

Ca
st
es
 

ca
nd
id
at
es
 
co

me
 

to 
7 

wh
er
ea
s 

on
ly
 

2 
po
st
s 

ha
ve
 
be
en
 

fi
ll
ed
 
up

 
fr
om
 
am

on
gs

t 
th

e 
Sc

he
du

le
d 

Ca
st
es
 
ca

nd
id

at
es

 
th
us
 t

he
re

 
1s 

a 
sh

or
tf

al
] 

एव
 S

ch
ed
ul
ed
 
Ca
st
es
 

pe
rs
on
s 

St
or
e 

Ke
ep
er
 

Th
e 

Co
mm
ut
te
e 

ar
e 

ve
ry
 
mu
ch
 

pa
mn
ed
 

to 
me
nt
io
n 

th
e 

re
pr
es
en
ta
ti
on
 

of
 S

ch
ed
ul
ed
 
Ca
st
es
 
ca
nd
id
at
es
 
on
 
th
es

e 
po
st
s 

of
 
St
or
e 

Ke
ep
er
s 

15 
ve
ry
 
lo

w 
de
sp
it
e 

of
 t

he
 
fa
ct
 
th

at
 

th
er
e 

15 

no
 

de
ar

th
 

of
 
ca
nd
id
at
es
 

fo
r 

th
e 

ca
te
go
ry
 

of
 

th
is
 

po
st
 

Th
e 

Co
mm
it
te
e 

r
e
c
o
m
m
e
n
d
e
d
 

th
at
 
sp

ec
ia

l 
ef
fo
rt
s 

be
 
ma
de
 

to
 

1n 

cr
ea
se
 

th
ei
r 

mt
ak
e 

पा
 

th
is
 
se
rv
ic
e 

wi
th

in
 

si
x 

mo
nt
hs
 

Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

ha
s 

st
at

ed
 

1n 

1ts
 
la
te
st
 
wr

it
te

n 
re
pl
y 

th
at

 
23

53
 

po
st
s 

of
 

LD
Cs
 

ar
e 

ता 
po
si
ti
on
 

Th
e 

qu
ot
a 

me
an
t 

fo
r 

Sc
he

du
le

d 
Ca

st
es

 

ca
nd
id
at
es
 
co
me
s 

to
 
46

9 
wh

er
ea

s 
on
ly
 
23
1 

po
st
s 

ha
ve
 
be
en
 

fi
ll

ed
 
up
 
fr
om
 
am

on
gs

t 
th
e 
Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 

Th
e 

re
as

on
s 

fo
r 

th
e 

sh
or
tf
al
l 

of
 
23

8 
po
st
s 

as
 

st
at

ed
 

by
 

th
e 

De
pa
rt
me
nt
/B
oa
rd
 
we
re
 

th
at
 
th
er
e 

15 
ba

n 
on
 
fr
es
h 

re
cr

ui
tm

en
t 

fo
r 

th
e 

la
st
 
se
ve
n 

ye
ar
s 

an
d 

sh
or
tf
al
l 

ca
n 

on
ly

 
be

 
re

mo
ve

d 

af
te
r 

th
e 

ba
n 

1s 
li
ft
ed
 

LD
Cs
 

Th
e 

Co
mm
ut
te
e 

ob
se

rv
e 

th
at
 
th
e 

pe
ri
od
 

to 
ca
rr
y 

fo
rw

ar
d 

th
e 

re
se
rv
ed
 
va

ca
nc

ie
s 

sh
ou
ld
 
be

 
al
lo
we
d 

10
 
co
nt
in
ue
 

85
 
lo
ng
 

as
 
th

e 
po
st
 
re
ma
in
 
va
ca

nt
 

At
 
pr

es
en

t 
03

 
po

st
 
of

 
SC

 
& 

2 
no

s 
po
st
 

of
 
B
C
 

ca
nd
id
at
e 

ar
e 

ly
in
g 

va
ca
nt
 

un
de

r 

pr
om
ot
io
n 

qu
ot
a 

du
e 

to
 
no

n 
av

ai
la

bi
li

ty
 

of
 

SC
 
& 

BC
 
ca

nd
id

at
e 

फि
ट 

ba
ck

lo
g 

wi
ll

 
9८

 
fi

ll
ed

 

up
 

as
 

an
d 

wh
en
 
SC
/B
C 

ca
nd

id
at

e 
wi
ll
 

be
 

av
ai

la
bl

e 

L
D
C
 

(F
ie

ld
) 

No
 
ba

ck
lo

g 

L
D
C
H
O
)
 

At
 
pr

es
en

t 
02
 

no
s 

po
st
 

पा 
SC
 

ca
te

go
ry

 

un
de
r 

di
re
ct
 
re
cr
ui
tm
en
t 

qu
ot
a 

ar
e 

ly
in

g 

va
ca

nt
 

Re
qu
si
ti
on
 

wa
s 

se
nt

 
to
 
HS
SC
 

bu
t 

fo
r 

fi
ll

in
g 

ba
ck

lo
g 

bu
t 

02
 

po
st
s 

m 
SC

 
ca
te
go
ry
 

ca
nn
ot
 

be
 

fi
ll
ed
 

du
e 

to 
no
n 

av
at

la
bi

li
ty

 
of
 

su
it
ab
le
 
ca

nd
id

at
e 

Th
es
e 

po
st
s 

wi
ll

 
be
 
ta
ke
n 

ca
re
 

of
 
wh
il
e 

se
nd

in
g 

re
qu

is
it

io
n 

to
 
HS
SC
 

Th
e 

Co
mm

it
te

e 
de

ci
de

d 
th
at
 

H
P
 
G
C
L
 

ma
y 

ta
ke
 

ac
ti

on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me
an
t 

fo
r 

SC
/B

C 
to
 
re
co
up
 

th
e 

ba
ck

lo
g 

un
de
r 

in
ti

ma
ti

on
 

to 

th
e 

Co
mm

ut
te

e 

Th
e 

Co
mm
ui
tt
ee
 

fe
el
s 

58
11
5 

fi
ed
 
wi
th
 

th
e 

ac
ti

on
 
ta
ke
n 

by
 

th
e 

de
pa
rt
me
nt
 

Th
e 

Co
mu
mi
tt
ee
 
de

ci
de

d 
th
at
 

H
P
G
C
L
 

ma
y 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll

in
g 

up
 

th
e 

po
st

 
me
an
t 

fo
r 

SC
/B
C 

to
 
re

co
up

 
th
e 

ba
ck

lo
g 

un
de
r 

in
ti

ma
ti

on
 

to
 

th
e 

Co
mm

it
te

e 

10



E
@
 

In
 

1ts
 

la
te

st
 

wr
it

te
n 

re
pl
y 

th
e 

Bo
ar
d 

ha
s 

st
at
ed
 

th
at

 
ou

t 
of

 
53

8 
sa

nc
ti

on
ed

 
po

st
s 

of
 

Dr
iv
er

s 
as
 
on

 
31
st
 
Ma
rc
h 

19
87
 

48
4 

po
st
s 

we
re
 

fi
ll

ed
 
up

 
ou

t 

of
 w

hi
ch
 
97
 
po
st
s 

we
re

 
me
an
t 

fo
r 
Sc

he
du

le
d 

Ca
st
es
 
ca

nd
id
at
es
 

wh
il
e 

on
ly
 
27
 
po
st
s 

we
re

 
he

ld
 
by

 
Sc

he
du

le
d 

Ca
st
es
 
ca
nd
id
at
es
 

re
su

lt
in

g 
1n 

a 
sh
or
tf
al
l 

of
 7

0 
pe
rs
on
s 

Th
e 

re
as

on
s 

of
 s

ho
rt

fa
ll

 

as
 
st

at
ed

 
by
 

th
e 

Bo
ar
d 

we
re

 
th
at
 

th
e 

fr
es
h 

re
cr
ui
tm
en
t 

wa
s 

ge
ne
ra
ll
y 

ba
nn

ed
 

an
d 

th
e 

me
n 

fr
om
 

Sc
he

du
le

d 
Ca
st
es
 

ca
te

go
ry

 
we
re
 
no

t 
av

ai
la

bl
e 

1n
 
th

e 
wo

rk
 
ch

ar
ge

d/
da

il
y 

wa
ge
s 

ca
dr
e 

fr
om
 
wh
er
e 

th
es

e 
ha
ve
 
be
en
 
ap

po
in

te
d 

Th
e 

Co
mm

ut
te

e 
fe
el
 
gr
ea
tl
y 

di
st

re
ss

ed
 

10
 
fi
nd
 
th
e 

sh
or
tf
al
l 

1n
 
th
e 

po
st
s 

of
 
dr
sv
er
s 

wh
il
e 

th
e 

Sc
he

du
le

d 
Ca
st
es
 
ca
nd
id
at
es
 

fo
r 

po
st
s 

of
 

dr
iv

er
s 

ar
e 

av
ai

la
bl

e 
ता

 
nu
mb
er
 

wi
th
 

th
e 

Em
pl
oy
me
nt
 
Ex
ch
an
ge

s 
Th
e 

Co
mm

ut
te

e 
fu

rt
he

r 
de

si
re

 
to 

be
 

mf
or

me
d 

re
ga

rd
in

g 
फि
ट 

st
ep
s 

ta
ke
n 

by
 

th
e 

Bo
ar
d 

to 
ma
ke
 

up
 

th
e 

di
fi
ci
en
cy
 

Te
ch

ni
ca

l 
po
st
s 

Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

su
pp
li
ed
 

th
e 

re
qu
ir
ed
 

in
fo

rm
at

io
n 

of
 
Te

ch
ni

ca
l 

po
st
s 

85
 
de
si
re
d 

by
 

th
e 

C
o
m
m
t
t
e
e
 

पा
 

1ts
 
me

et
in

g 
he
ld
 

on
 

3r
d 

Fe
br
ua
ry
 

19
88
 

As
 

pe
r 

la
te
st
 
st

at
em

en
t 

of
 

th
e 

Bo
ar

d 
th

er
e 

15 
ad

eq
ua

te
 

sh
or
tf
al
l 

on
 

th
e 

fo
ll

ow
in

g 
po

st
s 

— 

(1
) 

Ju
mo
r 

En
gi
ne
er
 

(F
) 

{2
) 

Da
vi
si
on
al
 
He

ad
 
Dr

af
ts

ma
n 

(3
) 

F
o
r
e
m
a
n
G
 

1 

D
R
I
V
E
R
S
 

No
 
ba

ck
lo

g 

D
H
D
 At

 
pr

es
en

t 
2 

po
st
s 

of
 
D
H
D
 
(
H
D
M
)
 

ar
e 

ly
in
g 

va
ca

nt
 

un
de
r 

pr
om

ot
io

n 
qu

ot
a 

du
e 

to
 

no
n 

av
ai
la
bi
li
ty
 

of
 
SC
 

ca
nd

id
at

e 
ca
nn
ot
 

be
 

fi
ll

ed
 
up
 

As
 

an
d 

wh
en
 

su
it
ab
le
 
SC

 
ca

nd
id

at
e 

wi
ll
 

be
 

av
ai

la
bl

e 
th

e 
ba

ck
lo

g 
wi
ll
 

be
 

fi
ll

ed
 

up
 

Th
e 

Co
mm

it
te

e 
fe
el
s 

sa
ti

s 

fi
ed
 
wi
th
 
th

e 
ac
ti
on
 
ta

ke
n 

by
 

th
e 

de
pa

rt
me

nt
 

Th
e 

Co
mm

ut
te

e 
de

ci
de

d 
th
at
 

H
P
 
G
C
L
 

ma
y 

ta
ke
 
ac
ti
on
 

fo
r 

fi
ll

in
g 

up
 

th
e 

po
st
 
me
an
t 

fo
r 

S
C
/
B
C
 

to
 
re
co
up
 

th
e 

ba
ck

io
g 

un
de
r 

in
ti
ma
ti
on
 

to 

th
e 

Co
mm

ut
te

e 

11



@
 

Ju
mo

r 
E
n
g
t
e
e
r
 

(C
iv

il
) 

Ju
mo
r 

En
gi
ne
er
 

(F
) 

(T
ec
h 

As
st

t)
 

(5
) 

Dr
af

ts
 

su
b 

(6
) 

Su
b 

St
n 

At
te
nd
an
t 

(7
) 

S
S
A
 

(8
) 

Sh
if
t 

At
te

nd
an

t 
an
d 

(9
) 

As
si
st
an
t 

Fo
re

ma
n 

Th
e 

re
as
on
s 

fo
r 

th
e 

sh
or

tf
al

l 
as
 
ex

pl
ai

ne
d 

by
 

th
e 

De
pa

rt
me

nt
/B

oa
rd

 
का
 

1ts
 J

at
es
t 

wr
it

te
n 

re
pl

y 
we
re
 

as
 
un
de
r 

—
 

()
 

 Q
ua
li
fi
ed
 
pe
rs
on
s 

we
re
 

no
t 

av
ai
la
bl
e 

पा.
 
ge

ne
ra

l 
fo

r 

Te
ch

ni
ca

l 
po

st
s 

at 
th

e 
ti
me
 

of
 r

ec
ru

it
me

nt
 

(1
) 

In
 
pr
om
ot
io
na
l 

ca
dr

e 
po

st
s 

no
 
Sc
he
du
le
d 

Ca
st
es
 

em
pl

oy
ee

s 
we
re
 
av

ai
la

bl
e 

1n
 
th

e 
lo
we
r 

ra
nk
 

Th
e 

Co
mm

ut
te

e 
wh

il
e 

sh
ar

in
g 

th
e 

di
ff
ic
ul
ty
 

of
 
th
e 

Bo
ar
d 

पा
 

th
is

 
re
ga
rd
 

su
gg

es
t 

th
at
 

1f
 
ca
nd
id
at
es
 

be
lo

ng
in

g 
to

 

S
c
h
e
d
u
l
e
d
 

Ca
st
es
 

ha
vi
ng
 

th
e 

pr
es

cr
ib

ed
 

a
c
a
d
e
m
i
c
 

qu
al
if
ic
at
io
ns
 
we
re
 
re

cr
ui

te
d 

an
d 

ma
de
 

fit
 f

or
 

th
e 

Te
ch

ni
ca

l 

po
st

s 
re
se
rv
ed
 

fo
r 

th
em
 

by
 

gi
vi

ng
 
th
em
 
ne

ce
ss

ar
y 

tr
ai

nm
g 

an
d 

re
st

ri
ct

io
n 

re
ga

rd
in

g 
ex
pe
ri
en
ce
 
wa
s 

re
la

xe
d 

th
ey
 
wo
ul
d 

be
 

ab
le
 

to
 
av

ai
l 

of
 
th
ei
r 

le
gi

im
at

e 
ch

an
ce

s 
of

 
a
p
p
o
m
t
m
e
n
t
 

F
o
r
e
m
a
n
 

I 

At
 
pr

es
en

t 
12

 
po
st
s 

of
 
Fo

re
ma

n 
I 
un
de
r 

pr
om

ot
io

n 
qu
ot
a 

an
d 

04
 
po
st
s 

of
 
SC
 
ca
te
go
ry
 

पा
ता

 
di

re
ct

 
re

cr
ui

tm
en

t 
qu
ot
a 

ar
e 

ly
in
g 

va
ca
nt
 

Th
e 

ba
ck

lo
g 

ag
ai

ns
t 

di
re
ct
 
re

cr
ui

tm
en

t 
qu
ot
a 

of
 
SC
 

ca
te
go
ry
 

wi
ll
 

be
 

ta
ke
n 

ca
re
 

of
 
wh
il
e 

se
nd

in
g 

of
 
re
qu
is
it
io
n 

to 
HS

SC
 

Th
e 

ba
ck
lo
g 

पा 
pr

om
ot

io
n 

wi
ll
 

be
 

fi
ll

ed
 

up
 

as
 

an
d 

wh
en

 

su
it
ab
le
 

ca
nd
id
at
e 

in
 
SC

 
ca
te
go
ry
 

wi
ll
 

be
 

av
ai
la
bl
e 

JE
/C
iv
il
 

Ba
ck
lo
g 

ag
ai
ns
t 

di
re
ct
 
re
cr
ui
tm
en
t 

qu
ot

a 

wi
l]
 
be

 
ta
ke
n 

ca
re

 
of

 
wh

il
e 

se
nd
in
g 

re
qu
is
it
io
n 

to 
HS
SC
 

Dr
af
ts
me
n 

No
 
ba
ck
lo
g 

As
si

st
an

t 
F
o
r
e
m
a
n
 

Th
es
e 

po
st
s 

no
 
lo
ng
er
 
ex

is
t 

in 
Co

rp
or

at
io

n 

Th
e 

Co
mm

ut
te

e 
de
ci
de
d 

th
at

 

HP
 
G
C
L
 

ma
y 

ta
ke
 

ac
ti

on
 

fo
r 

fi
ll

in
g 

up
 
घा
ट 

po
st
 
me
an
t 

fo
r 

SC
/B

C 
to
 
re
co
up
 

th
e 

ba
ck

io
g 

un
de

r 
in

ti
ma

ti
on

 
to

 

th
e 

Co
mm
ut
te
e do

 

Th
e 

C
o
m
m
i
t
t
e
e
 

fe
el

s 

sa
ti

sf
ie

d 
wi

th
 

th
e 

ac
ti

on
 

ta
ke
n 

by
 

th
e 

de
pa

rt
me

nt
 

do
 

12



Clas
s 

IV
 

Th
e 

De
pa

rt
me

nt
/ 

Bo
ar

d 
su
pp
li
ed
 

th
e 

re
qu

ir
ed

 
in

fo
rm

at
io

n 
पा

 
re

sp
ec

t 
of

 
Cl
as
s 

IV
 

em
pl
oy

ee
s 

as
 
de
si
re
d 

by
 

th
e 

Co
mm

ut
te

e 
1n 

1ts
 
me

et
in

g 
he
ld
 

on
 

3r
d 

Fe
br
ur
ay
 

19
88

 
As
 

pe
r 

th
e 

st
at

em
en

t 
of

 
th
e 

Bo
ar
d 

th
er
e 

15 
ad
eq
ua
te
 

sh
or

tf
al

l 
on

 
th

e 
fo
ll
ow
in
g 

po
st

s 
—
 

1 2 3 a4 5 6 7 

Ha
wi
ld
ar
/D
af
tr
i/
Re
co
rd
 

li
ft
er
 

St
or
e 

Ma
te

/S
to

re
 
At

te
nd

an
t 

Bi
ll
 
Di

st
ri

bu
to

r 

Ma
li
/G
ar
dn
er
 

Pe
on
 

Tr
uc
k 

Cl
ea

ne
r/

Cl
ea

ne
r/

Oi
le

r/
Gr

ea
se

r 

As
st

t 
P
u
m
p
 
Dr

iv
er

 

Th
e 

re
as
on
 

fo
r 

th
e 

sh
or

tf
al

l 
ha
ve
 

no
t 

be
en

 
ex

pl
ai

ne
d 

by
 

th
e 

De
pa

rt
me

nt
/B

oa
rd

 
जा 

1ts
 

la
te
st
 
wr
it
te
n 

re
pl

y 
an
d 

it 
ha

s 
al
so
 

no
t 

me
nt

io
ne

d 
th

e 
mo
de
 

of
 
pr

om
ot

io
n/

ap
po

in
tm

en
t 

Th
e 

Co
mm
ut
te
e 

ar
e 

su
rp
ri
se
d 

to
 n

ot
e 

as
 
to
 w

hy
 
th

e 
Bo

ar
d 

ha
d 

no
t 
me

nt
to

ne
d 

th
e 

re
as

on
s 

of
 s

ho
rt

fa
ll

 
as

 
we

ll
 
as

 
mo

de
 

of
 
p
r
o
m
o
t
i
o
n
/
a
p
p
o
i
n
t
m
e
n
t
.
 

Th
e 

C
o
m
m
u
t
t
e
e
 
r
e
c
o
m
m
e
n
d
 

th
at
 
so
me
 

vi
a 

me
di

a 
ma
y 

be
 
ev

ol
ve

d 
to
 
co
ve
r 

up
 

th
e 

ad
eq

ua
te

 
sh
or
tf
al
l 

in
 t

he
se
 
po

st
s 

Da
ft
n Th

e 
re

st
ru

ct
ur

in
g 

of
 
Cl
as
s 

IV
 

po
st
s 

1n
 

H
P
G
C
L
 

15 
ye
t 

to
 
be

 
ca
rr
ie
d 

ou
t 

Pe
on

t Th
e 

re
st

ru
ct

ur
in

g 
of
 
Cl

as
s 

IV
 

po
st
s 

in
 

H
P
G
C
L
 ,

 1
5 

ye
t 

to
 
be

 
ca

rn
ed

 
ou
t 

Th
e 

Co
mm

ut
te

e 
de
ci
de
d 

th
at
 

H
P
 
G
C
L
 

ma
y 

ta
ke

 
ac

ti
on

 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st

 
me
an
t 

fo
r 

SC
/B

C 
to
 
re

co
up

 
th
e 

ba
ck
lo

g 
un

de
r 

mt
im
at
io
n 

to
 

th
e 

Co
mm
it
te
e do

 

13



H
A
R
Y
A
N
A
 

S
T
A
T
E
 

E
L
E
C
T
R
I
C
I
T
Y
 

B
O
A
R
D
 

(1
3t

h 
Re

po
rt

 
19

87
 

88
) 

H
A
R
Y
A
N
A
 
V
I
D
Y
U
T
 
P
R
A
S
A
R
A
N
 
N
I
G
A
M
 
LI
MI
TE
D,
 
P
A
N
C
H
K
U
L
A
 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm
ut
te
e 

Ac
ti

on
 
ta

ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt

he
r 

Ob
se

rv
at

io
n 

of
 
th

e 

C
o
m
m
u
t
t
e
e
 

1 
2 

3 

Fr
om
 

th
e 

pe
ru
sa
l 

of
 

th
e 

ma
te
ri
al
 

su
pp
li
ed
 

by
 

th
e 

Bo
ar
d 

th
e 

ov
er
al
l 

re
pr

es
en

ta
ti

on
 

of
 
Sc

he
du
le
d 

Ca
st

es
 

पा 
Cl
as
s 

11
 

po
st
s 

wa
s 

12
 
36

% 
पा 

19
84
 

85
 

12
 
67
% 

1n
 
19
85
 

86
 
an

d 
12

 
71
% 

पा 
ye
ar
 

19
86
 

87
 

Bu
ti
t 

ha
s 

be
en

 
no

ti
ce

d 
th

at
 
ou

t 
एव

 2
14
27
 
ca

te
go
ri
es
 

of
 
Po
st
s 

re
pr

es
en

ta
ti

on
 

पा
 
26

53
 

ca
te

go
ne

s 
of

 
po

st
s 

15 
ve
ry
 

lo
w 

So
me
 

of
 
su
ch
 
ca
te
go
ri
es
 

of
 
po

st
s 

ar
e 

me
nt
io
ne

d 
पा 

th
e 

su
cc

ee
di

ng
 

pa
ra

gr
ap

hs
 

to
ge

th
er

 
wi
th
 

फि
ट 

re
co

mm
en
da
ti
on
/ 

ob
se

rv
at
io
n 

of
 
th
e 
Co

mm
it

te
e 

5
 

pe
r 

th
e 

la
te
st
 
wr
it

te
n 

re
pl
y 

of
 t

he
 
Bo

ar
d 

ou
t 

of
 
32
92
9 

sa
nc

ti
on

ed
 
po
st
s 

of
 
Cl
as
s 

Il
 

85
 
on

 

31
st
 
Ma
rc
h 

19
87
 

30
70
6 

po
st
s 

we
re

 
fi
ll
ed
 

up
 

Th
e 

qu
ot

a 

me
an

t 
fo

r 
Sc
he
du
le
d 

Ca
st

es
 
co
me
s 

to
 
61
21
 
wh

er
ea

s 
on
ly
 
29

05
 

po
st
s 

ha
d 

be
en

 
fi

ll
ed

 
up

 
fr

om
 
am

on
gs

t 
th

e 
Sc
he
du
le
d 

Ca
st

es
 

ca
nd

id
at

es
 

Th
us
 

th
er
e 

wa
s 

a 
sh
or
tf
al
l 

of
 
22

16
 

Sc
he

du
le

d 

Ca
st
es
 
ca
nd
id
at
es
 

ता 
th
e 

Bo
ar
d 

Cl
as
s 

II
I 

Po
st

s 

Th
e 

Co
mm
it
te
e 

wa
s 

as
su
re
d 

du
ri
ng
 

th
e 

co
ur
se
 

of
 

or
al

 

ex
am

in
at

io
n 

of
 

फि
ट 

re
pr

es
en

ta
ti

ve
 

of
 

th
e 

Go
ve
rn
me
nt
 

an
d 

Bo
ar
d 

th
at
 s

in
ce
re
 
ef
fo
rt
s 

wo
ul

d 
फिट

 m
ad
e 

to 
wi
pe
 
of
f 

th
e 

ba
ck
 

lo
g 

ag
ai

ns
t 

ex
is

ti
ng

 
va
ca
nc
ie
s 

85
 

an
d 

wh
en
 

th
e 

ba
n 

on
 

re
cr

ui
tm

en
t 

wo
ul
d 

be
 

Li
ft

ed
 

Th
e 

Co
mm

it
te

e 
ho

pe
 

th
at
 

th
e 

Bo
ar

d 
wi
ll
 

ta
ke
 
so

me
 

po
si

ti
ve

 
st

ep
s 

1n 
th

e 
ne

ar
 
fu

tu
re

 
to
 
re
co
up
 

th
e 

sh
or

tf
al

l 
ba
ck
 

lo
g 

m 
Cl
as
s 

पा
 
po

st
s 

an
d 

in
fo

rm
 
th

em
 
ac

co
rd

in
gl

y 

As
 

al
re

ad
y 

st
at
ed
 

m 
th
e 

Ni
ga

m 
s 

re
pl
y 

su
bm

ut
te

d 
to
 t

he
 
Co

mm
it

te
e 

to 
15

 
ob
se
rv
at
io
ns
/ 

re
co

mm
en

da
ti

on
s 

as
 
co

nt
am

ed
 

1n
 

th
e 

va
ri

cu
s 

Re
po

rt
s 

th
at
 

th
e 

Go
ve

rn
me

nt
 

ba
d 

un
bu

nd
le

d 

th
e 

er
st

wh
il

e 
H
S
E
B
 

in
to
 

fo
ur

 
N
i
g
a
m
 

s/
 

Co
rp
or
at
io
ns
 1 

¢ 
H
V
P
N
L
 
H
P
G
C
L
 
U
H
B
V
N
L
 

& 
D
H
B
V
N
L
 

al
on

gw
it

h 
पा
ला
 

al
li
ed
 
re
co
rd
 

85
 

we
ll

 
as 

st
af
f 

Ac
co
rd
in
gl
y 

th
e 

fu
nc

ti
on

in
g 

of
 

th
e 

ea
ch

 
Ni

ga
m/

Co
rp

or
at

io
n 

ha
d 

st
ar
te
d 

w 
e 

f 

1 
7 

19
99
 
md

ep
en

de
nt

ly
 
un

de
r 

th
e 

su
pe

rv
is

io
n 

of
 t

he
 r

es
pe

ct
iv

e 
Ma
na
gi
ng
 
Di
re
ct
or
(s
) 

Th
e 

ne
w 

Ro
st
er
 
Re
gi
st
er
 
of

 r
es

er
va

ti
on

 
al
so
 
st

ar
te

d 
w 

e 
£ 

1 
7 

99
 

as
 

pe
r 

th
e 

di
re

ct
io

ns
/g

md
eh

in
es

 
gi

ve
n 

by
 
th
e 

St
at

e 
Go
ve
rn
me
nt
 

पा 
th
e 

ma
tt

er
 

Th
e 

ma
in
 

re
as

on
 

to
 
ma

xi
um

iz
e 

th
e 

ba
ck

lo
g 

of
 
Sc

he
du

le
d 

Ca
st

es
 
em

pl
oy

ee
s 

1s 
th
at
 

th
e 
H
V
P
N
L
 

of
fi
ce
 

(F
ie

ld
 
Ca
dr
e)
 
ha
s 

no
t 

be
en

 
co

mp
le

te
d 

th
e 

Ro
st
er
 

Re
gi

st
er

s 
of

 
Re
se
rv
at
io
n 

1n 
re
sp
ec
t 

of
 

th
e 

Te
ch
ni
ca
l 

& 
No
n 

Te
ch

ni
ca

l 
ca
te
go
ri
es
 

du
e 

10
 

no
n 

av
ai
la
bi
li
ty
 

of
 
pr
op
er
 

al
li

ed
 

re
co

rd
 

Th
e 

du
e 

re
pr
es
en
ta
ti
on
 

th
us
 

co
ul
d 

no
t 

be
 
gi

ve
n 

to
 

SC
 
& 

ot
he

r 
re

se
rv

ed
 
ca

te
go

ry
 
em

pl
oy

ee
s 

N
o
w
 

th
e 

ro
st
er
 

re
gi

st
er

s 
of

 
re

se
rv

at
io

n 
na

ve
 

be
en
 

Th
e 

Co
mm

ut
te

e 
de

ci
de

d 
th

at
 

H
V
P
N
L
 

ma
y 

ta
ke
 
ac

ti
on

 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me

an
t 

fo
r 

SC
/B
C 

to
 
re

co
up

 
th
e 

ba
ck

lo
g 

un
de

r 
in

ti
ma

ti
on

 
to

 

th
e 

Co
mm
ut
te
e 

14



Th
e 

Bo
ar

d 
ha

s 
st

at
ed

 
था
 

15
 

la
te
st
 

wr
it
te
n 

U
D
G
s
.
 

re
pl

y 
th
at
 
17
96
 
po

st
s 

of
 U

 
D 

Cs
 

ar
e 

1n 
po

si
ti

on
 

Th
e 

qu
ot

a 
me

an
t 

fo
r 

Sc
he

du
le

d 
Ca

st
es

 
ca

nd
id

at
es

 
co

me
s 

to 

35
9 

wh
er

ea
s 

on
ly

 
92
 
po

st
s 

ha
ve
 
be
en
 

fi
ll

ed
 
up
 
fr

om
 
am

on
gs

t 

th
e 
Sc

he
du

le
d 

Ca
st
es

 
ca

nd
id

at
es

 
Th

e 
re

as
on

s 
fo

r 
th
e 

sh
or

tf
al

l 
85 

st
at
ed
 
by
 

th
e 
De

pa
rt

me
nt

/B
oa

rd
 
we
re
 

th
at
 
th

er
e 

15 
ge

ne
ra

l 

ba
n 

on
 
fr

es
h 

re
cr

ui
tm

en
t 

an
d 

al
so
 
qu

al
if

ie
d 

pe
rs
on
s 

we
re
 

no
t 

av
ai
la
bl
e 

ता 
re

qu
ir

ed
 

st
re
ng
th
 

c
o
m
p
l
e
t
e
d
 

by
 

hi
s 

of
fi
ce
 

M
o
r
e
o
v
e
r
 

th
e 

Di
re
ct
or
/W
el
fa
re
 

of
 
Sc

he
du

le
d 

Ca
st
es
 

& 

Ba
ck

wa
rd

 
Cl

as
se

s 
De

pa
rt

me
nt

 
ha
ve
 

al
so
 
be

en
 

re
qu

es
te

d 
vi
de
 

th
is
 

of
fi
ce
 
me

mo
 

No
 

Ch
 

29
/ 

SC
/B

C/
W 

25
5/
Vo
l 

VI
 
da

te
d2

9 
6 

20
10
 

to 
ge
t 

th
e 

sa
me

 
ch

ec
ke

d 
by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Ro
st
er
 

Ch
ec
ki
ng
 

Pa
rt

y 

It 
15 

as
su
re
d 

to 
th

e 
Co

mm
it

te
e 

th
at
 

th
e 

ba
ck
lo
g 

of
 
Sc
he
du
le
d 

Ca
st
es
 

& 
Ba
ck
wa
rd
 

Cl
as
se
s 

em
pl

oy
ee

s 
ex

is
ti

ng
 

ag
ai

ns
t 

pr
om

o 

ti
on
al
 
qu
ot
a 

wi
ll
 
be

 
mi

ni
mi

ze
d 

on
 
to
p 

pr
io

nt
y 

85
15

 
Ne

ce
ss

ar
y 

di
re

ct
io

n 
था 

th
is

 
re
ga
rd
 

ha
s 

al
re

ad
y 

be
en
 

gi
ve

n 
to
 

th
e 

c
o
n
c
e
r
n
e
d
 

au
th
or
it
ie
s 

Th
e 

po
si
ti
on
 

re
ga

rd
in

g 
la

te
st

 
ba
ck
lo
g 

of
 

Sc
he

du
le

d 
Ca

st
e 

& 
B
a
c
k
w
a
r
d
 

Cl
as
se
s 

as
 

pe
r 

ro
st

er
 

de
si
re
d 

by
 

th
e 

Co
mm

ai
tt

ee
 

1n
 

11
5 

ob
se
rv
at
io
ns
/r
ec
om
me
nd
at
io
ns
 

as
 c

on
ta
in
ed
 

पा 

33
rd
 
Re

po
rt

 
1s 

pl
ac
ed
 

at 
An

ne
xu

re
 

— 
A 

As
 

al
re

ad
y 

st
at
ed
 

1n 
th
e 

Ni
ga
ms
 

re
pl
y 

to 

th
e 

Co
mm

at
te

e 
th
at
 

as
 

pe
r 

Re
cr

ui
tm

en
t 

& 

Pr
om

ot
io

n 
Po

li
cy

 
of
 
th
e 
Ni

ga
m 

75
% 

po
st
s 

of
 

UD
Cs
 

ar
e 

fi
ll
ed
 
up

 
by
 
wa
y 

of
 
pr

om
ot

io
n 

fr
om
 

am
on

gs
t 

th
e 
Lo

we
r 

Di
vi
si
on
 
Cl

er
ks

 
wh

o 
qu

al
if

y 
th
e 

De
pa

rt
me

nt
al

 
E
x
a
m
 

of
 
Mi

mi
st

er
al

 
Es
ta
bl
is
hm
en
t 

an
d 

Ac
co
un
ts
 

an
d 

25
% 

po
st
s 

by
 
Di

re
ct

 
Re

cr
ui

tm
en

t 
fr
om
 

op
en
 
ma
rk
et
 

At
 

pr
es

en
t 

no
 
qu

al
if

ie
d 

Sc
he

du
le

d 
Ca

st
e 

em
pl

oy
ee

 

Th
e 

Co
mm
it
te
e 

de
ci
de
d 

th
at
 

H 
V
P
 
N
L
 

ma
y 

ta
ke
 
ac

ti
on

 

fo
r 

fi
ll

in
g 

up
 

th
e 

po
st
 
me

an
t 

fo
r 

SC
/B
C 

to
 
re

co
up

 
th
e 

ba
ck

lo
g 

un
de

r 
in

ti
ma

ti
on

 
to
 

th
e 

Co
mm
ui
tt
ee
 

15



1 
शक
 

न 

Th
e 

Co
mm

at
te

e 
1s 
un

ha
pp

y 
to

 
no

te
 
th

e 
lo

w 
re

pr
es

en
ta

ti
on

 

of
 S

ch
ed

ul
ed

 
Ca
st
es
 
em

pl
oy

ee
s 

on
 
th

es
e 

po
st

s 
an
d 
re

co
mm

en
d 

th
at

 
so

me
 
po

si
ti

ve
 

st
ep

s 
be

 
ta

ke
n 

9४
 
th
e 

Bo
ar

d 
to

 
en
su
re
 
du

e 

re
pr

es
en

ta
ti

on
 

of
 
Sc

he
du

le
d 

Ca
st
es
 

on
 

th
e 

po
st
s 

Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

ha
s 

st
at

ed
 

1n 
1ts

 l
at

es
t 

LD
GC

s 
| 

wn
it
en
 

re
pl

y 
th

at
 
23

53
 

po
st

s 
of

 
L 

D 
Cs

 
ar

e 
1n 

po
si

ti
on
 

Th
e 

qu
ot

a 
me
an
t 

fo
r 

Sc
he

du
le

d 
Ca
st
es
 
ca

nd
id

at
es

 

co
me
s 

to
 
46

9 
wh

er
ea

s 
on
ly
 

23
1 

po
st
s 

ha
ve
 
be
en
 

fi
ll
ed
 

up
 

fr
om
 
am

on
gs

t 
th
e 

Sc
he

du
le

d 
Ca
st
es
 
ca

nd
id

at
es

 
Th
e 

re
as

on
s 

fo
r 

th
e 

sh
or
tf
ai
l 

of
 
23

8 
po

st
s 

85 
st

at
ed

 
by
 

th
e 

De
pa
rt

me
nt

/ 

Bo
ar

d 
we

re
 
th

at
 
th

er
e 

15 
8 
ba
n 

on
 
fr

es
h 

re
cr

ui
tm

en
t 

fo
r 

th
e 

la
st
 

se
ve

n 
ye

ar
s 

an
d 

sh
or
tf

al
l 

ca
n 

on
ly
 
be

 
re

mo
ve

d 
af
te
r 

th
e 

ba
n 

15 

li
ft

ed
 Th
e 

Co
mm

ut
te

e 
ob

se
rv

e 
th

at
 
th

e 
pe

rt
od

 
to 

ca
rr

y 
fo
rw
ar
d 

th
e 

re
se
rv
ed
 
va

ca
nc

ie
s 

sh
ou

ld
 
be

 
al

lo
we

d 
10

 
co

nt
in

ue
 

as
 
lo
ng
 

as
 
th
e 

po
st

s 
re

ma
in

 
va
ca
nt
 

15 
av

ai
la

bl
e 

in
 
th
e 

ca
dr

e 
of

 
L
D
C
 

fo
r 
pr
om
ot
io
n 

to
 
th
e 

po
st
 

of
 
U
D
C
 

th
er
r 

po
or
 
pe

rf
or

ma
nc

e 
in 

th
e 

De
pa

rt
me

nt
al

 
Ex
am
 

by
 

th
e 

Sc
he

du
le

d 

Ca
st
es
 
em

pl
oy

ee
s 

re
su

lt
in

g 
in 

th
e 

ba
ck

lo
g 

Th
e 

Ni
ga

m 
ha

s 
1s

su
ed

 
di
re
ct
io
ns
 

to 
th
e 

co
nc

er
ne

d 
of
fi
ce
s 

to
 
ta

ke
 
ne

ce
ss

ar
y 

st
ep
s 

to
 

fi
ll
 

up
 

th
e 

ba
ck
lo
g 

on
 
pr
io
ri
ty
 

08
51
5 

Th
e 

la
te
st
 

po
si

ti
on

 
of

 
ba

ck
lo

g 
in 

th
e 

ca
te
go
ry
 

of
 U
D
C
 

15 
pl
ac
ed
 

at 
An

ne
xu

re
 

A 

As
 

re
ga

rd
s 

Jr
 

Sc
al
e 

St
en
o 

.e
le

ct
io

n 
li
st
 

ag
an
st
 
re
qu
us
it
io
n 

37
 

Jr
 
Sc
al
e 

St
en
o 

1s 
aw

ai
te

d 

fr
om
 
H
S
S
C
 

wh
ic
h 

wi
ll
 

fu
rt

he
r 

re
co

up
 

th
e 

ba
ck
lo
g 

As
 
ar

ea
dy

 
st
at
ed
 

पा
 
th
e 

fo
rg
oi
ng
 
pa
ra
 
un
de
r 

Cl
as

s 
II

I 
po
st
s 

th
at
 

th
e 

ba
ck

lo
g 

of
 
SC

 

em
pl

oy
ee

s 
1n
 

th
e 

ca
dr
e 

of
 
L
D
C
 

15 
ex

is
ti

ng
 

ma
in
ly
 

1n
 

fi
el
d 

ca
dr
e 

st
af
f 

du
e 

to
 

no
n 

pr
ep
ar
at
io
n 

of
 

th
e 

Ro
st
er
 

Re
gi

st
er

s 
of
 

Re
se

rv
at

io
n 

by
 

th
e 

co
nc
er
ne
d 

au
th

or
it

y 

pr
op
er
ly
 
wh
ic
h 

ha
s 

no
w 

be
en
 
co

mp
le

te
d 

As
 

Ro
st
er
 
Re

gi
st

er
 

th
er
e 

ar
e 

on
ly
 

23
 
No
 
ba
ck
lo
g 

of
 
Sc

he
du

le
d 

Ca
st
es
 
em

pl
oy

ee
s 

1n 
th

e 
Ca
dr
e 

of
 L
DC

 

Al
l 

ef
fo

rt
s 

to 
co

mp
le

te
 

th
e 

ba
ck

lo
g 

at 
th

e 

ea
rl

ie
st

 
घा
ट 

be
in
g 

ma
de
 

by
 

th
e 
N
i
g
a
m
 

Th
e 

Co
mm

ut
te

e 
de

ci
de

d 
th
at
 

H
V
P
N
L
 

ma
y 

ta
ke

 
ac
ti
on
 

fo
r 

fi
li

in
g 

up
 

th
e 

po
st

 
me

an
t 

fo
r 

SC
/B

C 
to

 
re

co
up

 
th
e 

ba
ck
lo
g 

un
de
r 

in
ti

ma
ti

on
 

to
 

th
e 

Co
mm
ut
te
e 

16



@
 

In
 

1ts
 

la
te
st
 
wn
tt
en
 

re
pl
y 

फि
ट 

Bo
ar

d 
ha
s 

st
at

ed
 

th
at

 
ou

t 
of

 
53
8 

sa
nc
ti
on
ed
 

po
st
s 

of
 

Dn
iv
er
s 

as
 
on
 
31
st
 
Ma
rc

h 
19

87
 

48
4 

po
st

s 
we

re
 

fi
ll
ed
 
up
 
ou
t 

of
 w

hi
ch
 

97
 
po
st
s 

we
re
 
me

an
t 

fo
r 
Sc

he
du

le
d 

Ca
st

es
 
ca

nd
id

at
es

 

wh
il
e 

on
ly
 
27

 
po

st
s 

we
re
 
he
ld
 
by

 
Sc

he
du

le
d 

Ca
st

es
 
ca
nd
id
at
es
 

re
su

lt
in
g 

1n 
& 
sh
or
tf
al

l 
of

 7
0 

pe
rs

on
s 

Th
e 

re
as

on
s 

of
 s

ho
rt

fa
ll

 
as
 
st

at
ed

 
by

 
th
e 

Bo
ar

d 
we
re
 

th
at

 
th
e 

fr
es

h 
re
cr
mt
me
nt
 

wa
s 

ge
ne

ra
ll

y 
ba
nn
ed
 

an
d 

th
e 

me
n 

fr
om
 

Sc
he

du
le

d 
Ca
st
es
 

ca
te
go
ry
 
we

re
 

no
t 

av
ai

la
bl

e 
1n
 t

he
 
wo

rk
 
ch
ar
ge
d/
da
il
y 

wa
ge

s 
ca

dr
e 

fr
om

 
wh

er
e 

th
es

e 
ha
ve
 
be
en
 
ap

po
in

te
d 

Th
e 

Co
mm

ut
te

e 
fe

el
 
gr
ea
tl
y 

di
st

re
ss

ed
 

10
 f

in
d 

th
e 

sh
or
tf
al
l 

हा 
th
e 

po
st

s 
of

 
dr

iv
er

s 
wh
il
e 

th
e 

Sc
he

du
le

d 
Ca

st
es

 
ca
nd
id
at
es
 

fo
r 

po
st

s 
of
 
dr

iv
er
s 

ar
e 

av
ai

la
bl

e 
1n 

nu
mb
er
 

wi
th

 
th
e 

E
m
p
l
o
y
m
e
n
t
 
Ex

ch
an

ge
s 

Th
e 

Co
mm

ut
te

e 
fu
rt
he
r 

de
si
re
 

to
 b

e 

in
fo
rm
ed
 
re

ga
rd

in
g 

th
e 

st
ep

s 
ta
ke
n 

by
 

फि
ट 

Bo
ar

d 
10

 
ma
ke
 

up
 

th
e 

de
fi

ci
en

cy
 

Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

su
pp
li
ed
 

th
e 

Te
ch
mc
al
 
po
st
s 

re
qu
ir
ed
 

in
fo

rm
at

io
n 

of
 

Te
ch

ni
ca

l 
po
st
s 

as
 
de
si
re
d 

by
 

th
e 

Co
mm
ut
te
e 

n 
15

 
me

et
in

g 
he
ld
 

on
 

3r
d 

Fe
br

ua
ry

 
19

88
 

As
 

pe
r 

la
te

st
 
st

at
em

en
t 

of
 

th
e 

Bo
ar
d 

th
er

e 
15 

ad
eq

ua
te

 
sh
or
tf
al
l 

on
 
th

e 
fo

ll
ow

in
g 

po
st
s 

—
 

(1
) 

Ju
mi
or
 
En
gi
ne
er
 

(F
) 

(2
) 

Di
vi
si
on
al
 
He

ad
 
Dr

af
ts

ma
n 

3)
 

F
o
r
e
m
a
n
G
 

हू 

As
 

al
re

ad
y 

st
at
ed
 

in
 

th
e 

N
i
g
a
m
s
 

re
pl

y 

su
bm

it
te

d 
to

 
th
e 

Co
mm

ut
te

e 
th
at
 

th
e 
H
Y
P
N
L
 

ha
s 

al
re
ad
y 

be
en

 
se
nt
 

th
e 

85
 

No
 

po
st
s 

of
 

Dr
iv

er
s 

in
cl
ud
in
g 

15
 
No
 

ba
ck
lo
g 

of
 S

ch
ed

ul
ed

 

Ca
st
es
 

em
pl

oy
ee

s 
to

 
th
e 

H
S
S
C
 

on
 

da
te
d 

8 
7 

20
08
 

fo
r 

ad
ve

rt
is

em
en

t 
an

d 
fi
ll
in
g 

up
 

bu
t 

th
e 

se
le

ct
io

n 
158 

51
11
 

aw
ar

te
d 

fr
om
 

th
e 

Co
mm

ui
ss

io
n 

It 
1s 

as
su

re
d 

th
at
 

as
 
an
d 

wh
en
 

th
e 

se
le

ct
io

n 

of
 

Dn
iv

er
 

C
a
t
e
g
o
r
y
 

1s 
fi
na
li
ze
d 

by
 

th
e 

C
o
m
m
u
s
s
i
o
n
 

th
e 

ba
ck

lo
g 

of
 
Sc
he
du
le
d 

Ca
st
e 

em
pl

oy
ee

s 
wi
ll
 

be
 
re
co
up
ed
 

Th
e 

po
si

ti
on

 
ha
s 

al
re

ad
y 

be
en
 

ex
pl

ai
ne

d 

un
de
r 

Cl
as

s 
I 

po
st
s 

11
15

 f
ur

th
er

 
in
fo
rm
ed
 

th
at

 
mo
st
ly
 
ba
ck
lo
g 

15 
un

de
r 

Cl
as
s 

II
I 

Te
ch

 
po
st
s 

ag
am

ns
t 

pr
om

eo
ti

on
al

 
qu

ot
a 

po
st
s 

1n 
th

e 
fi

el
d 

ca
te

go
ne

s 
Th
e 

la
te
st
 
po
si
ti
on
 

of
 
ba

ck
lo

g 
of

 

Sc
he
du
le
d 

Ca
st
es
 

em
pl
oy
ee
s 

ac
co

rd
in

g 
to
 

ro
st
er
 
sy
st
em
 

1n 
फि

ट 
Te
ch
me
al
 

Ca
te

go
ri

es
 

15 
pl
ac
ed
 

at 
An
ne
xu
re
 

— 
A 

It 
1s 

as
su

re
d 

th
at

 
th

e 
ba
ck
lo
g 

wi
ll

 
be
 

re
co

up
ed

 
at

 
th
e 

ea
rl
ie
st
 

fo
r 

wh
ic
h 

ne
ce

ss
ar

y 

di
re

ct
io

ns
 

ha
ve
 

al
re
dy
 

be
en

 
gi
ve
n 

to
 

th
e 

Th
e 

Co
mm
ut
te
e 

de
ci

de
d 

th
at
 

H
V
P
N
L
 

ma
y 

ta
ke
 
ac

ti
on

 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st

 
me

an
t 

fo
r 

S
C
/
B
C
 

to
 
re
co
up
 

th
e 

ba
ck

lo
g 

un
de
r 

in
ti

ma
ti

on
 

to
 

th
e 

Co
mm
ut
te
e do

 

17



2 

(4
) 

Ju
ni

or
 
En
gi
ne
er
 

(C
iv

il
) 

Ju
mo
r 

En
gi
ne
er
 

(F
) 

{T
ec
h 

As
si
t)
 

(5
) 

Dr
af

ts
 

su
b 

{6
) 

Su
b 

St
n 

At
te
nd
an
t 

(7
) 

S
S
A
 

(8
) 

Sh
if
t 

At
te
nd
an
t 

an
d 

(9
) 

As
si
st
an
t 

Fo
re

ma
n 

Th
e 

re
as

on
s 

fo
r 

th
e 

sh
or

tf
al

l 
as
 
ex

pl
ai

ne
d 

by
 

th
e 

De
pa
rt
me
nt
/B
oa
rd
 

प्रा
 1

ts 
la

te
st

 
wr
it
te
n 

re
pl
y 

we
re
 

as
 
un
de
r 

—
 

()
 

Qu
al
fi
ed
 
pe

rs
on

s 
we

re
 
no

t 
av

ai
la

bl
e 

प्रा
 
ge
ne
ra
l 

fo
r 

Te
ch

ni
ca

l 
po
st
s 

at
 
th
e 

ti
me
 

of
 
re
cr
ui
tm
en
t 

(1
) 

In
 
pr

om
ot

io
na

l 
ca

dr
e 

po
st

s 
no
 
Sc

he
du

le
d 

Ca
st
es
 

em
pl
oy
ee
s 

we
re
 
av

ai
la

bl
e 

m 
th
e 

lo
we

r 
ra

nk
 

Th
e 

Co
mm

it
te

e 
wh

il
e 

sh
ar

in
g 

th
e 

di
ff
ic
ul
ty
 

of
 
th

e 
Bo

ar
d 

पा
 

th
is

 
re
ga
rd
 

su
gg
es
t 

th
at
 

if 
ca

nd
id

at
es

 
be

lo
ng

in
g 

to
 

Sc
he
du
le
d 

Ca
st

es
 

ha
vi
ng
 

th
e 

pr
es

cr
ib

ed
 

ac
ad

em
ic

 
qu

al
if

ic
at

io
ns

 
we
re
 
re

cr
ut

te
d 

an
d 

ma
de

 
fit

 f
or

 
th
e 

Te
ch
ni
ca
l 

po
st
s 

re
se

rv
ed

 
fo
r 

th
em
 

by
 

gi
vi

ng
 
th
em
 

ne
ce

ss
ar

y 
tr

ai
mi

ng
 

an
d 

re
st

ri
ct

io
n 

re
ga

rd
in
g 

ex
pe

ri
en

ce
 
wa
s 

re
la

xe
d 

th
ey
 
wo

ul
d 

be
 
ab
le
 

to
 
av
ai
l 

of
 
th

ei
r 

le
gi

ti
ma

te
 
ch
an
ce
s 

of
 
ap
po
in
tm
en
t 

co
nc
er
ne
d 

au
th
on
ti
es
 

an
d 

th
e 

se
le

ct
io

n 
11

51
5 

ag
ai
ns
t 

th
e 

fo
ll
ow
in
g 

re
qu

is
it

io
n 

se
nt
 

to
 
H
S
S
C
 

ar
e 

aw
ai
te
d 

wh
ic

h 
wi

ll
 

fu
rt

he
r 

re
co

up
 

th
e 

ba
ck
lo
g 

in 
ne
ar
 

fu
tu

re
 
—
 

JE
/E

le
ct

 
(F

ie
ld

) 
34
 
No
s 

Sh
ai

ft
 
at
te
nd
an
t 

57
1 

N
o
s
 

18



Cl
as

s 
IV
 

Th
e 

De
pa
rt
me
nt
/ 

Bo
ar

d 
su

pp
li

ed
 

th
e 

re
qu

ir
ed

 
1n
fo
rm
at
to
n 

1ए
 
re

sp
ec

t 
of

 

Cl
as
s 

IV
 
em

pl
oy

ee
s 

85
 
de

si
re

d 
by

 
th

e 
Co

mm
ui

tt
ee

 
पा

 
1ts

 
me

et
 

in
g 

he
ld

 
on

 
3r
d 

Fe
br
ua
ry
 

19
88

 
As
 

pe
r 

th
e 

st
at

em
en

t 
of

 
th
e 

Bo
ar

d 
th

er
e 

15 
ad

eq
ua

te
 

sh
or
tf
al
l 

on
 

th
e 

fo
ll

ow
in

g 
po
st
s 

—
 

Ha
vi
ld
ar
/D
af
tr
iR
ec
or
d 

[प
ीट

ा 

St
or
e 

Ma
te

/S
to

re
 
At
te
nd
an
t 

Bi
il

 
Di

st
ri

bu
to

r 

1 2 3 4 
 M
al
i/
Ga
rd
ne

r 

5 6 7 

Pe
on
 

Tr
uc
k 

Cl
ea
ne
r/
Cl
ea
ne
r/
Oi
le
r/
Gr
ea
se
r 

As
st
t 

P
u
m
p
 
Dr
iv
er
 

Th
e 

re
as

on
 

fo
r 

th
e 

sh
or
tf
al
l 

ha
ve

 
no

t 
be
en
 
ex

pl
ai

ne
d 

by
 

th
e 

De
pa
rt
me
nt
/B
oa
rd
 

in
 

1t
s 

la
te

st
 
wr

it
te

n 
re
pl
y 

an
d 

1t 
ha

s 

al
so
 

no
t 

me
nt
io
ne
d 

th
e 

mo
de

 
of

 
pr
om
ot
io
n/
ap
po
in
tm
en
t 

Th
e 

Co
mm
ui
tt
ee
 

ar
e 

su
rp
ri
se
d 

to
 
no

te
 

as
 

to
 
wh

y 
th

e 

Bo
ar

d 
ha

d 
no
t 

me
nt

io
ne

d 
th

e 
re

as
on

s 
of

 
sh

or
tf

al
l 

as
 
we
ll
 

as
 
mo
de
 

of
 
pr
om
ot
io
n/
ap
po
mn
tm
en
t 

Th
e 

Co
mm
ui
te
e 

r
e
c
o
m
m
e
n
d
 

th
at
 
so
me

 
vi
a 

me
di
a 

ma
y 

be
 
ev

ol
ve

d 
to
 
co

ve
r 

up
 
th
e 
ad
eq
ua
te
 
sh
or

tf
al

l 
ता
 
th
es
e 

po
st

s 

As
 

al
re

ad
y 

st
at

ed
 

in
 

th
e 

N
i
g
a
m
 

s 
re
pl
y 

su
bm

ut
te

d 
to

 
th
e 

Co
mu

mi
st

te
e 

th
at
 

th
e 

Ni
ga

m 

ha
s 

al
re
ad
y 

be
en
 

14
0 

No
 

va
ca

nc
ie

s 
एव

 
Pe
on
 

in
cl
ud
in
g 

40
 
No
 

ba
ck

lo
g 

of
 S

ch
ed

ul
ed

 
Ca
st
es
 

ca
te

go
ry

 
to

 
th
e 

Ha
ry

an
a 

Gr
ou
p 

D 
Em
pl
oy
ee
s 

Se
le
ct
io
n 

Co
mm
ut
te
e 

on
 

da
te

d 
20
 

2 
20

09
 

fo
r 

di
re

ct
 
re

cr
ui

tm
en

t 
an

d 
th

e 
se
le
ct
io
n 

of
 

th
e 

ca
nd

id
at

es
 

15 
aw

ai
te

d 
fr

om
 

th
e 

Co
mm

ui
tt

ee
 

It 
1s 

as
su

re
d 

th
at
 

as
 
an

d 
wh
en
 

th
e 

se
le

ct
io

n 

of
 

th
e 

ca
nd

id
at

es
 

wi
ll
 

be
 
m
a
d
e
 

by
 

th
e 

Co
mm

ui
tt

ee
 

th
e 

ex
is
ti
ng
 

ba
ck
lo
g 

of
 
SC
 

em
pl
oy
ee
s 

पा.
 

th
e 

ca
te

go
ry

 
of

 
Pe
on
 

wi
ll

 
be

 

co
mp

le
te

d 

Th
e 

Co
mm
ut
te
e 

de
ci
de
d 

th
at
 

H
V
P
N
L
 

ma
y 

ta
ke
 

ac
ti

on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me

an
t 

fo
r 

S
C
/
B
C
 

to
 
re

co
up

 
th
e 

ba
ck

lo
g 

un
de
r 

mt
im
at
io
n 

to
 

th
e 

Co
mm

ut
te

e 

19



A
n
n
e
x
u
r
e
 
—
*
A
’
 

S
T
A
T
E
M
E
N
T
 
S
H
O
W
I
N
G
 
T
H
E
 
B
A
C
K
L
O
G
 
OF
 
S
C
H
E
D
U
L
E
D
 
C
A
S
T
E
S
 

& 
B
A
C
K
W
A
R
D
 
C
L
A
S
S
E
S
 
E
N
D
I
N
G
 

30
 

4 
20
10
 

Sr
 

 N
am
e 

of
 
th
e 

No
 

Ca
te
go
ry
 

Po
st
s/
 

Va
ca
nc
ie
s 

fi
ll
ed
 

ac
co
rd
in
g 

to
 
Ro
st
er
 

Po
st

s 
me
an
t 

fo
r 

(o
ut

 

of
 
Co

l 
3)

 
Nu
mb
er
 

of
 
50
 

an
d 

BC
 

 S
ho
rt
fa
ll
 

(C
ol
 

4 
5)
 

pr
om
ot
ed
/a
pp
oi
nt
ed
 

(o
ut
 

of
 
Co
l 

4)
 

R
e
m
a
r
k
s
 

4 
5 

6 

sC
 

B
C
A
 

B
C
B
 

SC
 

B
C
A
 

B
C
B
 

50
 

B
C
A
 

B
C
B
 

1 
Up
pe
r 

Di
vi
si
on
 

Cl
er
k 

38
4 

{7
5%
 

by
 
pr
om
ot
io
n 

2
5
%
 

by
 

di
re
ct
) 

2 
Lo
we
r 

Di
vi
st
on
 

Cl
er
k 

50
4 

(8
0%
 

by
 

di
re
ct
 
20
% 

by
 
pr
om
ot
io
n)
 

3 
Jr

 
Sc
al
e 

St
en
o 

(5
0%
 

47
 

by
 

di
re
ct
 
50
% 

by
 

p
r
o
m
o
t
i
o
n
)
 

4 
JE
I 

30
9 

5 
JE
/F
ie
ld
/S
S/
Ca
rn
er
/ 

66
0 

Te
st

 
(4

0%
 

by
 

Di
re
ct
 

60
% 

by
 
pr
om
ot
io
n)
 

6 
G
S
O
 

65
4 

7 
Dr
iv
er
 

17
7 

8 
D
r
a
f
t
s
m
a
n
 

66
 

10
1 

40
 

27
 

13
2 

98
 

32
 

13
1 

35
 

13
 

53
 

10
 

9 
23
 

- 
- 

52
 

79
 

30
 

5 

Se
le
ct
io
n 

of
 

Jr 
Sc

al
e 

St
en
o 

ag
ai
ns
t 

re
qu
is
it
io
n 

of
 

37
 
No
s 

aw
at
ed
 

fr
om
 
HS
SC
 

Se
le

ct
io

n 
of
 
JE
/E
le
ct
 

ag
ai
ns
t 

re
qu
is
it
io
n 

of
 

34
 
No
s 

aw
ar
te
d 

fr
om
 
HS
SC
 

Se
le

ct
io

n 
of
 
Dr
iv
er
s 

ag
ai
ns
t 

re
qu
is
it
io
n 

of
 

85
 
No
s 

aw
ai
te
d 

fr
om
 
HS
SC
 

20



i3
 

H
D
M
 

L
i
n
e
m
a
n
 

A
L
M
 

SA
 

Pe
on
* 

74
 

64
5 

35
8 

22
6 

43
2 

15
 

12
9 

72
 

45
 

19
 

13
 

86
 

37
 

34
 

12
 

40
 

Se
le
ct
io
n 

of
 
Sl
uf
t 

At
ie
nd
an
ts
 

ag
ai
ns
t 

re
qu
si
ti
on
 

of
 
57

1 
No
s 

aw
ai

te
d 

fr
om
 
HS

SC
 

Se
le
ct
io
n 

of
 
Pe

on
 

ag
ai

sn
t 

re
qu

is
th

on
 

of
 

14
0 

No
s 

aw
ai

te
d 

fr
om
 

Ha
ry

an
a 

Gr
ou
p 

D 
E
S
C
 

No
te
 
—
 

(1
) 

*A
s 

pe
r 

St
at
e 

Go
vt

 
In

st
ru

ct
io

ns
 

da
te
d 

9 
2 

19
79
 

(1
) 

*A
ll
 

th
e 

po
st

 
of
 
Pe
on
s 

ha
ve

 
be

en
 

fi
ll
ed
 

up
 
fr
om
 
am

on
gs

t 
th
e 

se
rv

in
g 

Wo
rk

 
Ch

ar
ge

 
Da
il
y 

Wa
ge

s 
& 

Co
nt

in
ge

nt
 
em

pl
oy

ee
s 

fr
om
 
hm
e 

to 
tm
e 

wh
er

ea
s 

th
e 

re
se

rv
at

io
n 

of
 

B 
C 

ca
nd
id
at
es
 

ar
e 

on
ly

 
1 

di
re
ct
 
re
cr
mt
me
nt
 

He
nc

e 
th
er
e 

१5 
no

 
ba

ck
lo

g 
of

 
BC

 
in
 
Pe
on
 

ca
te

go
ry

 

21



H
A
R
Y
A
N
A
 

S
T
A
T
E
 

E
L
E
C
T
R
I
C
I
T
Y
 

B
O
A
R
D
 

(1
3t

h 
Re
po
rt
 

19
87

 
88

) 

U
T
T
A
R
 
H
A
R
Y
A
N
A
 

BL
JL

I 
V
I
T
R
A
N
 
N
I
G
A
M
 
LT
D 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm
ui
tt
ee
 

Ac
ti
on
 

ta
ke

n 
by

 
th

e 
G
o
v
e
r
n
m
e
n
t
 

Fu
rt

he
r 

Ac
ti
on
 

ta
ke
n 

1 
2 

3 

Cl
as
s 

11
1 

Po
st
s 

Fr
om
 

th
e 

pe
ru

sa
l 

of
 

th
e 

ma
te

ra
l 

Al
l 

po
st
s 

as 
re
qu
is
it
io
ne
d 

ha
ve

 
be

en
 

fi
ll

ed
 

Th
e 

Co
mm

at
te

e 
de

ci
de

d 
th
at
 

su
pp
li
ed
 

by
 

th
e 

Bo
ar
d 

th
e 

ov
er

al
l 

up
 
th

ro
ug

h 
re

cr
ui

tm
en

t 
by

 
H
S
S
C
 

ex
ce
pt
 

U
H
 

B 
V
N
L
 

ma
y 

ta
ke

 
re

pr
es

en
ta

ti
on

 
of
 
Sc
he
du
le
d 

Ca
st
es
 

1 
Cl
as
s 

पा
 

po
st
s 

wa
s 

 f
ol
lo
wi
ng
 

du
e 

(0 
no

n 
av
ai
la
bi
li
ty
 

of
 
el

ig
ib

le
 

 a
ct

io
n 

fo
r 

fi
ll

in
g 

up
 

th
e 

12
 
36
% 

1 
19
84
 

85
 

12
 
67

% 
पा

 
19

85
 

86
 
an
d 

12
 
71
% 

पा
 
ye
ar
 

 c
an
di
da
te
s 

—
 

po
st

 
me

an
t 

fo
r 

S
C
/
B
C
 

to
 

19
86
 

87
 

Bu
t 

1t 
ha
s 

be
en
 
no

ti
ce

d 
th
at
 
ou

t 
of

 2
14
27
 
ca
te
go
ri
es
 

3९
 

re
co

up
 

th
e 

ba
ck

lo
g 

un
de
r 

of
 
Po
st

s 
re

pr
es

en
ta

ti
on

 
1 

26
53
 

ca
te
go
ri
es
 

of
 
po
st
s 

15 
ve
ry
 

v 
in
ti
ma
ti
on
to
 

th
e 

Co
mm

ut
te

e 
lo
w 

So
me
 

of
 
su
ch
 
ca
te
go
ri
es
 

of
 
po
st
s 

ar
e 

me
nt
io
ne
d 

पा 
th

e 
BC

 
= 

2 
su
cc
ee
di
ng
 
pa

ra
gr

ap
hs

 
to
ge
th
er
wi
th
 

th
e 

re
co

mm
en

da
ti

on
/ 

ob
se
rv
at
io
n 

of
 
th
e 

Co
mm

ui
tt

ee
 

As
 

pe
r 

th
e 

la
te
st
 
wr

it
te

n 
re

pl
y 

of
 t

he
 
Bo
ar
d 

ou
t 

of
 3

29
29
 
sa

nc
ti

on
ed

 
po
st
s 

of
 C

la
ss
 

पा
 

as
 
on

 
31

st
 
Ma
rc
h 

19
87
 

30
70
6 

po
st
s 

we
re
 

fi
ll

ed
 

up
 

Th
e 

qu
ot

a 
me

an
t 

fo
r 
Sc

he
du

le
d 

Ca
st
es
 
co
me
s 

to
 
61
21
 
wh

er
ea

s 
on
ly
 
29
05
 

po
st
s 

ha
d 

be
en
 

fi
ll
ed
 
up
 
fr

om
 
am

on
gs

t 
th
e 

Sc
he
du
le
d 

Ca
st

es
 

ca
nd

id
at

es
 

Th
us
 

th
er
e 

wa
s 

a 
sh

or
tf

al
l 

of
 
22
16
 
Sc

he
du

le
d 

Ca
st

es
 
ca
nd
id
at
es
 

in 
th
e 

Bo
ar
d 

—{ 

i 

Th
e 

Co
mm

ut
te

e 
wa
s 

as
su

re
d 

du
ri
ng
 

th
e 

co
ur
se
 

of
 

or
al
 

ex
am
in
at
io
n 

of
 

th
e 

re
pr

es
en

ta
ti

ve
 

of
 

th
e 

Go
ve

rn
me

nt
 

an
d 

Bo
ar
d 

th
at
 s

in
ce
re
 
ef

fo
rt

s 
wo

ul
d 

be
 
ma
de
 

to 
wi

pe
 
of
f 

th
e 

ba
ck
 

lo
g 

ag
ai

ns
t 

ex
is

ti
ng

 
va
ca
nc
ie
s 

85
 
an

d 
wh
en
 

पट
 

ba
n 

on
 

re
cr

ut
tm

en
t 

wo
ul
d 

be
 

hi
ft

ed
 

Th
e 

Co
mm
ut
te
e 

ho
pe
 

th
at
 

th
e 

Bo
ar
d 

wi
ll
 

ta
ke
 
so
me
 

po
si
ti
ve
 

st
ep
s 

जा 
th

e 
ne
ar
 
fu

tu
re

 
to
 
re
co
up
 

th
e 

sh
or

tf
al

l 
ba
ck
 

lo
g 

1n 
Cl
as
s 

III
 
po
st
s 

an
d 

in
fo
rm
 
th
em
 
ac
co
rd
in
gl
y 

22



Th
e 

Bo
ar
d 

ha
s 

st
at
ed
 

गा 
पड

 
la
te
st
 

wr
it
te
n 

U
D
C
s
.
 

re
pl
y 

th
at
 
17
96
 
po
st
s 

of
 

U 
D 

Cs
 

ar
e 

1n
 
po
si
ti
on
 

Th
e 

qu
ot
a 

me
an
t 

fo
r 

Sc
he
du
le
d 

Ca
st
es
 
Ca
nd
id
at
es
 
co
me
s 

to 
35

9 
wh
er
ea
s 

on
ly
 
92
 
po
st
s 

ha
ve
 
be

en
 

fi
ll

ed
 
up
 
fr
om
 
am
on
gs
t 

th
e 
Sc
he
du
le
d 

Ca
st
es
 
Ca
nd
id
at
es
 

Th
e 

re
as
on
s 

fo
r 

th
e 

sh
or
tf
al
l 

85 
st
at
ed
 
by
 

th
e 
De
pa
rt
me
nt
/B
oa
rd
 
we
re
 

th
at

 
th
er
e 

1s 
ge
ne
ra
l 

ba
n 

on
 
fr
es
h 

re
cr

ui
tm

en
t 

an
d 

al
so
 
qu
al
if
ie
d 

pe
rs
on
s 

we
re
 
no
t 

av
ai

la
bl

e 
1n

 
re
qu
ir
ed
 

st
re
ng
th
 

Th
e 

Co
mm
ut
te
e 

is 
un
ha
pp
y 

to
 
no
te
 
th

e 
Jo

w 
re
pr
es
en
ta
ti
on
 

of
 
S
c
h
e
d
u
l
e
d
 

Ca
st
es
 

e
m
p
l
o
y
e
e
s
 

on
 

th
es
e 

po
st
s 

an
d 

r
e
c
o
m
m
e
n
d
 

th
at
 
so

me
 
po
si
ti
ve
 

st
ep
s 

be
 
ta
ke
n 

by
 

th
e 

Bo
ar
d 

to
 
en
su
re
 
du

e 
re
pr
es
en
ta
ti
on
 
of

 
Sc
he
du
le
d 

Ca
st
es
 
on

 
th
e 

po
st
s 

Th
e 

De
pa
rt
me
nt
 

1 
15

 
la

te
st

 
wn
it
te
n 

re
pl
y 

st
at
ed
 
th
at
 
34

 
po
st
s 

of
 S

to
re
 
Ke
ep
er
s 

ha
ve
 
be

en
 

fi
ll
ed
 
up

 
ou

t 
of

 w
hi
ch
 

th
e 

qu
ot
a 

of
 
Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 
co
me
 

to
 

7 
wh
er
ea
s 

on
ly
 

2 
po
st
s 

ha
ve
 
be
en
 
fi

ll
ed

 
up
 
fr
om
 
am
on
gs
t 

th
e 

Sc
he
du
le
d 

Ca
st
es
 

ca
nd

id
at
es
 

th
us
 

th
er
e 

15 
a 

sh
or
tf
al
l 

of
 
Sc
he
du
le
d 

Ca
st
es
 

pe
rs
on
s 

St
or
e 

Ke
ep
er
 

Th
e 

Co
mm
ut
te
e 

ar
e 

ve
ry
 
mu
ch
 

pa
in
ed
 

to 
me
nt
io
n 

th
e 

re
pr
es
en
ta
ti
on
 

of
 S

ch
ed
ul
ed
 
Ca
st
es
 
ca

nd
id

at
es

 
on

 
th
es
e 

po
st
s 

of
 

St
or
e 

Ke
ep
er
s 

15 
ve
ry
 
lo

w 
de
sp
it
e 

of
 
th
e 

fa
ct
 
th
at
 

th
er
e 

15 
no

 
de
ar
th
 

of
 
ca
nd
id
at
es
 

fo
r 

th
e 

ca
te
go
ry
 

of
 

th
is
 

po
st
 

Th
e 

Co
mm
ut
te
e 

r
e
c
o
m
m
e
n
d
e
d
 

th
at

 
sp
ec
ia
l 

ef
fo
rt
s 

be
 
ma
de
 

to
 

nc
re
as
e 

th
ei
r 

in
ta
ke
 

1n
 

th
is
 
se
rv
ic
e 

wi
th
in
 

si
x 

mo
nt
hs
 

Al
l 

po
st
s 

ar
e 

re
qu
is
it
to
ne
d 

ha
ve
 
be
en
 

fi
ll

ed
 
up

 

th
ro
ug
h 

re
cr
ui
tm
en
t 

by
 

H
S
S
C
 

ex
ce
pt
 

fo
ll
ow
in
g 

du
e 

to
 
no
n 

av
ar
la
bi
li
ty
 

of
 
el

ig
ib

le
 

ca
nd
id
at
es
 

—
 

SC
 

= 
1 

Th
e 

ba
ck

lo
g 

of
 
S
C
/
B
C
 

ca
te
go
ry
 

if
 a

ny
 

15 

be
in
g 

ta
ke

n 
ca

re
 

of
 

at 
th
e 

ti
me
 

of
 
pr
om
ot
io
n 

Th
e 

Co
mm
ut
te
e 

de
ci

de
d 

th
at

 
U
H
B
 
V
N
L
 

ma
y 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me
an
t 

fo
r 

S
C
/
B
C
 

to
 

re
co
up
 

th
e 

ba
ck

lo
g 

un
de
r 

in
ti
ma
ti
on
to
 

th
e 

Co
mm
ui
tt
ee
 

do
 

23



2 
3 

Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

ha
s 

st
at
ed
 

1n 
105

 J
at
es
t 

1
:
 0 

(5
 

wr
it
te
n 

re
pl
y 

th
at
 
23
53
 

po
st
s 

of
 
L 

D 
Cs
 

ar
e 

1n 
po
si
io
n 

Th
e 

qu
ot
a 

me
an
t 

fo
r 

Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 

co
me
s 

to 
46

9 
wh

er
ea

s 
on
ly
 

23
1 

po
st
s 

ha
ve
 
be
en
 

fi
ll
ed
 

up
 

fr
om
 
am
on
gs
t 

th
e 

Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 

Th
e 

re
as
on
s 

fo
r 

th
e 

sh
or
tf
al
l 

of
 
23
8 

po
st
s 

as
 

st
at
ed
 

by
 

th
e 

De
pa
rt
me
nt
/ 

Bo
ar
d 

we
re
 

th
at
 
th
er
e 

15 
a 
ba

n 
on

 
fr
es
h 

re
cr
us
tm
en
t 

fo
r 

th
e 

7 
ye
ar
s 

an
d 

sh
or
tf
al
l 

ca
n 

on
ly
 
be

 r
em
ov
ed
 

af
te

r 
th
e 

ba
n 

1s 
Ii
ft
ed
 

Th
e 

Co
mm
ut
te
e 

ob
se
rv
e 

th
at
 

th
e 

pe
ri
od
 

to 
ca
rr
y 

fo
rw

ar
d 

th
e 

re
se
rv
ed
 
va
ca
nc
ie
s 

sh
ou

ld
 
be
 
al
lo
we
d 

to 
co

nt
in

ue
 

as
 
lo
ng
 

as
 

th
e 

po
st
s 

re
ma
mn
 
va
ca
nt
 

m
 

In
 

1ts
 

la
te
st
 
wr
it
te
n 

re
pl
y 

th
e 

Bo
ar
d 

ha
s 

st
at
ed
 

th
at
 

ou
t 

of
 
53

8 
sa

nc
ti

on
ed

 
po
st
s 

of
 

Dr
iv
er
s 

85
 
on
 
31
st
 
Ma

rc
h 

19
87
 

48
4 

po
st
s 

we
re

 
fi

ll
ed

 
up
 
ou
t 

of
 w

hi
ch
 
97

 
po
st
s 

we
re
 
me
an
t 

fo
r 
Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 

wh
il
e 

on
ly
 
27
 
po
st
s 

we
re
 
he

ld
 
by
 
Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 

re
su
lu
ng
 

1n 
a 
sh
or
tf
al
l 

of
 7

0 
pe

rs
on

s 
Th
e 

re
as
on
s 

of
 s

ho
rt
fa
ll
 

85
 

st
at
ed
 

by
 

th
e 

Bo
ar
d 

we
re
 

th
at
 

th
e 

fr
es
h 

re
cr
ut
tm
en
t 

wa
s 

ge
ne
ra
ll
y 

ba
nn
ed
 

an
d 

th
e 

me
n 

fr
om
 

Sc
he
du
le
d 

Ca
st
es
 

ca
te

go
ry

 
we
re
 
no
t 

av
ai

la
bl

e 
पा
 
th
e 

wo
rk
 
ch
ar
ge
d/
da
il
y 

wa
ge
s 

ca
dr
e 

fr
om
 
wh
er
e 

th
es
e 

ha
ve
 
be
en
 
ap
po
in
te
d 

Th
e 

Co
mm
ut
te
e 

fe
el
 
gr
ea
tl
y 

di
st
re
ss
ed
 

to 
fi
nd
 
th
e 

sh
or
tf
al
l 

m 
फि
ट 

po
st
s 

of
 d

ri
ve
rs
 

wh
il
e 

th
e 
Sc
he
du
le
d 

Ca
st
es
 
ca
nd
id
at
es
 

fo
r 

po
st
s 

of
 
dr
iv
er
s 

ar
e 

av
ai
la
bl
e 

in
 
n
u
m
b
e
r
 

wi
th
 

th
e 

Em
pl
oy
me
nt
 
Ex
ch
an
ge
s 

Th
e 

Co
mm
ut
te
e 

fu
rt
he
r 

de
si

re
 

to 
be

 
in
fo
rm
ed
 
re
ga
rd
in
g 

th
e 

st
ep

s 
ta
ke
n 

by
 

th
e 

Bo
ar
d 

to
 
ma
ke
 

up
 

th
e 

de
fi
ci
en
cy
 

Al
l 

Po
st

s 
as
 
re

qu
si

ti
on

ed
 

ha
ve
 
be
en
 

fi
ll

ed
 

up
 
th

ro
ug

h 
re

cr
ui

tm
en

t 
by
 
H
S
S
C
 

ex
ce

pt
 

fo
ll

ow
in

g 
du

e 
to
 
no

n 
av

ai
la

bi
li

ty
 

of
 
el

ig
ib

le
 

ca
nd
id
at
es
 

SC
 

= 
22
 

BC
 

0t
 

Th
e 

po
st
 

of
 
Dr

iv
er

 
is 

to 
be

 
fi
ll
ed
 

एफ
 
fr
om
 

a
m
o
n
g
s
t
 

th
e 

se
rv

in
g 

Cl
as
s 

IV
 
e
m
p
l
o
y
e
e
s
 

ha
vi
ng
 

th
e 

pr
es
cr
ib
ed
 
qu
al
if
ic
at
io
n/
ex
pe
ne
nc
e 

H
o
w
e
v
e
r
 

1n
 
ca
se
 

th
e 

de
pa
rt
me
nt
al
 
ca
nd
id
at
es
 

ar
e 

no
t 

av
ai

la
bl

e 
th

e 
va

ca
nc

ie
s 

wi
ll
 

be
 

fi
ll
ed
 

up
 
by

 
th
e 

di
re
ct
 
re

cr
ut

tm
en

t 
Th
e 

qu
ot
a 

of
 
SC

 
an

d 
BC
 

ca
te

go
ry

 
15 

be
in

g 
ta
ke
n 

ca
re
 

of
 

at 
th
e 

ti
me

 
of

 
ap

po
in

tm
en

t 

Th
e 

Co
mm
ut
te
e 

de
ci
de
d 

th
at
 

U
H
B
V
N
L
 

ma
y 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me
an
t 

fo
r 

SC
/B
C 

to
 

re
co
up
 

th
e 

ba
ck
lo
g 

un
de
r 

mt
im
at
io
nt
o 

th
e 
Co
mm
ut
te
e 

do
 

24



Te
ch

ni
ca

l 
po

st
s 

Th
e 

De
pa

rt
me

nt
/B

oa
rd

 
su

pp
li

ed
 

th
e 

re
qu
ir
ed
 
in

fo
rm

at
io

n 
of

 
Te

ch
ni

ca
l 

po
st
s 

as
 
de
si
re
d 

by
 

th
e 

Co
mm

ut
te

e 
1n

 
15

 
me
et
in
g 

he
ld

 
on

 
3r

d 

Fe
br

ua
ry

 
19
88
 

As
 

pe
r 

la
te
st
 
st

at
em

en
t 

of
 
th

e 
Bo

ar
d 

th
er

e 
15 

ad
eq
ua
te
 

sh
or
tf
al
l 

on
 
th
e 

fo
ll

ow
in

g 
po

st
s 

—
 

(1
) 

Ju
ni

or
 
En
gi
ne
er
 

(F
) 

2)
 

Di
vi
si
on
al
 
He

ad
 
Dr
af
ts
ma
n 

(3
) 

F
o
r
e
m
a
n
G
 

1 

@
 

उ
प
ा
ए
 
En

gi
ne

er
 

(C
iv

il
) 

Ju
mi

or
 
En
gi
ne
er
 

(F
) 

(T
ec
h 

As
st

t)
 

(5
) 

Dr
af
ts
 

su
b 

(6
) 

Su
b 

St
n 

At
te

nd
an

t 

(7
) 

S
S
A
 

(8
) 

Sh
if
t 

At
te

nd
an

t 
an
d 

(9
) 

As
si

st
an

t 
Fo

re
ma

n 

Th
e 

re
as
on
s 

fo
r 

th
e 

sh
or

tf
al

l 
as
 
e
x
p
i
a
m
e
d
 

by
 

th
e 

De
pa

rt
me

nt
/B

oa
rd

 
1n

 
1ts

 l
at

es
t 

wr
it

te
n 

re
pl
y 

we
re
 

85
 
un

de
r 

—
 

(1)
 

Qu
al
if
ie
d 

pe
rs
on
s 

we
re
 

no
t 

av
ai

la
bl

e 
पा

 
ge

ne
ra

l 
fo
r 

Te
ch

mi
ca

l 
po
st
s 

at 
th

e 
ti
me
 

of
 
re

cr
ui

tm
en

t 

(1
) 

In
 
pr

om
ot

io
na

l 
ca
dr
e 

po
st

s 
no

 
Sc

he
du

le
d 

Ca
st

es
 

em
pl

oy
ee

s 
we

re
 
av

ai
la

bl
e 

पा
 
th

e 
lo

we
r 

ra
nk
 

Th
e 

Co
mm
ut
te
e 

wh
il

e 
sh

ar
mn

g 
th

e 
di

ff
ic

ul
ty

 
of

 
th

e 
Bo
ar
d 

पा
 

th
is
 

re
ga
rd
 

su
gg

es
t 

th
at
 

if 
ca

nd
id

at
es

 
be

lo
ng
in
g 

to
 

Al
l 

po
st
s 

as 
re
qu
is
tt
io
ne
d 

ha
ve
 
be
en
 

fi
ll
ed
 

up
 
th
ro
ug
h 

re
cr
ur
tm
en
t 

by
 
H
S
S
C
 

ex
ce
pt
 

fo
ll
ow
in
g 

du
e 

to
 
no

n 
av

ai
la

bi
li

ty
 

of
 
eh
gi
bl
e 

ca
nd
id
at
es
 

JE
 

50
 

= 
1 

BC
 

= 
2 

A
L
M
 Al
l 

po
st
s 

as 
re

qu
is

it
io

ne
d 

ha
ve
 
be
en
 

fi
ll
ed
 

up
 

th
ro
ug
h 

re
cr

ui
tm

en
t 

by
 
H
S
S
C
 

ex
ce
pt
 

fo
ll
ow
in
g 

du
e 

(0
 
no

n 
av
ai
la
bi
li
ty
 

of
 
el
ig
ib
le
 

ca
nd
id
at
es
 

sC
 

= 
06
 

BC
 

= 
07
 

SA
 

Al
l 

po
st
s 

as
 
re
qu
is
it
to
ne
d 

ha
ve
 
be
en
 

fi
ll
ed
 

up
 
th
ro
ug
h 

re
cr
ui
tm
en
t 

by
 
H
S
S
C
 
(n
ow
 
th
er
e 

15 

no
 
ba

ck
lo

g 
of

 
S
C
/
B
C
 

ca
te

go
ry

 
1n

 
th
is
 
ca
dr
e)
 

Re
ga
rd
in
g 

po
in
ts
 
No
 

2 
3 

6 
7 

& 
9 

th
es
e 

ar
e 

pr
om
ot
io
na
l 

po
st
s 

an
d 

ba
ck
lo
g 

if 
an

y 
15 

be
in
g 

ta
ke
n 

ca
re
 

at
 
th
e 

ti
me
 

of
 
pr
om
ot
io
n 

Fu
rt
he
r 

Dr
af
t 

Su
b 

Ca
te
go
ry
 
do

es
 

no
t 

ex
is

t 

U
H
B
V
N
L
 

Th
e 

Co
mm
ut
te
e 

de
ci

de
d 

th
at

 

U
H
B
V
N
L
 

ma
y 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st
 
me

an
t 

fo
r 

S
C
/
B
C
 

to
 

re
co
up
 

th
e 

ba
ck

lo
g 

un
de

r 

mt
im
at
io
n 

10
 
th

e 
Co

mm
it

te
e 

25



1 

S
c
h
e
d
u
l
e
d
 

Ca
st
es
 

ha
vi
ng
 

th
e 

pr
es
cr
ib
ed
 

a
c
a
d
e
m
i
c
 

qu
al

if
ic

at
io

ns
 
we
re
 
re
cr
ui
te
d 

an
d 

ma
de
 

fit
 
fo
r 

th
e 

Te
ch

mu
ca

l 
po

st
s 

re
se

rv
ed

 
fo
r 

th
em
 

by
 

gi
vi
ng
 
th

em
 

ne
ce

ss
ar

y 
tr

ai
nm

g 
an

d 
re

st
ri

ct
io

n 
re

ga
rd

in
g 

ex
pe

ri
en

ce
 
wa

s 
re
la
xe
d 

th
ey

 
wo

ul
d 

be
 
ab

le
 

to
 
av

ai
l 

of
 
th
ei
r 

le
gi

im
at

e 
ch
an
ce
s 

of
 
ap

po
mn

tm
en

t 

Cl
as

s 
IV
 

Th
e 

De
pa

rt
me

nt
/ 

Bo
ar
d 

su
pp

li
ed

 
th
e 

re
qu

re
d 

in
fo

rm
at

io
n 

1n
 
re

sp
ec

t 
of

 
Cl
as
s 

IV
 

em
pl
oy
ee
s 

85
 
de

si
re

d 
by
 

th
e 

Co
mm

ut
te

e 
पा
 

1ts
 
me

et
in

g 
he

ld
 

on
 

3r
d 

Fe
br

ua
ry

 
19
88
 

As
 

pe
r 

th
e 

st
at

em
en

t 
of

 
th

e 
Bo

ar
d 

th
er

e 
15 

ad
eq
ua
te
 

sh
or

tf
al

l 
on
 

th
e 

fo
ll

ow
in

g 
po

st
s 

—
 

1 
Ha
wi
ld
ar
/D
af
tr
i/
Re
co
rd
 
Li

ft
er

 

St
or
e 

Ma
te

/S
to

re
 
At
te
nd
an
t 

Bi
ll
 
Di

st
ri

bu
to

r 

Ma
ly
Ga
rd
ne
r 

Pe
on

 

Tr
uc

k 
Cl

ea
ne

r/
Cl

ea
ne

r/
O1

le
r/

Gr
ea

se
r 

As
st

t 
Pu
mp
 
Dr
iv
er
 

Th
e 

re
as

on
 

fo
r 

th
e 

sh
or

tf
al

l 
ha

ve
 

no
t 

be
en
 
ex

pl
ai

ne
d 

by
 

फि
ट 

De
pa

rt
me

nt
/B

oa
rd

 
पा
 

its
 

la
te
st
 

wr
it

te
n 

re
pl

y 
an
d 

1t 
ha
s 

al
so

 
no

t 
me
nt
io
ne
d 

th
e 

mo
de

 
of

 
pr
om
ot
io
n/
ap
po
mt
me
nt
 

Th
e 

Co
mm

ui
tt

ee
 
ar

e 
su

rp
ri

se
d 

to 
no

te
 
85

10
 
wh

y 
th

e 
Bo

ar
d 

ha
d 

no
t 

me
nt

io
ne

d 
th

e 
re
as
on
s 

of
 s

ho
rt

fa
ll

 
as
 
we
ll
 
as
 
mo
de
 

of
 
p
r
o
m
o
t
i
o
n
/
a
p
p
o
m
t
m
e
n
t
.
 

Th
e 

Co
mm
ui
ti
ee
 
r
e
c
o
m
m
e
n
d
 

th
at

 
so

me
 

vi
a 

me
di

a 
ma
y 

be
 
ev

ol
ve

d 
to
 
co
ve
r 

up
 

th
e 

ad
eq
ua
te
 
sh

or
tf

al
l 

in
 
th
es
e 

po
st

s 

NN N O~ 

Th
e 

ba
ck

lo
g 

of
 
th

e 
sa

me
 

1 
an

y 
wi
ll
 

be
 

ta
ke

n 
ca
re
 

of
 

at
 
th
e 

ti
me
 

of
 
re

cr
ui

tm
en

t 

Th
e 

C
o
m
m
t
t
e
e
 
de
ci
de
d 

th
at
 

U
H
B
V
N
L
 

ma
y 

ta
ke
 

ac
ti

on
 

fo
r 

fi
ll

in
g 

up
 

th
e 

po
st
 
me

an
t 

fo
r 

SC
/B
C 

to 
re
co
up
 

th
e 

ba
ck

lo
g 

un
de

r 

mt
im

at
to

n 
to

 
th

e 
Co

mm
ut

te
e 

26



H
A
R
Y
A
N
A
 

S
T
A
T
E
 

E
L
E
C
T
R
I
C
I
T
Y
 

B
O
A
R
D
 

(1
3t
h 

Re
po

rt
 

19
87
 

88
) 

D
A
K
S
H
I
N
 
H
A
R
Y
A
N
A
 

BI
JL
I 
V
I
T
R
A
N
 
N
I
G
A
M
 
LT
D 

H
I
S
A
R
 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 
ए
 

th
e 

Co
rm

nm
it

te
e 

Ac
ti

on
 
ta

ke
n 

by
 

th
e 
Go
ve
rn
me
nt
 

Fu
rt
he
r 

ob
se
rv
at
io
n 

of
 
th

e 
Co
mm
ui
tt
ee
 

1 
2 

3 

Cl
as

s 
11
 
Po

st
s 

Fr
om

 
th

e 
pe
ru
sa
l 

of
 

th
e 

ma
te

ra
l 

su
pp

li
ed

 
by
 

th
e 

Bo
ar

d 
th

e 
ov
er
al
l 

re
pr
es
en
ta
ti
on
 

of
 
Sc

he
du

le
d 

Ca
st

es
 

पा
 

Cl
as

s 
II

I 
po
st
s 

wa
s 

12
 
36

% 
1n

 
19
84
 

85
 

12
 
67

% 
पा

 
19

85
 

86
 
an

d 
12

 
71
% 

1n
 
ye

ar
 

19
86

 
87
 

Bu
t 

1t 
ha
s 

be
en
 
no

ti
ce

d 
th
at
 
ou
t 

of
 
21
42
7 

ca
te

go
ri

es
 

of
 
Po

st
s 

re
pr

es
en

ta
ti

on
 

1n
 
26
53
 

ca
te

go
ri

es
 

of
 
po

st
s 

15 
ve
ry
 

lo
w 

So
me

 
of

 
su
ch
 
ca

te
go

ri
es

 
of
 
po
st
s 

ar
e 

me
nt

io
ne

d 
1n

 
th
e 

su
cc
ee
di
ng
 

pa
ra
gr
ap
hs
 

to
ge

th
er

wi
th

 
th
e 

re
co

mm
en

da
ti

on
/ 

ob
se

rv
at

io
n 

of
 
th
e 
Co

mm
it

te
e 

As
 
pe

r 
th
e 

la
te
st
 
wr

it
te

n 
re
pl
y 

of
 t

he
 B

oa
rd

 
ou

t 
of

 3
29

29
 
sa
nc
ti
on
ed
 
po

st
s 

of
 C

la
ss
 

Il
 

85 
on
 

31
st
 
Ma
rc
h 

19
87
 

30
70
6 

po
st
s 

we
re
 

fi
ll
ed
 

up
 

Th
e 

qu
ot

a 

me
an
t 

fo
r 
Sc

he
du

le
d 

Ca
st
es
 
co

me
s 

to
 6

12
1 

wh
er

ea
s 

on
ly
 
29
05
 

po
st
s 

ha
d 

be
en
 

fi
ll
ed
 
up
 
fr
om
 
am
on
gs
t 

th
e 

Sc
he
du
le
d 

Ca
st
es
 

ca
nd
id
at
es
 

Th
us
 

th
er

e 
wa
s 

a 
sh

or
tf

al
l 

of
 
22
16
 

Sc
he

du
le

d 

Ca
st

es
 
ca
nd
id
at
es
 
n 

th
e 

Bo
ar
d 

Th
e 

Co
mm

it
te

e 
wa

s 
as

su
re

d 
du
ri
ng
 

th
e 

co
ur

se
 

of
 

or
al
 

ex
am

in
at

io
n 

of
 

th
e 

re
pr

es
en

ta
ti

ve
 

of
 
th

e 
G
o
v
e
r
n
m
e
n
t
 

an
d 

Bo
ar
d 

th
at
 

si
nc
er
e 

ef
fo

rt
s 

wo
ul

d 
be

 
ma

de
 

to
 
wi
pe
 

of
f 

th
e 

ba
ck
lo
g 

ag
ai

ns
t 

ex
is
ti
ng
 
va

ca
nc

ie
s 

85
 
an

d 
wh

en
 

th
e 

ba
n 

on
 

re
cr

ui
tm

en
t 

wo
ul
d 

be
 

hi
ft

ed
 

Th
e 

C
o
m
m
i
t
t
e
e
 

ho
pe
 

th
at
 

th
e 

Bo
ar

d 
wi
ll
 

ta
ke
 
so
me
 

po
si
ti
ve
 

st
ep
s 

1n
 

th
e 

ne
ar
 

fu
tu

re
 

to
 
re
co
up
 

th
e 

sh
or

tf
al

l 

ba
ck

lo
g 

ता
 
Cl
as
s 

पा
 
po
st
s 

an
d 

mf
or

m 
th
em
 
ac

co
rd

in
gl

y 

Th
e 

ba
ck

lo
g 

of
 
th
e 

SA
 

ca
te
go
ry
 

ha
s 

be
en
 

fi
ll
ed
 
up

 
am
on
gs
t 

27
 
No

s 
SA
s 

se
le

ct
ed

 
by

 
th
e 

HS
SC

 Th
e 

ba
ck

lo
g 

of
 
A
L
M
 

ca
te

go
ry

 
ha
s 

be
en

 

fi
ll
ed
 
up

 
th
ro
ug
h 

21
4 

No
s 

AL
M:

s 
se
le
ct
ed
 

fo
r 

a
p
p
o
m
t
m
e
n
t
 

th
ro

ug
h 

H
S
S
C
 

Th
e 

Co
mm

ut
te

e 
de

ci
de

d 
th
at
 

D
H
B
V
N
L
 

ma
y 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll

in
g 

up
 

th
e 

po
st

 

me
an

t 
fo

r 
SC
/B
C 

to
 
re
co
up
 

th
e 

ba
ck

lo
g 

un
de

r 
in

ti
ma

 

ti
on
 

to
 
th
e 

Co
mm

ut
te

e 

do
 

27



n P4
 

3 

Th
e 

Bo
ar
d 

ha
s 

st
at
ed
 

in
 
5 

la
te

st
 

wr
it

te
n 

U
D
G
s
.
 

re
pl
y 

th
at
 
17

96
 
po
st
s 

of
 U

 
D 

Cs
 

ar
e 

1n
 
po
si
ti
on
 

Th
e 

qu
ot
a 

me
an
t 

fo
r 

Sc
he

du
le

d 
Ca
st
es
 
Ca
nd
id
at
es
 
co
me
s 

to
 

35
9 

wh
er

ea
s 

on
ly

 
92

 
po

st
s 

ha
ve
 
be

en
 

fi
ll
ed
 
up

 
fr
om
 
am

on
gs

t 

th
e 
Sc
he
du
le
d 

Ca
st

es
 
Ca
nd
id
at
es
 

Th
e 

re
as

on
s 

fo
r 

th
e 

sh
or

tf
al

l 

85
 
st
at
ed
 
by

 
फि
ट 
De
pa
rt
me
nt
/B
oa
rd
 
we
re
 

th
at

 
th
er
e 

15 
ge
ne
ra
l 

ba
n 

on
 
fr
es
h 

re
cr
ui
tm
en
t 

an
d 

81
50
 
qu

al
if

ie
d 

pe
rs

on
s 

we
re
 

no
t 

av
ai

la
bl

e 
हा

 
re

qu
ir

ed
 

st
re
ng
th
 

Th
e 

Co
mm

ut
te

e 
15 

un
ha

pp
y 

to
 n

ot
e 

th
e 

lo
w 

re
pr

es
en

ta
ti

on
 

of
 
Sc
he
du
le
d 

Ca
st
es
 
e
m
p
l
o
y
e
e
s
 

on
 

th
es
e 

po
st
s 

an
d 

r
e
c
o
m
m
e
n
d
 

th
at
 
so
me
 
po
st
ti
ve
 

st
ep
s 

be
 
ta
ke
n 

by
 

th
e 

Bo
ar
d 

to
 
en

su
re

 
du

e 
re

pr
es

en
ta

ti
on

 
of

 S
ch

ed
ul

ed
 
Ca

st
es

 
on

 
th

e 
po

st
s 

Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

ha
s 

st
at
ed
 

एव
 

1ts
 l

at
es
t 

L
D
G
C
s
 

wr
it

te
n 

re
pl
y 

th
at

 
23
53
 

po
st

s 
of

 
L 

D 
Cs

 
ar

e 
m 

po
si
ti
on
 

Th
e 

qu
ot
a 

me
an
t 

fo
r 

Sc
he

du
le

d 
Ca
st
es
 
ca
nd
id
at
es
 

co
me
s 

to
 
46

9 
wh

er
ea

s 
on
ly
 

23
1 

po
st
s 

ha
ve
 
be
en
 

fi
ll
ed
 

up
 

fr
om
 
am
on
gs
t 

th
e 

Sc
he

du
le

d 
Ca

st
es

 
ca
nd
id
at
es
 

Th
e 

re
as
on
s 

fo
r 

th
e 

sh
or

tf
al

l 
of
 
23
8 

po
st

s 
as
 

st
at

ed
 

by
 

th
e 

De
pa
rt
me
nt
/ 

Bo
ar
d 

we
re

 
th
at
 
th
er

e 
15 

a 
ba
n 

on
 

fr
es
h 

re
cr
ui
tm
en
t 

fo
r 

th
e 

se
ve
n 

ye
ar
s 

an
d 

sh
or

tf
al

l 
ca
n 

on
ly
 
be

 
re
mo
ve
d 

af
te
r 

th
e 

ba
n 

1s 

li
ft
ed
 Th
e 

Co
mm
ut
te
e 

ob
se

rv
e 

th
at

 
th

e 
pe
ri
od
 

to
 
ca
rr
y 

fo
rw

ar
d 

th
e 

re
se

rv
ed

 
va

ca
nc

ie
s 

sh
ou

ld
 

be
 
al

lo
we

d 
to
 
co
nt
in
ue
 

as
 
lo
ng
 

as
 
th

e 
po

st
s 

re
ma
in
 

va
ca

nt
 

Th
er
e 

15 
no

 
ba
ck
lo
g 

1n
 

th
e 

ca
te
go
ry
 

of
 

U
D
C
s
 

Sh
or

fa
ll

 
10

 
pr
om
ot
io
na
l 

po
st
 

1f 
an

y 
ca

n 

no
t 

be
 
re
co
up
 

du
e 

to
 

no
n 

av
ai
la
bi
li
ty
 

of
 

qu
al

if
ie

d 
ca
nd
id
at
es
 

Be
ca

us
e 

th
es
e 

ar
e 

fi
ll

ed
 

up
 
fr
om
 
mi
ms
te
ri
al
 
ex
am
 

qu
al
if
ie
d 

he
nc
e 

no
 

sh
or

tf
al

l 

Th
er

e 
15 

no
 
ba
ck
 

lo
g 

in
 

th
e 

ca
te
go
ry
 

of
 

L
D
C
s
 

Sh
or

fa
ll

 
in

 
pr
om
ot
io
na
l 

po
st
 

if 
an

y 
ca

n 

no
t 

be
 
re
co
up
 

du
e 

to
 

no
n 

av
ai
la
bi
li
ty
 

of
 

qu
al
if
ie
d 

ca
nd
id
at
es
 

Be
ca
us
e 

th
es
e 

ar
e 

fi
ll

ed
 

up
 
fr
om
 
mi
ni
st
er
ia
l 

ex
am
 

qu
al
if
ie
d 

he
nc
e 

no
 

sh
or

tf
al

l 

Th
e 

C
o
m
m
i
t
t
e
e
 

fe
el

s 

sa
ti
sf
ie
d 

wi
th
 

th
e 

ac
ti
on
 

ta
ke
n 

by
 

th
e 

de
pa
rt
me
nt
 

do
 

28



Th
e 

De
pa
rt
me
nt
/B
oa
rd
 

su
pp
li
ed
 

th
e 

re
qu

ir
ed

 
in

fo
rm

at
io

n 
of

 
Te

ch
ni

ca
l 

po
st
s 

85
 
de

si
re

d 
by
 

th
e 

Co
mm

ut
te

e 
1n 

its
 
me

et
in

g 
he
ld
 

on
 

3r
d 

Fe
br
ua
ry
 

19
88
 

As
 

pe
r 

la
te

st
 
st

at
em

en
t 

of
 

th
e 

Bo
ar

d 
th

er
e 

15 
ad
eq
ua
te
 

sh
or

tf
al

l 
on

 
th

e 
fo

ll
ow

in
g 

po
st

s 
—
 

(1
) 

Ju
mo

r 
En
gi
ne
er
 

(F
) 

(2
) 

Di
vi

si
on

al
 
He

ad
 
Dr
af
ts
ma
n 

(3
) 

F
o
r
e
m
a
n
G
 

I 

(4
) 

Ju
mi
or
 
En

gi
ne

er
 
(
स
ा
)
 

Ju
mo
r 

En
gi

ne
er

 
(F
) 

(T
ec

h 
As
st
t)
 

(5
) 

Dr
af

ts
 

su
b 

(6
) 

Su
b 

St
n 

At
te

nd
an

t 

(7
) 

55
2८
6 

(8
) 

Sh
if
t 

At
te

nd
an

t 
an

d 

(9
) 

As
si

st
an

t 
Fo

re
ma

n 

Th
e 

re
as

on
s 

fo
r 

th
e 

sh
or

tf
al

l 
as

 
ex

pl
ai

ne
d 

by
 

th
e 

De
pa

rt
me

nt
/B

oa
rd

 
1n

 1
ts 

la
te
st
 w

ri
tt

en
 
re
pl
y 

we
re
 

as
 
un

de
r 

{p
 

 Q
ua
lf
ie
d 

pe
rs

on
s 

we
re

 
no
t 

av
ai

la
bl

e 
in

 
ge

ne
ra

l 
fo

r 
Te

ch
ni

ca
l 

po
st

s 
at 

th
e 

ti
me
 

of
 r

ec
ru
it
me
nt
 

()
 

In
 
pr

om
ot

io
na

l 
ca
dr
e 

po
st

s 
no
 
Sc
he
du
le
d 

Ca
st
es
 

em
pl

oy
ee

s 
we
re
 
av

ai
la

bl
e 

1n
 
th

e 
lo

we
r 

ra
nk

 

Th
e 

Co
mm

ut
te

e 
wh
il
e 

sh
ar

in
g 

th
e 

di
ff

ic
ul

ty
 

of
 
th
e 

Bo
ar
d 

m 
th

is
 

re
ga

rd
 

su
gg

es
t 

th
at
 

1f 
ca
nd
id
at
es
 

be
lo

ng
in

g 
10
 

S
c
h
e
d
u
l
e
d
 

Ca
st
es
 

ha
vi
ng
 

th
e 

pr
es

cr
ib

ed
 

a
c
a
d
e
m
i
c
 

qu
al
if
ic
at
io
ns
 
we

re
 
re

cr
ui

te
d 

an
d 

ma
de
 

fit
 f

or
 

फि
ट 

Te
ch

ni
ca

l 
po

st
s 

re
se
rv
ed
 

fo
r 

th
em

 
by
 

gi
vi
ng
 
th
em
 

ne
ce

ss
ar

y 
tr

am
mg

 
an
d 

re
st
ri
ct
io
n 

re
ga

rd
in

g 
ex

pe
ri

en
ce

 
wa
s 

re
la

xe
d 

th
ey
 
wo

ul
d 

Te
ch
mc
al
 
po
st
s 

Ba
ck

lo
g 

wi
ll
 

be
 

fi
ll
ed
 

by
 

se
le

ct
io

n 
fr
om
 

HS
SC

 

Si
nc

e 
all

 
th
e 

po
st
s 

of
 
D
M
 

ar
e 

to 
be
 

fi
ll

ed
 

th
ro
ug
h 

pr
om
ot
io
n 

fr
om

 
JD
M 

10
 D
M
 

un
de

r 
th
e 

re
cr

ui
tm

en
t 

an
d 

pr
om

ot
io

n 
po

li
cy

 
of

 
dr
aw
in
g 

st
af
f 

Bu
t 

all
 
th
e 

po
st
 

of
 
JD

Ms
 

al
re

ad
y 

st
an

ds
 

ab
ol
is
he
d 

1n 
th
e 
D
H
B
V
N
 

an
d 

all
 t

he
 
JD

Ms
 

ar
e 

al
so
 

p
r
o
m
o
t
e
d
 

as
 
D
M
 

he
nc

e 
no
 
J
D
M
 

be
lo

ng
in

g 
to

 
SC
/G
en
er
al
 
ca
te
go
ry
 

1s 
pr
es
en
tl
y 

wo
rk

in
g 

in
 
th
e 
D
H
B
V
N
 

Th
e 

sh
or

tf
al

l 
of

 
8 
No

 

D
M
s
 

wi
ll
 

be
 

cl
ea
re
d 

on
 

फि
ट 

fi
na
li
za
ti
on
 

of
 

re
st

ru
ct

ur
in

g 
pl

an
 

of
 
st
af
f 

in
 
D
H
B
V
N
 

wh
ic

h 
15 

un
de
r 

pr
oc

es
s 

Th
is

 
15 

a 
pr

om
ot

io
na

l 
po
st
 

Th
e 

Ni
ga

m 
wo

ul
d 

as
su

re
 

th
e 

co
mm

ut
te

e 
th
at
 

as
 
an
d 

wh
en
 

th
e 

SC
 
em

pl
oy

ee
s 

ar
e 

av
ai

la
bl

e 
11
 
lo
we
r 

ca
dr

e 

of
 
A
S
S
A
 

sh
or
tf
al
l 

ag
ai

ns
t 

th
e 

pr
om

ot
io

na
l 

po
st
s 

wi
ll

 
be
 
re

co
up

ed
 
ac

co
rd

in
gl

y 

Th
e 

Sh
or
tf
al
l 

sh
al

l 
be
 

fi
ll

ed
 

up
 

fr
om
 

th
e 

el
ig

ib
il

e 
ca
nd
id
at
es
 

of
 
Sh

if
t 

At
te
nd
an
ts
 
un

de
r 

pr
om

ot
io

na
l 

va
ca

nc
ie

s 

Th
er

e 
15 

no
 
ba

ck
lo

g 
m 

SA
 
ca
te
go
ry
 

Th
e 

Co
mm

ut
te

e 
de

ci
de

d 
th
at
 

D
H
B
V
N
L
 

m
a
y
 

ta
ke
 

ac
ti
on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st

 

me
an
t 

fo
r 

SC
/B
C 

to 
re
co
up
 

th
e 

ba
ck
lo
g 

un
de
r 

in
ti
ma
 

ti
on

 
to 

th
e 

Co
mm

ut
te

e 

do
 

29 

do
 

do
 

Th
e 

C
o
m
m
i
t
t
e
e
 

fe
el

s 

sa
ti

sf
ie

d 
wi
th
 

th
e 

ac
ti
on
 

ta
ke

n 
by

 
th
e 
d
e
p
a
r
t
m
e
n
t



1 
2 

3 

qu
al
tf
ic
at
io
ns
 
we
re
 
re

cr
in

te
d 

an
d 

ma
de

 
fit

 
fo
r 

th
e 

Te
ch

ni
ca

l 

po
st

s 
re
se
rv
ed
 

fo
r 

th
em
 

by
 

gi
vi

ng
 
th

em
 

ne
ce
ss
ar
y 

tr
ai
mn
g 

an
d 

re
st

ni
ch

io
n 

re
ga

rd
in

g 
ex

pe
ne

nc
e 

wa
s 

re
la

xe
d 

th
ey
 
wo
ul
d 

be
 
ab
le
 

to 
av

ai
l 

of
 
पा

ला
 
le

gi
ti

ma
te

 
ch
an
ce
s 

of
 
ap
po
in

tm
en
t 

Cl
as
s 

IV
 

Th
e 

De
pa
rt
me
nt
/ 

Bo
ar
d 

su
pp
li

ed
 

th
e 

re
qu
ir
ed
 

in
fo

rm
at

io
n 

1n
 
re

sp
ec

t 
of

 

Cl
as

s 
IV
 
em

pl
oy

ee
s 

as
 
de

si
re

d 
by

 
th
e 
Co
mm
it
te
e 

m 
1t
s 
me
et
 

mg
 

he
ld
 

on
 
3r
d 

Fe
br

ua
ry

 
19
88
 

As
 

एट
ा 

th
e 

st
at

em
en

t 
of
 
th
e 

Bo
ar

d 
th

er
e 

1s 
ad

eq
ua

te
 

sh
or

tf
al

l 
on
 
th

e 
fo

ll
ow

in
g 

po
st
s 

नर
 

1 
 H
aw
il
da
r/
Da
ft
ri
/R
ec
or
d 

hi
ft

er
 

St
or
e 

Ma
te

/S
to

re
 
At

te
nd

an
t 

Bi
ll
 
Di
st
ri
bu
to
r 

M
a
l
/
G
a
r
d
n
e
r
 

Pe
on

 

Tr
uc
k 

Cl
ea
ne
r/
Cl
ea
ne
r/
Oi
1l
er
/G
re
as
er
 

As
st
t 

P
u
m
p
 
Dr
iv
er
 

Th
e 

re
as

on
 

fo
r 

th
e 

sh
or

tf
al

l 
ha
ve
 

no
t 

be
en
 
ex

pl
ai

ne
d 

by
 

th
e 

De
pa

rt
me

nt
/B

oa
rd
 

पा 
15
 

la
te

st
 
wr
it
te
n 

re
pl
y 

an
d 

1t 
ha
s 

81
50
 

no
t 

me
nt

io
ne

d 
th
e 

mo
de

 
of

 
pr
om
ot
io
n/
ap
po
in
tm
en
t 

NN N \D I~ Th
e 

C
o
m
m
u
t
t
e
e
 

ar
e 

su
rp

ri
se

d 
६0
 
no

te
 

as
 

to
 
wh

y 
th

e 

Bo
ar

d 
ha
d 

no
t 

me
nt

io
ne

d 
th

e 
re

as
on

s 
of

 s
ho

rt
fa

ll
 

as
 
we
ll
 

as
 
mo

de
 

of
 
pr
om
ot
io
n/
ap
po
mn
tm
en
t 

Th
e 

Co
mm

it
te

e 

r
e
c
o
m
m
e
n
d
 

th
at

 
so
me

 
vi

a 
me

di
a 

ma
y 

be
 
ev
ol
ve
d 

(0
 
co

ve
r 

up
 
th

e 
ad

eq
ua

te
 
sh
or
tf
al
l 

प्र
ा 
th

es
e 

po
st

s 

Th
e 

ba
ck

lo
g 

एव
 
A
L
M
 

ca
te

go
ry

 
ha
s 

be
en
 

fi
ll
ed
 
up

 
th

ro
ug

h 
21
4 

No
s 

A
L
M
s
 

se
le
ct
ed
 

fo
r 

ap
po

in
tm

en
t 

th
ro
ug
h 

H
S
S
C
 

Th
e 

Co
mm

ut
te

e 
de

ci
de

d 
th
at
 

D
H
B
V
N
L
 

ma
y 

ta
ke
 

ac
ti

on
 

fo
r 

fi
ll
in
g 

up
 

th
e 

po
st

 

me
an
t 

fo
r 

SC
/B
C 

to 
re

co
up

 
पी
ट 

ba
ck

lo
g 

un
de
r 

in
ti
ma
ti
on
 

to
 
th
e 

C
o
m
m
u
t
t
e
e
 

Th
e 

C
o
m
m
i
t
t
e
e
 

fe
el

s 

sa
ti

sf
ie

d 
wi

th
 

th
e 

ac
ti

on
 

ta
ke

n 
by

 
th

e 
de
pa
rt
me
nt
 

as
 

st
at
ed
 

in 
32

nd
 
Re

po
rt

 

30



D
A
K
S
H
I
N
 
H
A
R
Y
A
N
A
 
BI

JL
I 
V
I
T
R
A
N
 
N
I
G
A
M
 

A
N
N
E
X
U
R
E
-
A
 

S
T
A
T
E
M
E
N
T
 
S
H
O
W
I
N
G
 
TH
E 

L
A
T
E
S
T
 
S
T
A
T
U
S
 
R
E
G
A
R
D
I
N
G
 
S
C
H
E
D
U
L
E
D
 
C
A
S
T
E
S
 

& 
B
A
C
K
W
A
R
D
 
C
L
A
S
S
E
S
 

AS
 
ON

 
31

-0
3-

20
10

 

Cl
as

s 
Sh

or
tf

al
l 

as
 
on

 
Po
st
/V
ac
an
ci
es
 

fi
ll
ed
 

No
 

of
 p

os
ts

/v
ac

an
ci

es
 
me

an
t 

 T
ot
al
 
No

 
of
 S

C 
& 

BC
 

Ne
t 

sh
or

tf
al

l 
as 

on
 

31
 

3 
20
10
 

w
e
f
 

1
4
2
0
0
9
t
o
 

fo
r 

SC
 
& 

BC
 
ac

co
rd

in
g 

10
 

em
pl
oy
ee
s/
ca
nd
id
at
es
 

3
1
3
2
0
1
0
 

31
 

3 
20
10
 

by
 

Ro
st

er
 
(o
ut
 
of

 C
ol
 

3)
 

ap
po
in
te
d/
pr
om
ot
ed
 

(0
०1

 
2+

4 
5)

 

Ex
 

gr
at
ia
 
ap

po
in

tm
en

t 
(o
ut
 
of

 
Co
l 

4)
 

pl
us
 
pr
om
ot
ie
n/
 

ap
po
in
tm
en
t 

1 
2 

3 
4 

5 
6 

50
 

B
C
A
 

B
C
B
 

50
 

B
C
A
 

BC
BE
B 

50
 

B
C
A
 

B
C
B
 

SC
 

B
C
A
 

B
C
B
 

I 
(C

at
eg

or
y 

- 
- 

- 
- 

- 
- 

- 
- 

- 
- 

- 
- 

- 

wi
se
) 

I 
(C

at
eg

or
y 

- 
- 

- 
- 

- 
- 

- 
- 

- 
- 

- 
- 

- 

wi
se
) 

I 
(C
at
eg
or
y 

12
0 

11
 

09
 

68
3 

13
8 

36
 

23
 

12
4 

70
 

67
 

13
4 

- 
- 

wi
se

) 

IV
 

(C
at

eg
or

y 
- 

18
 

14
 

- 
- 

- 
- 

- 
- 

- 
- 

18
 

14 

wi
se
) 

No
te
 

1 
Th

er
e 

15
00
 
re
se
rv
at
io
n 

in 
pr
om
ot
io
n 

un
de

r 
Cl

as
s 

1 
ca

dr
e 

Al
l 

th
e 

po
st

s/
va

ca
nc

ie
s 

in 
re

sp
ec

t 
of

 C
la

ss
 

I 
& 

Cl
as

s 
If 

ca
dr
e 

ha
ve
 
be
en
 

fi
ll
ed
 
up
 
by
 
wa
y 

of
 p
ro
mo
ti
on
 

™~ 

Th
er
e 

15 
no
 
re

se
rv

at
io

n 
m 

pr
om

ot
io

n 
of
 B
ac
kw
ar
d 

Cl
as
se
s 

Al
l 

th
e 

po
st

s 
in 

Cl
as
s 

111
 
an

d 
I'
V 

ca
dr
e 

we
re
 

fi
ll

ed
 
up

 
du

ri
ng

 
th

e 
pe
ri
od
 

by
 
wa
y 

of
 e

x 
gr
at
ia
 
ap
po
in
tm
en
t 

an
d 

re
cr

ui
tm

en
t 

fr
om
 
H
S
S
C
 

31



H
A
R
Y
A
N
A
 
U
R
B
A
N
 
D
E
V
E
L
O
P
M
E
N
T
 
A
U
T
H
O
R
I
T
Y
 

(1
4t
h 

Re
po

rt
 

19
88
 

89
) 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th

e 
Co

mm
it

te
e 

Ac
ti

on
 

ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt
he
r 

ob
se

rv
at

io
n 

of
 
th

e 
C
o
m
m
u
t
t
e
e
 

1 
2 

a 2
 

b=
 

Th
e 

De
pa
rt
me
nt
 

wh
il
e 

se
nd

in
g 

wr
it

te
n 

re
pl

y 
ab
ou
t 

th
e 

sh
or
fa
ll
 

पा 
Cl
as
s 

II
I 
in
fo
rm
ed
 

th
at
 
be

ca
us

e 
of

 
th

e 
fa
ct
 

th
at
 

13
0 

re
tr
en
ch
ed
 

em
pl

oy
ee

s 
fr
om
 

di
ff

er
en

t 
de
pa
rt
me
nt
s 

ha
d 

be
en
 
ab

so
rb

ed
 

1n
 

Ha
ry
an
a 

Ur
ba
n 

De
ve
lo
pm
en
t 

Au
th

or
it

y 
un
de
r 

th
e 

or
de

r 
of

 
Go
ve
rn
me
nt
 

1r
re

sp
ec

ti
ve

 
of

 
th
er
r 

Ca
st
e 

Ou
t 

of
 

13
0 

su
ch

 
em
pl
oy
ee
s 

on
ly
 

3 
pe

rs
on

s 
be

lo
ng

 
to 

Sc
he
du
le
d 

Ca
st
es
 

Th
e 

De
pa
rt
me
nt
 
ga
ve
 
th

e 
la

te
st

 
fi

gu
re

s 
of

 
sh

or
tf

al
l 

of
 C

la
ss
 

ही
 

as
 

fo
ll
ow
s 

Cl
as
s 

था
 

1 
A
c
c
o
u
n
t
a
n
t
 

As
si

st
an

ts
 

Jr
 
Sc

al
e 

St
en

og
ra

ph
er

 

NN NN 

2 3 
St

en
o 

ty
pi

st
 

4 
Ac

co
un

ta
nt

 
SA
S 

Ou
t 

of
 

15
 

po
st
s 

of
 
SC
 

Ca
te

go
ry

 
th
e 

se
le
ct
io
n 

li
st
 

of
 

06
 

po
st
s 

16
. 

03
 

Tr
ac

er
s 

(E
ng
g 

/T
&P
) 

01
 
A
D
M
 

(T
&P
) 

an
d 

02
 

Ac
co
un
ts
 

As
si
st
an
ts
 

ha
s 

be
en
 

re
ce
iv
ed
 

Th
e 

ap
po
in
tm
en
t 

le
tt

er
s 

of
 

se
le
ct
ed
 

ca
nd
id
at
es
 

wi
ll
 

be
 
1s
su
ed
 

af
te
r 

co
de
 

of
 
co

nd
uc

t 
1s 

ov
er

 
As
 

re
ga

rd
s 

re
ma

in
in

g 
se
ve
n 

po
st
s 

16
. 

04
 

Ac
co
un
ta
nt
s 

02
 
St

en
o 

Ty
pi

st
s 

an
d 

01
 
Se

ni
or

 
Sc

al
e 

St
en
o 

th
e 

se
le

ct
io

n 
lis

t 
15 

sti
l] 

aw
ar

te
d 

Th
e 

HS
SC
 

1s 
be

in
g 

as
ke
d 

fo
r 

se
nd

in
g 

th
e 

se
le

ct
io

n 
li
st
 
of

 
th
es
e 

po
st
s 

Fu
rt

he
r 

01
 

po
st
 

of
 
Na
ib
 
Te
hs
il
da
r 

an
d 

01
 

po
st
 
Ka

nu
ng

o 
ha
ve
 

be
en
 

wi
th
dr
aw
n 

du
e 

to 
no
n 

av
ai
la
bi
hi
ty
 

of
 

eh
ig

ib
le

 
ca
nd
id
at
es
 

an
d 

re
ge

st
 

ha
s 

be
en
 
ma
de
 

to
 
Di
re
ct
or
 

La
nd
 
Re

co
rd

 
De

pa
rt

me
nt

 
to
 
se

nd
 

th
e 

co
ns

en
t 

of
 
wi
ll
in
g 

em
pl

oy
ee

s 
wo
rk
in
g 

m 
th

ei
r 

of
fi
ce
 

al
on
g 

wi
th
 

th
ei
r 

se
rv

ic
e 

pa
rt

ic
ul

ar
s 

vi
de
 
me
mo
 

da
te
d 

20
 

3 
20
09
 

bu
t 

th
e 

re
qu
ir
ed
 

in
fo
rm
at
io
n 

15 
50
11
 

aw
ar

te
d 

Fu
rt

he
r 

H
a
r
y
a
n
a
 

St
af
f 

Se
le
ct
io
n 

C
o
m
m
u
s
s
i
o
n
 

ha
s 

m
f
o
r
m
e
d
 

vi
de
 

hi
s 
m
e
m
o
 

No
 

36
 
82
00
6 

5 
R 

1/
59
 

da
te

d 
29
 

1 
20
10
 

th
at
 

th
e 

ad
ve

rt
is

em
en

t 
to 

th
e 

po
st
 

of
 

Of
fi
ce
 

Th
e 

Co
mm
it
te
e 

de
ci
de
d 

th
at
 

Ha
ry
an
a 

Ur
ba
n 

De
ve
lo
pm
en
t 

Au
th
on
ty
 
ma

y 
ta

ke
 
ac
ti
on
 

fo
r 

fi
lh
ng
 
up

 
th

e 
po
st
 
me
an
t 

fo
r 

SC
/B
C 

to 
re
co
up
 

th
e 

ba
ck
lo
g 

un
de
r 

in
ti
ma
ti
on
 

to
 

th
e 

Co
mm
ut
te
e 

32



2 

o 

As
so
ci
at
es
 

ha
s 

be
en
 

ke
pt
 

1n 
ab
ey
an
ce
 

पा
] 

th
e 

St
at
e 

El
ig
ib
il
it
y 

Te
st
 

1n
 

C
o
m
p
u
t
e
r
 

Ap
pr
ec
ia
ti
on
 

an
d 

Ap
pl
ic
at
io
n 

to
 

be
 

co
nd
uc
te
d 

by
 
H
A
R
T
O
N
 

33



P
O
L
I
C
E
 
D
E
P
A
R
T
M
E
N
T
 

(1
4t

h 
Re

po
rt

 
19
88
 

89
) 

Re
co

mm
en

da
ti
on
s 

of
 
th
e 

Co
mm

ut
te

e 
Ac
ti
on
 
ta

ke
n 

by
 

th
e 
Go

ve
rn

me
nt

 
Fu
rt
he
r 

ob
se

rv
at

io
n 

of
 
th

e 
C
o
m
m
u
t
t
e
e
 

2 
3 

Ca
dr

e 
wi
se
 
st

re
ng

th
/ 

re
pr

es
en

ta
ti

on
 

of
 

Sc
he
du

le
d 

Ca
st
es
 

Th
e 

D
e
p
a
r
t
m
e
n
t
 

ga
ve
 

th
e 

fo
ll
ow
in
g 

fi
gu
re
s 

ab
ou

t 
th
e 

to
ta

l 
n
u
m
b
e
r
 

of
 
e
m
p
l
o
y
e
e
s
 

as
 

al
so

 

ab
ou
t 

th
e 

to
ta

l 
n
u
m
b
e
r
 

of
 

No
 

re
pl

y 
ha
s 

be
en
 
re
ce
iv
ed
 

Th
e 

Co
mm
ui
tt
ee
 

ha
s 

de
si
re
d 

th
at
 

th
e 

la
te

st
 

po
si

ti
on

 
be

 
se

nt
 

to
 
C
o
m
m
i
t
t
e
e
 

at
 

th
e 

ea
rl

te
st

 

Sc
he
du

le
d 

Ca
st
es
 
em
pl
oy
ee
s 

— 

Cl
as
s 

To
ta

l 
N
u
m
b
e
r
 

 T
ot
al
 
N
u
m
b
e
r
 

of
 

of
 
Em

pl
oy

ee
s 

 S
ch

ed
ul

ed
 

Ca
st
es
 

em
pl

oy
ee

s 

I 
13

0 
1 

I 
27
 

2 

I 
20
48
8 

11
73

 

v 
11
85
 

41
2 

Th
e 

de
pa
rt
me
nt
 

im
fo

rm
ed

 
th
e 

Co
mm

au
tt

ee
 

th
at
 

af
te
r 

th
e 

la
yi

ng
 
do
wn
 

of
 
re
se
rv
at
io
n 

po
li

cy
 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

wi
th

 
ef
fe
ct
 

fr
om
 

9t
h 

Fe
br
ua
ry
 

19
79
 

th
e 

fo
ll

ow
in

g 

po
st
s 

we
re
 

cr
ea
te
d/
fi

ll
ed

 
up

 
fr

om
 

9t
h 

Fe
br

ua
ry

 
19
79
 

to 

34



3l
st

Ma
rc
h 

19
88
 
—
 

Cl
as
s 

Th
ro

ug
h 

di
re
ct
 

By
 
pr
om
ot
io
n 

re
cr
ui
tm
en
t 

To
ta
l 

Sc
he
du
li
ed
 

To
ta
l 

Sc
he

du
le

d 

Ca
st
es
 

Ca
st
es
 

51
1 

v 

O 
[+2] 

(a2} 

— 

o 

v 

— 

o0 
o 
wYy 

r~ 

- B2 B = 

In
 
vi
ew
 

of
 t

he
 
ab

ov
e 

fi
gu

re
s,

 
th
e 

Co
mn
ut
te
e 

ob
se

rv
ed

 
th
at
 
th
er
e 

15 
sh
or
tf
al
l 

in
 t

he
 
d
e
p
a
r
t
m
e
n
t
 

in
 
df
fe
re
nt
 
ca
dr
es
 

of
 p

os
ts

 
an
d 

i 
di
ff
er
en

t 
gr

ou
ps

, 
al

th
ou

gh
 
th

e 
de
pa
rt
me
nt
 

15 

ta
ki
ng
 

ef
fe
ct
iv
e 

st
ep

s 
to
 
re
co
up
 

th
e 

sh
or
tf
al
l,
 

ye
t 

th
e 

C
o
m
m
t
t
e
e
 
r
e
c
o
m
m
e
n
d
 

th
at

 
th

e 
d
e
p
a
r
t
m
e
n
t
 
sh

ou
ld

 
m
a
k
e
 

mo
re

 
ef

fo
rt

s 
an

d 
a
m
e
n
d
 

th
e 

Se
rv

ic
e 

Ru
le
s 

fo
r 

va
ri
ou
s 

ca
te

go
ri

es
 

of
 
po
st
s,
 

if 
ne
ce
ss
ar
y,
 

50
 
th

at
 
th

e 
sh

or
tf

al
l 

co
ul

d 

be
 
r
e
c
o
u
p
e
d
 

to
 

th
e 

m
a
x
i
m
u
m
 

po
ss
ib
le
 

ex
te

nt
s 

Th
e 

C
o
m
n
u
t
t
e
e
 
fu

rt
he

r 
r
e
c
o
m
m
e
n
d
 

th
at

 
th

e 
la

te
st

 
po
si
ti
on
 
be

 

al
so
 
m
t
i
m
a
t
e
d
 

to
 
th

e 
C
o
m
m
u
t
t
e
e
 

35



I
N
D
U
S
T
R
I
A
L
 
T
R
A
I
N
I
N
G
 
A
N
D
 
V
O
C
A
T
I
O
N
A
L
 
E
D
U
C
A
T
I
O
N
 
D
E
P
A
R
T
M
E
N
T
 

(1
5t
h 

Re
po
rt
 

19
89
 

90
) 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm
at
te
e 

Ac
ti
on
 
ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt
he
r 

ob
se
rv
at
io
n 

of
 
th
e 

Co
mm
ut
te
e 

2 
n 4 - 

Th
e 

De
pa
rt
me
nt
 
in
fo
rm
ed
 

th
at
 

th
e 

po
st
s 

1 
Gr
ou
p 

A 
& 

B 
ar
e 

Ca
dr
ew
is
e 

po
si
ti
on
 

of
 
em
pl
oy
ee
 

/r
ep
re
 

se
nt
at
io
n 

of
 
Sc
he
d 

fi
ll
ed
 
up
 
by
 
di
re
ct
 
re
cr
ui
tm
en
t 

an
d 

ul
ed
 
Ca
st
es
 

al
so
 

by
 
pr
om
ot
io
n 

It 
wa
s 

81
50
 

in
fo
rm
ed
 

th
at
 

th
er
e 

ar
e 

to
ta
l 

16
 

po
st
s 

in
 
Gr
ou
p 

A 
ou
t 

of
 

wh
ic
h 

4 
po
st
s 

1e
 

Jo
in
t 

Di
re
ct
or
 

(T
ec
hn
ic
al
) 

De
pu
ty
 

Ap
pr
en
ti
ce
sh
ip
 
Ad
vi
so
r 

De
pu
ty
 
Di
re
ct
or
 
(४
 
E 

) 
an
d 

De
pu
ty
 

Di
re
ct
or
 
(W
om
en
) 

ar
e 

fi
ll
ed
 

up
 
10
0%
 

by
 
pr
om
ot
io
n 

Th
e 

re
ma
in
in
g 

12
 
po
st
s 

1n 
di
ff
er
en
t 

ca
dr
es
 

ar
e 

fi
ll
ed
 
up
 
50
% 

by
 

pr
om
ot
io
n 

an
d 

50
 

% 
by
 

di
re
ct
 
re
cr
ui
tm
en
t 

Th
es
e 

po
st
s 

in
cl
ud
e 

As
si
st
an
t 

Di
re
ct
or
 

(T
ec
hn
ic
al
) 

As
si
st
an
t 

Ap
pr
en
ti
ce
sh
ip
 

Ad
vi
so
r/
Pr
in
ci
pa
ls
 
IT
I 

(T
ec
hn
ic
al
) 

As
si
st
an
t 

Di
re
ct
or
 

(V
 
E 

) 
an
d 

As
s:
st
an
t 

Di
re
ct
or
s/
Co
nt
ro
ll
er
 

of
 
Ex
am
in
at
io
n 

Wi
th
 

re
ga
rd
 

to
 
Gr
ou
p 

B 
po
st
s 

1t 
wa
s 

in
fo
rm
ed
 

th
at
 
th
er
e 

ar
e 

82
 
po
st
s 

wh
ic
h 

ar
e 

fi
ll
ed
 
up
 
50
% 

by
 

pr
om
ot
io
n 

an
d 

50
% 

by
 
di
re
ct
 
re
cr
ui
tm
en
t 

ex
ce
pt
 
on
e 

po
st
 
of
 

As
si
st
an
t 

Di
re
ct
or
 
(
W
o
m
e
n
)
 

wh
ic
h 

15 
fi
ll
ed
 

up
 

10
0%
 

by
 

pr
om
ot
io
n 

So
ai
al
 
St
ud
y 

In
st
ru
ct
or
 

Re
ga
rd
in
g 

sh
or
t 

fa
ll
 

of
 
on
e 

po
st
 

of
 
So
ci
al
 

St
ud
y 

In
st
ru
ct
or
 

1t 
15 

su
bm
ut
te
d 

th
at
 

af
te
r 

th
e 

me
rg
er
 
of
 V
oc
at
io
na
l 

Ed
uc
at
io
n 

Sc
he
me
 

71
 
GF
C 

In
st
ru
ct
or
s 

ha
ve
 

be
en
 

ad
ju
st
ed
 

in
 

th
e 

De
pa
rt
me
nt
 
1 

th
e 

In
du
st
ri
al
 
Tr
an
in
g 

In
st
rt
ut
es
 

ag
am
ns
t 

th
e 

po
st
 

of
 
50
01
8]
 

St
ud
y 

In
st
ru
ct
or
s 

ou
t 

of
 w
hi
ch
 
22
 
So
ci
al
 
St
ud
y 

In
st
ru
ct
or
s 

be
lo
ng
 

to
 

SC
 

Ca
te
go
ry
 

At
 

pr
es
en
t 

th
er
e 

ar
e 

87
 

sa
nc
ti
on
ed
 
po
st
s 

of
 S

oc
ia
l 

St
ud
y 

In
st
ru
ct
or
s 

पा.
 

th
e 

de
pa
rt
me
nt
 

ag
ai
ns
t 

wh
ic
h 

86
 

re
gu
la
r 

In
st
ru
ct
or
s 

an
d 

1 
gu
es
t 

In
st
ru
ct
or
 

15 
wo
rk
in
g 

No
w 

th
er
e 

1s 
no
 

sh
or
tf
al
l 

of
 
So
ci
al
 

St
ud
y 

In
st
ru
ct
or
 

He
nc
e 

10 
vi
ew
 

of
 
ab
ov
e 

st
at
ed
 

po
si
ti
on
 

1t 
15 

re
qu
es
te
d 

th
at
 

th
e 

pa
ra
 
ma
y 

be
 

dr
op
pe
d 

Th
e 

Co
mm
ut
te
e 

r
e
c
o
m
m
e
n
d
s
 

th
at
 
re
se
rv
at
io
n 

po
li
cy
 
ma
y 

al
so
 

be
 

im
pl
em
en
te
d/
 

in
tr
od
uc
ed
 

th
os
e 

re
cr
ui
te
d 

on
 

th
e 

co
nt
ra
ct
 

ba
si
s 

Th
e 

Co
mm
it
te
e 

r
e
c
o
m
m
e
n
d
s
 

th
at
 

la
te
st
 

po
si
ti
on
 

of
 
qu
ot
a 

of
 

S
C
&
B
C
 

पा
 

al
l 

ot
he
rs
 

ca
te
go
ri
es
 

be
 
su
pp
li
ed
 

10
 t

he
 

Co
mm
iu
tt
ee
 

36



Th
e 

De
pa

rt
me

nt
 

ga
ve
 

th
e 

fo
ll

ow
in

g 
in

fo
rm

at
io

n 
ab

ou
t 

th
e 

Gr
ou

pw
is

e 
st
re
ng
th
 

of
 s

ta
ff

 a
s 

1t 
st

oo
d 

on
 
9t
h 

Fe
br

ua
ry

 
19

79
 

as
 
un

de
r 

— 

No
 

of
 

po
st
s 

S 
C 

ca
nd
id
at
es
 

sa
nc

ti
on

ed
 

on
 

पा 
po

st
ii

on
 

as
 

on
 

9
2
1
9
7
9
 

9
2
1
9
7
9
 

Gr
ou
p 

A 

Gr
ou
p 

B 

Gr
ou

p 
C 

G
r
o
u
p
 

D 

11
 

1 

27
 

1 

16
11
 

90
 

55
1 

17
7 

Th
er

e1
s 

no
 

5 
T 

ता
 
th

is
 
De
pa
rt
me
nt
 

Th
is
 
De

pa
rt

me
nt

 
ga
ve
 

th
e 

fo
ll
ow
in
g 

fi
gu

re
s 

re
ga

rd
in

g 

th
e 
nu
mb
er
 

of
 p

os
ts

 
cr
ea
te
d/
fi
ll
ed
 
up

 
fr

om
 
9t
h 

Fe
br

ua
ry

 
19

79
 

to 
31
st

Ma
rc

h 
19

89
 
al

on
gw

it
h 

th
e 
nu
mb
er
 

of
 p

os
ts

 
fi

ll
ed

 
up

 
by
 

th
e 

Sc
he

du
le

d 
Ca
st
es
 
em

pl
oy

ee
s 

— 

No
 

of
 
po
st
s 

No
 

of
 
po

st
s 

No
 

of
 
po

st
s 

cr
ea

te
d 

fr
om
 

fi
ll
ed
 
fr
om
 

fi
ll

ed
 

by
 

S 
C 

9
2
7
9
 10
 

3
1
 

3 
89
 

9
2
7
9
 

Di
re
ct
 

 P
ro
mo
 

Di
re
ct
 

P
r
o
m
o
 

ti
on
 

ti
on
 

Gr
ou
p 

A 

Gr
ou
p 

B 

Gr
ou
p 

C 

Gr
ou

p 
D 

317



1 

o 

It 
wa

s 
in
fo
rm
ed
 

th
at

 
th

er
e 

15 
20
% 

re
se
rv
at
io
n 

fo
r 

Sc
he

du
le

d 
Ca
st
es
 

tn 
di

re
ct

 
re

cr
mi

tm
en

t 
1n 

Gr
ou
p 

A 
po
st
s 

bu
t 

no
 

re
se

rv
at

io
n 

ex
is
ts
 

in
 
pr
om
ot
io
na
l 

po
st
s 

On
 

9t
h 

Fe
br
ua
ry
 

19
79
 

th
e 

de
pa
rt
me
nt
 

ha
d 

to
ta
l 

11
 

po
st

s 

be
lo
ng
in
g 

to
 
Gr
ou
p 

A 
an

d 
du
ri
ng
 

th
e 

pe
ri

od
 

fr
om
 

90
 

Fe
br
ua
ry
 

19
79
 

to 
31
st
 
Ma
rc
h 

19
89

 
5 

ne
w 

po
st
 
we
re
 

cr
ea
te
d 

m 
Gr
ou

p 
A 

mc
lu
di
ng
 

th
e 

on
e 

po
st
 
of

 D
ep
ut
y 

Di
re
ct
or
 

wh
ic
h 

wa
s 

up
 
gr

ad
ed

 
to
 
th

at
 
of

 J
oi
nt
 
Di
re
ct
or
 

Th
e 

re
se
rv
ed
 

po
st
s 

1n
 

th
is
 
gr
ou
p 

wa
s 

ad
ve
rt
is
ed
 

tw
ic
e 

by
 

th
e 

Ha
ry

an
a 

Pu
bl

ic
 

Se
rv

ic
e 

C
o
m
m
u
s
s
i
o
n
 

It 
wa
s 

to
ld

 
th

at
 

no
 
ca

nd
id

at
e 

ha
s 

be
en

 
r
e
c
o
m
m
e
n
d
e
d
 

by
 

th
e 

sa
id
 
C
o
m
m
i
s
s
i
o
n
 

On
 

th
e 

ba
si
s 

of
 
th
e 

re
se
rv
at
io
n 

i 
Gr
ou
p 

C 
th
e 

po
si

ti
on

 

of
 
sh

or
tf

al
l 

of
 
Sc

he
du

le
d 

Ca
st
es
 

an
d 

th
e 

ac
ti
on
 
ta
ke
n 

to
 
हि
 

up
 
th
e 

po
st
s 

wa
s 

in
fo

rm
ed

 
as
 
un
de
r 

- 

1 
To
ta
l=
 

5
8
0
 

Sh
or

tf
al

l 
in 

pr
om

ct
io

n 

No
 

of
 

po
st
s 

= 
10
 

Sh
or
tf
al
l 

(i
) 

Sh
or
tf
al
l 

ag
am

ns
t 

re
cr
ug
tm
en
t 

po
st
s 

di
re

ct
 

48
 

॥ 

2 
Th

e 
po
si
ti
on
 
re

ga
rd

in
g 

sh
or
tf
al
l 

1n 
08
56
 

of
 
pr
om
ot
io
na
l 

po
st
s 

15 
ex

pl
ai

ne
d 

as 
un
de
r 

— 

(1)
 
To
ta
l 

re
se

rv
ed

 
fo
r 

S 
C 

85
 
एट

ा 
Ro
st
er
 

84
 

(11
) 

To
ta

l 
fi
ll
ed
 
ou
t 

of
 
re
se
rv
ed
 
po

st
s 

74
 

38



(i
) 

Ex
tr
a 

po
st

s 
fi

ll
ed

 
fr
om
 

S 
C 

2 

(1
v)
 
Re
se
rv
ed
 

po
st

s 
no

t 
fi
ll
ed
 
(D
et
ai
ls
 

as
 
un

de
r)

 
10

 

(a
) 

Eh
gi

bl
e 

S 
C 

pe
rs

on
s 

no
t 

av
ai
la
bl
e 

an
d 

fi
ll

ed
 
up

 
by
 
ot
he
r 

ca
nd

id
at

es
 

9 

(b
) 

Pr
om

ot
io

n 
ca
se
 
fo

r 
S 

C 
un
de
r 

co
ns
id
er
at
io

n 
1 

Th
e 

po
si
ti
on
 

re
ga

rd
in

g 
sh

or
tf

al
l 

पा
 

ca
se
 

of
 

di
re

ct
 

re
cr

ui
tm

en
t 

po
st

s 
15 

ex
pl

am
ed

 
as 

un
de
r 

— 

(1)
 

To
ta
lr
es
er
ve
d 

fo
r 

S 
C 

21
3 

()
 

To
ta

l 
fi
ll
ed
 
ou
t 

of
 r

es
er

ve
d 

po
st

s 
16

5 

(1
) 

Ex
tr
a 

po
st

s 
fi
ll
ed
 
fr

om
 

S 
C 

12
 

{t
v)
 

Re
se
rv
ed
 

po
st

s 
no

t 
fi

ll
ed

 
48

 

(v
) 

De
ta

il
s 

of
 
ef

fo
rt

s 
ar
e 

as
 
un

de
r 

— 

(@
) 

T
h
r
o
u
g
h
S
S
S
B
 

14
 

(b
) 

Th
ro
ug
h 

E
m
l
o
y
m
e
n
t
 
Ex
ch
an
ge
 

6 

(c
) 

On
tr
an
sf
er
 
08

51
5 

1 

(d
) 

Di
re
ct
 
ad
ve
rt
is
em
en
t 

9 

(e
) 

Le
ft
 
in
ad
ve
rt
en
tl
y 

an
d 

to
 
be

 
fi

ll
ed

 

पा
 
fu

tu
re

 
up
on
 

a 
va
ca
nc
y 

be
co

mi
ng

 

av
ai

la
bl

e 
1 

{f)
 

Ca
nn
ot
 

be
 

fi
ll

ed
 
up
 

on
 
ac

co
un

t 
of
 

st
ay

 
1n
 
co

ur
t 

ca
se
s 

17
 

To
ta
l 

48
 

39



1 

Be
si

de
s 

ab
ov
e 

fi
gu
re
s 

th
e 
De
pa
rt
me
nt
 
gi
ve
 
th
e 

fo
ll

ow
in

g 
fi
gu
re
s 

Gr
ou

pw
is

e 
sh
ow
in
g 

th
e 

nu
mb
er
 

of
 
po

st
s 

ca
rr
ie
d 

fo
rw

ar
d 

du
ri

ng
 

th
e 

la
st

 
3 

ye
ar

s 
— 

N
o
 

of
 

No
 

of
 

No
 

of
 

po
st
s 

Pp
os

ts
 

po
st

s 

ca
rr

ie
d 

ca
rr

ie
d 

ca
rr
ie
d 

f
o
r
w
a
r
d
 

f
o
r
w
a
r
d
 

f
o
r
w
a
r
d
 

1 
19

86
 

87
 

in
 

19
87
 

88
 

1 
19

88
 

89
 

S
C
 

5
0
 

s
C
 

Gr
ou
p 

A 
1 

1 
1 

Gr
ou
p 

B 

Gr
ou

p 
C 

40
 

40
 

40
 

In
 
ad
di
ti
on
 

th
e 

De
pa
rt
me
nt
 

ga
ve

 
th

e 
fo

ll
ow

in
g 

fi
gu
re
s 

85
 
al
so

 
th

e 
so
ur
ce
 
of

 r
ec

rm
it

me
nt

 
to 

va
ri

ou
s 

po
st

s 
पा 

Gr
ou
p 

A 
B 

an
d 

C 
du

ri
ng

 
फि

ट 
ye
ar
 
19
86
 

87
 

19
87
 

88
 
an

d 
19

88
 

89
 

— 

To
ta

l 
To

ta
l 

So
ur
ce
 

po
st

s 
po
st
s 

fi
ll

ed
 

fi
ll

ed
 

H
P
 

Pr
om

ot
io

n 
by

 
SC 

50
 

1 
2 

3 
4 

Gr
ou
p 

A 

19
86
 

87
 

4 
2 

2 

19
87
 

88
 

1 
1 

19
88
 

89
 

1 
1 

40



Gr
ou
p 

B 

19
86
 

87
 

19
87
 

88
 

19
88
 

89
 

S
S
S
B
 

Gr
ou
p 

C 

19
86
 

87
 

19
87
 

88
 

19
88
 

89
 

Gr
ou
p 

D 

19
86
 

87
 

19
87
 

88
 

19
88
 

89
 

It 
wa
ll
 
be
 
se
en
 
fr
om
 

th
e 

ab
ov
e 

fi
gu
re
s 

th
at
 
no
 
re
pr
es
en
ta
 

ti
on
 
ha
s 

be
en
 
gi
ve
n 

to 
Sc
he
du
le
d 

Ca
st
es
 
m 

Gr
ou
p 

A 
po
st
s 

85
 
al
so
 

th
e 

sh
or
tf
al
l 

ex
is
ts
 

पा 
ot
he
r 

Gr
ou
ps
 

Th
e 

Co
mm
ut
te
e 

th
er
ef
or
e 

r
e
c
o
m
m
e
n
d
 

th
at
 
th
e 

de
pa
rt
me
nt
 
sh
ou
ld
 

gi
ve
 
du
e 

re
pr
es
en
ta
ti
on
 

to 
th
e 
Sc
he
du
le
d 

Ca
st
es
 
by
 
im
pl
em
en
ti
ng
 

th
e 

re
se
rv
at
io
n 

po
li
cy
 

at
le
as
t 

wh
il
e 

th
e 

po
st
s 

घा
ट 

fi
ll
ed
 

up
 

by
 

di
re
ct
 
re
cr
ut
tm
en
t 

10 
or
de
r 

to 
sa
fe
gu
ar
d 

th
e 

im
te
re
st
s 

of
 
th
e 

po
or
er
 
se
ct
io
ns
 

of
 
th
e 

so
ci
et
y 

Th
e 

sh
or
tf
al
l 

so
 
re
co
up
ed
 

0६
 

1 
1 

1 
1 

Pr
om
ot
io
n 

E
m
p
l
o
y
m
e
n
t
 

Ex
ch
an
ge
 

28
6 

55
 

3 
68
 

20
8 

26
0 

35
 

1 
63
 

19
6 

24
4 

44
 

82
 

79
 

83
 

24
 

2 
24

 

33
 

10
 

33
 

13
 

5 
13
 

in
ti
ma
te
d 

10
 
th
e 

C
o
m
m
i
t
t
e
e
 

41



P
U
B
L
I
C
 
W
O
R
K
S
 
(
B
&
R
)
 
D
E
P
A
R
T
M
E
N
T
 

(1
6t
h 

Re
po
rt
 

19
90
 

91
) 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th

e 
Co

mm
ut

te
e 

Ac
tt
on
 
ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt

he
r 

ob
se

rv
at

io
n 

of
 

th
e 

Co
mm

it
te

e 

1 
2 

3 

Fi
ll

in
g 

up
 

of
 

Th
e 

de
pa
rt
me
nt
 

ga
ve
 
mf
or
ma
ti
on
 

by
 

No
 

re
pl
y 

ha
s 

be
en
 
re
ce
iv
ed
 

Th
e 

Co
mm
ut
te
e 

ha
s 

de
si
ed
 

Va
ca
nt
 
Po
st
s 

ग
ए
 

of
 
wr
it
te
n 

re
pl
y 

ab
ou
t 

th
e 

po
st
s 

ly
in
g 

th
at
 

th
e 

la
te
st
 
po
si
ti
on
 

be
 

va
ca
nt
 
i 

th
e 

de
pa
rt
me
nt
 

se
nt
 t

o 
Co
mm
ui
tt
ee
 

at 
ea
rh
es
t 

Th
e 

Co
mm
it
te
e 

re
co
mm
en
d 

th
at

 
st
ep
s 

sh
ou
ld
 
be

 
ta
ke
n 

to
 

fi
ll
 u

p 
th
e 

va
ca
nt
 
po
st
s 

at
 
th
e 

ea
rl
ie
st
 
un
de
r 

im
ti
ma
ti
on
 

10
 
th

e 
C
o
m
m
t
t
e
e
 

42



T
H
E
 
H
A
R
Y
A
N
A
 
S
T
A
T
E
 
C
O
O
P
E
R
A
T
I
V
E
 
S
U
P
P
L
Y
 
A
N
D
 
M
A
R
K
E
T
I
N
G
 
F
E
D
E
R
A
T
I
O
N
 
L
I
M
I
T
E
D
 

(1
7t
h 

Re
po
rt
 

19
91
 

92
) 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm

it
te

e 
Ac

ti
on

 
ta

ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt

he
r 

ob
se

rv
at

io
n 

of
 
th

e 
C
o
m
m
i
t
t
e
e
 

9 P4
 

3 

Th
e 

G
o
v
e
r
n
m
e
n
t
 

mf
or
me
d 

th
at

 
po
st
s 

10
 

Gr
ou
p 

A 
B 

Ca
nd
 

D 

se
rv
ic
es
 
1 

th
e 
Ha
ry
an
a 

St
at
e 

Co
 

op
er

at
iv

e 
Su

pp
ly

 
an

d 
Ma

rk
et

in
g 

Fe
de
ra
ti
on
 

Lt
d 

ar
e 

fi
ll
ed
 

up
 

by
 
wa
y 

of
 

di
re

ct
 
re

cr
ui

tm
en

t 
as
 

al
so
 

by
 

pr
om

ot
io

n 
Th

e 
G
o
v
e
r
n
m
e
n
t
 
su
pp
li
ed
 
in

fo
rm

at
io

n 
पा

 
re
sp
ec
t 

of
 

th
e 

Ha
ry
an
a 

St
at
e 

Co
 
op
er
at
iv
e 

Su
pp
ly
 

an
d 

Ma
rk

et
in

g 

Fe
de

ra
ti

on
 
Li
mr
te
d 

ab
ou

t 
th

e 
to

ta
l 

st
re
ng
th
 

of
 
ca
dr
e 

an
d 

16
 

pr
es
en
ta
ti
on
 

of
 
Sc
he
du
le
d 

Ca
st
es
 

as 
on
 

9t
h 

Fe
br
ua
ry
 

19
79
 

an
d 

th
e 

to
ta
l 

nu
mb
er
 

of
 
po
st
s 

cr
ea

te
d 

an
d 

fi
ll
ed
 

पा 
fr

om
 

9t
h 

Fe
br
ua
ry
 

19
79

 
to
 

31
st
 
Ma
rc
h 

19
91

 
Th
e 

re
as

on
s 

fo
r 

sh
or

tf
al

li
n 

Gr
ou
p 

A 
B 

C 
an
d 

D 
al
on
gw
it
h 

th
e 

st
ep
s 

ta
ke
n 

to
 
re
co
up
 

th
e 

sh
or

tf
al

l 
gr
ou
pw
is
e 

se
rv

ic
es

 
ha

ve
 
be
en
 
gi

ve
n 

1n
 
th

e 
An

ne
xu

re
 

C 
Th
e 

De
pa

rt
me

nt
 

ga
ve

 
th
e 

fo
ll

ow
in

g 

fi
gu

re
s 

re
ga
rd
in
g 

th
e 

nu
mb
er
 

of
 
po
st
s 

cr
ea

te
d 

an
d 

fi
ll
ed
 
up
 

m
g
r
o
u
p
 

A 
B 

C 
an

d 
D 

Se
rv
ic
es
 
fr

om
 
St

h 
Fe
br
ua
ry
 

19
79
 

to
31
st
Ma
rc
h 

19
91
 
th
ro
ug
h 

di
re
ct
 
re

cr
ui

tm
en

t 
by

 
pr

om
ot

io
n 

an
d 

al
so
 

wi
th
 

re
ga

rd
 

10 
th
e 

re
pr
es
en
ta
ti
on
 

of
 
Sc
he
du
le
d 

Ca
st
es
 
em
pl
oy
ee
s 

Ca
dr
e 

ना
इट
 
po
si
ti
on
 
of
 

Em
pl
oy
ee
s/
Re
pr
es
en
ta
ti
on
 

of
 

Sc
he
du
le
d 

Ca
st
e 

No
 
re
pl
y 

ha
s 

be
en
 
re

ce
rv

ed
 

Th
e 

Co
mm

it
te

e 
ha

s 
de
si
re
d 

th
at
 

th
e 

la
te
st
 

po
si

ti
on

 
be
 

se
nt
 

(0
 
Co
mi
mi
tt
ee
 

at
 
ea

rl
ie

st
 

43



1 

Gr
ou
p 

No
 

of
 

To
ta
l 

No
 

of
 

po
st
s 

po
st
s 

fi
ll
ed
 

up
 
fr
om
 

92
17
9 

to
 31
 

3 
19
91
 

Re
pr
es
en
ta
ti
on
 

Sc
he
du
le
d 

to 
Sc
he
du
le
d 

Ca
st
es
 

By
 

By
 

di
re
ct
 

 p
ro
mo
 

re
cr
ui
t 

ti
on
 

me
nt
 

By
 

By
 

di
re
ct
 

 p
ro
mo
 

re
cr
ui
t 

 t
io
n 

m
e
n
t
 

— 

s r4
 

4 
5 

24
 

40
 

31
8 

17
3 

< m O A 

27
6 

13
 

22
 

18
 

42
 

54
4 

27
6 

27
6 

In
 
ad
di
ti
on
 

th
e 

de
pa
rt
me
nt
 
ga
ve
 

th
e 

fo
ll
ow
in
g 

fi
gu
re
s 

as 

al
so
 
th
e 

cr
it
er
ia
 
of
 r

ec
ru
it
me
nt
 

छा 
gr
ou
p 

A 
& 

B 
85
 u

nd
er
 

Gr
ou
p 

A 
Ca
dr
e 

%a
ge
 

Yo
ag
e 

fo
r 

pr
o 

mo
to
n 

By
 

Re
ma
rk
s 

fo
r 

de
pu
 

re
cr
ui
t 

 t
at
io
n 

me
nt
 

Ma
na
gi
ng
 
Di
re
ct
or
 

Se
cr
et
ar
y 

10
0%
 

10
0%
 

44



En
qu
ir
y 

Of
fi
ce
r 

La
w 

Of
fi
ce
r 

Fi
na

nc
ia

l 
Co
nt
ro
ll
er
 

Ch
ue

f 
Ac

co
un

ts
 

Of
fi
ce
r 

Ch
ie
f 

Au
dz
t 

Of
fi

ce
r 

Su
pe
nn
te
nd
in
g 

En
gi

ne
er

 

Jo
mn
t 

Ma
na

ge
r 

Di
st
t 

Ma
na
ge
r/
 

Dy
 

Ma
na
ge
r 

M
k
g
 

Re
se

ar
ch

 

Of
fi
ce
r 

Ma
is

te
r 

Co
st
 
Ac
co
un
ts
 

Of
fi

ce
r 

10
0%
 

10
0%
 

50
% 

50
% 

10
0%
 

10
0%
 

10
0%
 

10
0%
 

® (w
 

हा)
 

(u)
 

(0 (ए
) है
 

By
 
pr
om
ot
io
n 

By
 
tr
an
sf
er
 
on
 

de
pu
ta
ti
on
 

fr
om
 
Fi
na
nc
e 

De
pa
rt
me
nt
 

By
 
di

re
ct

re
 

cr
ui
tm
en
t 

By
 
tr

an
sf

er
 
on

 
de
pu
ta
ti
on
 

fr
om
 
Fi
na
nc
e 

De
pa
rt
me
nt
 

By
 
dr
re
ct
 

re
cr

ui
tm

en
t 

By
 
tr

an
sf

er
 
on
 

de
pu
ta
ti
on
 

fr
om

 
Fi
na
nc
e 

De
pa

rt
me

nt
 

By
 
pr

om
ot

io
n 

or
 t

ra
ns
fe
r 

or
 

on
 
de
pu
ta
ti
on
 

45



Mk
g 

De
v 

Of
fi

ce
r 

10
0%

 

Mk
g 

Ex
pe

nt
 

10
0%
 

Ge
ne

ra
l 

Ma
na

ge
r 

Es
ta

bl
is

hm
en

t 
Of

fi
ce

r 
10

0%
 

As
st
t 

Di
st
t 

At
to
rn
ey
 

10
0%

 

As
st

t 
Se

cr
et

ar
y 

10
0%
 

Dy
 

Co
nt
ro
ll
er
 
(C
&B
) 

सा
 
Ac

co
un

ts
 
Of
fi
ce
r 

()
 

By
 
pr

om
ot

io
n 

(u
) 

By
 
tr

an
sf

er
 

or
 

on
 
de
pu
ta
ti
on
 

fr
om

 
Fi

na
nc

e 

De
pa

rt
me

nt
 

Ma
na

ge
r 

A 
10

0%
 

Ac
co

un
ts

 
Of

fi
ce

r 
(1)

 
By
 
pr
om
ot
io
n 

(u
) 

By
 
tr
an
sf
er
 

or
 

on
 
de

pu
ta

ti
on

 
fr
om
 
Fi

na
nc

e 

De
pa

rt
ru

en
t 

Sr
 
58
6५
 
Of

fi
ce

r 
10
0%
 

As
st
t 

Pr
oj

ec
t 

10
0%

 

Ma
na

ge
r 

Su
b 

Di
vi
si
on
al
 

50
% 

50
% 

(1)
 

By
 
pr

om
ot

io
n 

En
gi

ne
er

 

(
w
e
f
l
3
1
2
9
1
)
 

(un
) 

By
di
re
ct
 

re
cr
it
me
nt
 

or
 

by
 
tr

an
sf

er
 

or
 
on

 

de
pu
ta
ti
on
 

As
st
t 

En
gi
ne
er
 

10
0%
 

(M
ec

h 
) 

46



As
st
t 

En
gi
ne
er
 

(E
le
c)
 

Sa
le
s 

Ex
ec

ut
iv

e 

Pu
rc

ha
se

 
Of

fi
ce

r 

Ma
na

ge
r 

Co
tt

on
 

Pr
od
uc
ti
on
 
En
gi
ne
er
 

Ma
na

ge
r 

(R
ic

e 
Mi
ll
s)
 

Sh
uf
t 
Ch

em
us

t 

Qu
al
it
y 

Co
nt
ro
l 

Of
fi
ce
r 

As
st
t 

En
gi
ne
er
 

{A
ut

o)
 

As
st
t 

Pr
oj

ec
t 

10
0%

 

En
gi

ne
er

 

Ch
ue
f 

Ch
em
us
t 

1 

As
st
t 

En
gi
ne
er
 

2 

(M
ec

h 
) 

As
st
t 

En
gi
ne
er
 

2 

(E
le

ct
 ) 

Pr
od
uc
ti
on
 
En

gi
ee

r 
2 

Su
b-

Di
vi
si
on
al
 

10
 

En
gi
ne
er
 

As
st
t 

En
gi
ne
er
 
(A

ut
o)

 
1 

As
st
t 

Pr
oj
ec
t 

1 

Ma
na
ge
r 

To
ta
l 

38
 

10
0%
 

10
0%
 

10
0%

 

10
0%

 

10
0%

 

10
0%
 

10
0%

 

10
0%

 

10
0%

 

47



I 

o 

It 
wi
ll
 b

e 
se

en
 
fr
om
 

th
e 
ab

ov
e 

fi
gu

re
s 

th
at

 n
o 

re
pr
es
en

ta
ti
on
 

ha
s 

be
en
 
gi
ve
n 

to
 
th
e 

Sc
he
du
le
d 

Ca
st
es
 

in
 
Gr
ou
p 

A 
an

d 
B 

po
st
s 

wh
ic

h 
ex

is
te

d 
pr

io
r 

to
 
th

e 
en

fo
rc

em
en

t 
of
 
re

se
rv

at
io

n 

po
li
cy
 
fr
om
 

9t
h 

Fe
br
ua
ry
 

19
79
 

to 
31
st
 
Ma

rc
h 

19
91

 

Th
e 

C
o
m
m
i
t
t
e
e
,
 

th
er
ef
or
e,
 
r
e
c
o
m
m
e
n
d
 

th
at

 
th

e 

H
a
r
y
a
n
a
 

St
at
e 

Co
 
op
er
at
iv
e 

Su
pp

ly
 

an
d 

M
a
r
k
e
t
i
n
g
 

Fe
de
ra
ti
on
 
Li

ma
te

d 
sh
ou
ld
 
gi
ve
 
th

e 
re

pr
es

en
ta

ti
on

 
to

 
th
e 

Sc
he

du
le
d 

Ca
st
es
 
by

 
im
pl
em
en
ti
ng
 

th
e 
Go

ve
rn

me
nt

 
Po
li
cy
 

at
 l

ea
st
 
wh

il
e 

th
e 

po
st

s 
ar
e 

fi
ll
ed
 
up

 
by

 
di

re
ct

 
re

cr
in
tm
en
t 

as
 
pe

r 
th
e 

pr
ov
is
io
ns
 

of
 t

he
 
Se

rv
ic

e 
Ru
le
 
of

 t
he
 
Fe
de
ra
ti
on
 

Fi
li

ng
 
up
 

of
 

Th
e 

De
pa
rt
me
nt
al
 

re
pr

es
en

ta
ti

ve
s 

va
ca
nc
ie
s 

du
ri
ng
 

th
e 

co
ur

se
 

of
 

or
al
 
ex

am
in

at
io

n 

ag
re
ed
 

wi
th
 

th
e 

co
nt

en
ti

on
 

of
 

th
e 

Co
mm
ut
te
e 

th
at

 
th
er
e 

15 
sh
or
tf
al
l 

1n
 
फि
ट 

va
ri

ou
s 

ca
te
go
ri
es
 

of
 

po
st

s 
Th
e 

Co
mm

ut
te

e 
th
er
ef
or
e 

r
e
c
o
m
m
e
n
d
 

th
at

 
th
e 
Ha

ry
an

a 

St
at
e 

Co
op
 

Su
pp
ly
 
आए

ं 
Ma

rk
et

in
g 

Fe
de
ra
ti
on
 
Li
mi
te
d 

sh
ou

ld
 

ma
ke
 
su

ch
 
ar

ra
ng

em
en

ts
 

th
at
 
th
es
e 

va
ca

nc
ie

s 
ar

e 
fi
ll
ed
 
up

 
by

 

ap
po
in
ti
ng
/p
ro
mo
ti
ng
 

pe
rs

on
s 

be
lo

ng
in

g 
to

 
re
se
rv
ed
 

ca
te
go
ri
es
 

Th
e 

Co
mm
it
te
e 

wo
ul
d 

li
ke

 
to

 
kn
ow
 

th
e 

ac
ti

on
 

ta
ke
n 

शा
 
th

is
 
re
ga
rd
 

Th
e 

Co
mm

ut
te

e 
ha
s 

de
si
re
d 

th
at

 
th

e 
la

te
st

 
po

si
ti

on
 

be
 

se
nt

 
to

 
Co

mm
ut

te
e 

at
 
ea

rl
ie

st
 

N
 
o
]



Th
e 

Co
mm
ui
tt
ee
 

ha
ve
 

ob
se

rv
ed

 
af
te
r 

pe
ru

si
ng

 
th

e 
C
o
m
m
o
n
 

Ca
dr

e 
Ru

le
s 

19
88
 

एव
 

th
e 

Ha
ry

an
a 

St
at
e 

Co
 

op
er

at
iv

e 
Su
pp
ly
 
& 

Ma
rk
et
in
g 

Fe
de
ra
ti
on
 
Li

mi
te

d 
th

at
 
th
er
e 

ar
e 

a 
nu
mb
er
 

of
 c

at
eg
or

ie
s 

fo
r 

wh
ic

h 
no
 
pr
em
ot
io
na
l 

av
en

ue
s 

ex
is
t 

er
th
er
 
fo

r 
th

e 
re
se
rv
ed
 
ca
te
go
ri
es
 

or
 
ge

ne
ra

l 
ca
te
go
ri
es
 

As
 
pe

r 
th
e 
Go
vt
 

ns
tr
uc
ti
on
s 

1s
su

ed
 
fr
om
 
ti

me
 

to
 
ti
me
 
an

d 
th

e 
co
ur
t 

s 
ru

li
ng

s 
1t 

ha
s 

be
en
 
st
at
ed
 
th
at
 
व 

a 
pe

rs
on

 
at 

th
e 

ti
me
 
of
 

pr
om

ot
io

n 
do
es
 

no
t 

po
ss

es
s 

th
e 

qu
al
if
ic
at
io
n 

pr
es
cr
ib
ed
 

fo
r 

di
re
ct
 
re
cr
ui
te
es
 

bu
t 

po
ss

es
s 

su
ff
ic
ie
nt
 
ex

pe
ri

en
ce

 
he

 
ca

n 
be

 
co

ns
td

er
ed

 
fo

r 
pr

om
ot

io
n 

pr
ov

id
ed

 
th

e 
mo
de
 

of
 f

il
li

ng
 
up
 

फि
ट 

re
qu
ir
ed
 
po
st
s 

by
 
pr

om
ot

io
n 

81
50
 
Th
e 

Co
mm
mt
te
e,
 
th
er
ef
or
e,
 

15 
of
 t

he
 
vi
ew
 
th
at
 
G
o
v
e
r
n
m
e
n
t
 
sh

ou
ld

 
lo
ok
 
mt

o 
th

e 
Se

rv
ic

e 
Ru

le
s 

an
d 

cr
ea
te
 
pr
om
ot
io
na
l 

av
en

ue
s 

fo
r 

th
e 

em
pl

oy
ee

s 
al
re
ad
y 

wo
rk

in
g 

पा
 
th
e 
H
a
r
y
a
n
a
 
St
at
e 

Co
op

er
at

iv
e 

Su
pp
ly
 

an
d 

Ma
rk

et
in

g 
Fe
de
ra
ti
on
 
Li
mi
te
d 

so
 
th

at
 
th
ey
 
ca

n 
al
so
 
be
 

pr
om
ot
ed
 

wi
th
 
le
ss
er
 
qu
al
if
ic
at
io
ns
/e
xp
er
ie
nc
e 

th
an
 

th
at
 

of
 
ad

ir
ec

t 
re

cr
ur

te
e 

Th
e 

C
o
m
m
u
t
t
e
e
 
ma
y 

al
so

 
be
 
in
fo
rm
ed
 

ab
on
t 

th
e 

ac
ti

on
 
ta

ke
n 

पा
 
th

is
 
re

ga
rd

 

Pr
om

ot
io

na
l 

Av
en
ue
s 

Ab
ol
ti
on
 

of
 
po
st
s 

Du
ri
ng
 

th
e 

co
ur

se
 

of
 

or
al
 

e
x
a
m
i
n
a
t
i
o
n
 

th
e 

d
e
p
a
r
t
m
e
n
t
a
l
 

re
pr

es
en

ta
ti

ve
s 

in
fo
rm
ed
 

th
at
 
th

e 
Go
vt
 

ha
ve
 
1s
su
ed
 
or
de
rs
 

to 
ab

ol
is

h 
th

e 
po
st
s 

wh
ic
h 

ar
e 

[छ
ाए
 

un
fi
ll
ed
 

fo
r 

th
e 

la
st
 
th
re
e 

ye
ar
s 

It 
wa
s 

al
so
 

in
fo
rm
ed
 

th
at
 

th
e 

ma
tt
er
 

15 
un
de
r 

co
ns
id
er
at
io
n 

an
d 

1t 
1s 

be
wn

g 
wo
rk
ed
 

ou
t 

as
 

to 
ho
w 

ma
ny

 
po

st
s 

wi
ll

 
be

 
co
ve
re
d 

un
de
r 

th
e 

ab
ov

e 
or
de
r 

Th
e 

Co
mm

ut
te

e 
re

co
mm

en
d 

th
at
 

to
 
re
co
up
 
ba

ck
lo

g 
th

e 
ab
ov
e 

re
fe

rr
ed

 
or

de
r 

ma
y 

no
t 

06
 
im

pl
em

en
te

d 
so

 
fa
r 

1t 
re

la
te

s 
to 

re
co

up
in

g 
th

e 
sh

or
tf

al
l 

Th
e 

Co
mm
ut
te
e 

ha
s 

de
si

re
d 

th
at
 

th
e 

la
te
st
 

po
si
ti
on
 

be
 

se
nt
 

to
 
C
o
m
m
i
t
t
e
e
 

at
 
ea
rl
ie
st
 

Th
e 

Co
mm
ui
tt
ee
 

ha
s 

de
si
re
d 

th
at
 

th
e 

la
te
st
 

po
si
ti
on
 

be
 

se
nt
 

to
 
Co

mm
ut

te
e 

at
 
ea

rh
es

t 

49



G
E
N
E
R
A
L
 
R
E
C
O
M
M
E
N
D
A
T
I
O
N
 

14
th
 
Re
po
rt
 

19
88
 

89
 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm
ui
tt
ee
 

Ac
ti
on
 
ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt
he
r 

ob
se
rv
at
io
n 

of
 
th
e 

C
o
m
m
i
t
t
e
e
 

2 
3 

At
 

pr
es
en
t 

th
er
e 

1s 
No
 

re
pl
y 

ha
s 

be
en
 
re
ce
iv
ed
 

Re
se
rv
at
io
n 

in
 
pr
om
ot
io
n 

| 
re
se
rv
at
io
n 

in 
pr
om
ot
io
n 

fo
r 

ता
 
Cl
as
s 

I &
 

II
 

po
st
s 

Sc
he
du
le
d 

Ca
st
es
 

10
 
Cl
as
s 

II
I 

& 
IV

 
po
st
s 

bu
t 

th
er
e 

15 

no
 
re
se
rv
at
io
n 

m 
pr
om
ot
io
n 

पा 
Cl
as
s 

I 
& 

II 
po
st
s 

wi
th
 

th
e 

re
su
lt
 

th
at
 
th
er
e 

15 
al
wa
ys
 

sh
or
tf
al
l 

हा
 
th
e 

ab
ov
e 

ca
te
go
ri
es
 

Th
e 

Co
mm

ui
tt

ee
 

ha
s 

de
si

re
d 

th
at
 
th

e 
la
te
st
 
po
si
ti
on
 
be

 
se

nt
 

to
 
Co
mm
ut
te
e 

at
 
th

e 
ea

rl
es

t 

50



23
rd

 
Re
po
rt
 

19
97

 
98

 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

Co
mm
ui
tt
ee
 

Ac
to
n 

ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt
he
r 

ob
se

rv
at

io
n 

of
 
th
e 

Co
mm

ut
te

e 

2 
3 

Co
mm
ut
te
e 

ex
am
in
ed
 

11
 
De

pu
ty

 

Co
mm

us
si

on
er

s 
! 

¢ 
'Y

am
un

an
ag

ar
 
on
 

12
th

 
A
u
g
u
s
t
 

19
97
 

Ka
rn

al
 

on
 

19
th
 
Au
gu
st
 

19
97

 
Hi

ss
ar

 & 
Fa
te
ha
ba
d 

on
 
26

th
 
Au

gu
st
 

19
97

 

Ji
nd
 
on
 
27
th
 
Au
gu
st
 

19
97
 

Bh
iw

an
i 

on
 
3r

d 
Se

pt
em

be
r 

19
97
 

Gu
rg

ao
n 

on
 

10
th
 

Se
pt

em
be

r 
19

97
 

Ro
ht

ak
 

on
 

17
th

 
Se
pt
em
be
r 

19
97
 

Re
wa
r1
 

on
 

7t
h 

Oc
to

be
r 

19
97

 

Pa
nc
hk

ul
a 

on
 

21
st
 

Oc
to

be
r 

19
97

 
an
d 

Pa
ni
pa

t 
on

 

23
rd
 
Oc
to
be
r 

19
97
 

पा 
re
ga
rd
 

10 
th
e 

in
fo
rm
at
io
n 

su
pp
li
ed
 

10
 

th
e 

Co
mm

ui
tt

ee
 

by
 

th
e 

co
nc

er
ne

d 
De
pu
ty
 
C
o
m
m
i
s
s
i
o
n
e
r
s
 

wh
ic

h 
15 

gi
ve

n 
1n

 
An
ne
xu
re
 

A 

A
n
n
e
x
u
r
e
 

‘A
’ 

Di
st
ni
ct
wi
se
 

Di
st

ri
ct

wi
se

 
 D
is
tn
ic
tw
is
e 

 P
os

se
ss

io
n 

Di
st
nc
tw
is
e 

Nu
mb

er
 

of
 

pl
ot
s 

al
lo

tt
ed

 
mu

mb
er

of
 

 g
iv
en
 

n
u
m
b
e
r
 of
 

Eh
gi

bl
e 

pe
rs
on
 

1o 
Th

re
e 

pl
ot
s 

m 
pe
rs
on
s 

wh
o 

Su
rv
ey
s 

wh
ic

h 
wa

s 
no

t 

re
gi

st
ra

ti
on

 
al

lo
tt

ed
 

be
en
 

do
ne

 
pl
ot
s 

1 
2 

k] 
4 

5 
6 

Di
st
t 

Y
a
m
u
n
a
n
a
g
a
r
 

Is
t 

33
98

 
33

98
 

33
98
 

33
98
 

07
. 

11
3 

11
3 

11
3 

1I
rd

 
53

5 
30

5 
11

 
11
 

23
0 

Di
st
t 

XK
ar

na
l 

Is
t 

15
98
9 

15
90
1 

15
90
1 

15
90

1 
88
 

II
nd
 

48
06

3 
47

40
 

47
40
 

47
40

 
12
3 

11
01
6 

41
93

 
30
95
 

30
95
 

30
95

 
10

98
 

E
x
a
m
i
n
a
t
i
o
n
 

of
 

Dy
 
C
o
m
m
u
s
s
t
o
n
e
r
s
 

No
 
re
pl
y 

ha
s 

be
en
 
re
ce
rv
ed
 

Th
e 

Co
mm
ut
te
e 

ha
s 

de
si

re
d 

th
at
 

th
e 

la
te
st
 
po
si
ti
on
 
ma
y 

be
 
in

ti
ma

te
d 

51



Di
st
t 

Is
t 

[त
े 

[
0
 

Di
st
t 

Is
t 

Hi
nd
 

Da
st
t 

Is
t 

II
nd
 

प
ा
ठ
 

Di
st
t 

Is
t 

[I
nd
 

IT
ir
d 

Di
st
t 

Da
st

t 

Is
t 

पा
ते

 

Hi
rd
 

Da
st
t 

Is
t 

II
nd
 

पा
ठ 

Di
st
t 

Hi
sa
r 

& 
F
a
t
e
h
a
b
a
d
 

11
35
6 

17
58
 

39
48

 

Ji
nd
 

10
98

7 

54
40
 

Bl
iw

an
i 15

28
6 

72
30
 

33
96
 

G
u
r
g
a
o
n
 64
65
 

29
25
 

16
08
 

P
a
n
c
k
u
l
a
 76

8 

P
a
n
i
p
a
t
 

52
57
 

14
97

 

15
45

 

Re
wa

ri
 

27
41

 

28
96

 

50
94
 

Ro
ht

ak
 22

05
3 

11
35
6 

17
58

 

39
48

 

10
98
7 

54
40

 

15
28
6 

72
30
 

33
96
 

64
65
 

29
25
 

16
08
 

67
9 

52
57
 

14
97

 

10
65
 

27
41
 

28
96
 

42
75
 

15
53

1 

11
35

6 

17
58

 

39
48

 

10
98
7 

54
40

 

15
28

6 

72
30

 

20
46
 

64
65
 

29
25
 

16
08

 

67
6 

52
57
 

14
97
 

10
65
 

27
41
 

28
96
 

42
75
 

15
53
1 

11
35

6 

17
58
 

39
48
 

10
98
7 

54
40

 

15
28
6 

72
30
 

19
98
 

64
65
 

29
25
 

16
08
 

67
6 

52
57

 

14
97
 

10
65
 

27
41

 

28
96
 

42
75

 

15
53
1 

13
98
 

48
0 

65
22

 

52



I
N
T
E
R
I
M
 
R
E
C
O
M
M
E
N
D
A
T
I
O
N
 

OF
 
T
H
E
 

C
O
M
M
I
T
T
E
E
 

Th
is

 
Co
mm
ut
te
e 

no
te
d 

wi
th

 
gr

av
e 

co
nc

er
n 

th
e 

fa
ct
um
 

of
 

no
n 

al
lo
ca
ti
on
 

of
 
re

si
de

nt
ia

l 
pl

ot
s 

to
 
m
e
m
b
e
r
s
 

of
 

th
e 

Sc
he

du
le
d 

Ca
st
es
 

de
sp
it
e 

em
ph
at
ic
 

in
si

st
en

ce
 

by
 

th
e 

ex
ec
ut
iv
e 

an
d 

pe
rs

st
en

t 
fo
ll
ow
 

up
 
by

 
th

e 
pr

es
en

t 
Co

mm
it

te
e 

Ha
vi

ng
 
ex
am
in
ed
 
mo

st
 

of
 
th
e 

De
pu

ty
 
Co

mm
is

si
on

er
s 

m 

th
e 

St
at
e 

एव
 
Ha

ry
an

a 
th
is
 
Co

mm
it

te
e 

ha
s 

no
te

d 
wi
th
 
gr

av
e 

co
nc
er
n 

th
e 

fo
ll

ow
in

g 
fa
ct
s 

—
 

1 
Th
er
e 

15 
a 

ge
ne

ra
l 

la
xi
ty
 
am
on
gs
t 

th
e 

of
fi
ce
rs
 

पा
 

im
pl
em
en
ti
ng
 
th

e 
Go

ve
rn

me
nt

 
sc

he
me

s 
fo

r 
al
lo
ca
ti
on
 
of

 p
lo
ts
 

to
 
Sc
he
du
le
d 

Ca
st
es
 
fa
mi
hi
es
 

Th
e 

Co
mm
ut
te
e 

re
gr
et
 

to
 
no

te
 
th
at
 
ex

ce
pt

 
fo

r 
tw

o 
di

st
ri

ct
s 

1e
 

Ka
rn

al
 

an
d 

Bh
iw
am
i 

we
 

fo
un
d 

th
e 

re
ma
in
in
g 

De
pu
ty
 

C
o
m
m
i
s
s
i
o
n
e
r
s
 

an
d 

ot
he

r 
su

bo
rd

in
at

e 
st

af
f 

wa
nt

in
g 

in
 

ef
fe

ct
iv
e 

im
pl
em
en
ta
ti
on
 

of
 t

he
 
sc

he
me

s 
an
d 

re
dr

es
sa

l 
of
 फ

िट
, 

gr
ie

va
nc

es
 

of
 
th
os
e 

wh
o 

ha
ve

 
be
en
 

le
ft
 
ou
t 

Th
is

 
la
xi
ty
 

15 
a 

re
su
lt
 

of
 

ei
th

er
 

in
di

ff
er

en
ce

 
or

 

un
de
rs
ta
nd
in
g 

ab
ou
t 

th
e 
pr
ob
le
ms
 

of
 t

he
se

 
de
pr
iv
ed
 
se

ct
io

ns
 

of
 
फि
ट 

so
ci

et
y 

2 
Th

re
e 

su
rv

ey
s 

fo
r 

id
en

ti
fi

ca
ti

on
 
of

 b
en

ef
ic

ia
ri

es
 
we
re
 

co
nd
uc
te
d 

ता 
th
e 

ye
ar

s 
19

72
 

19
84

 
आए
ं 

19
89
 
an
d 

15 
ap

pa
re
nt
 

th
at
 

a 
pe
ri
od
 

of
 

8 
ye
ar
s 

ha
s 

el
ap

se
d 

si
nc

e 
th
e 

la
st

 
su
rv
ey
 

to
 

id
en
ti
fy
 

th
e 

be
ne
fi
ci
ar

ie
s 

ha
ve
 
be
en
 
co

nd
uc

te
d 

De
sp
it

e 
th

is
 

cl
ai
ms
 

of
 

a 
la
rg
e 

nu
mb

er
 

of
 
be

ne
fi

ci
ar

ie
s 

re
ma

in
ed

 
un
se
tt
le
d 

हा
 

da
te

 

Th
e 

Co
mm

ut
te

e 
ha
s 

de
si
re
d 

th
at
 

फि
ट 

la
te

st
 
po

si
ti

on
 

ma
y 

be
 
in

ti
ma

te
d 

53



1 

3 
A 

pr
im

a 
fa

ci
e 

pe
ru
sa
l 

of
 
फि
ट 

fi
gu
re
s 

of
 

th
e 

th
re

e 

su
rv
ey
s 

in
 
mo

st
 

of
 

th
e 

di
st

ri
ct

s 
ha

ve
 

le
ft
 

us
 

wi
th
 

an
 

un
mi
st
ak
ab
le
 

im
pr

es
si

on
 

th
at
 
su

cc
ee

di
ng

 
su

rv
ey

s 
we
re
 

no
t 

co
nd

uc
te

d 
pr
op
er
ly
 

Fo
r 

ex
am
pl
e 

i1f 
10
0 

be
ne
fi
ci
an
es
 

we
re
 

de
nt

if
ie

d 
1n

 
th
e 

su
rv
ey
 
co

nd
uc

te
d 

1n
 

th
e 

ye
ar
 
19
72
 

1 
e 

पी
ट 

fi
rs

t 
su

rv
ey

 
in

a 
vi

ll
ag

e 
we
 
fo
un
d 

th
at
 
th
e 

su
bs
eq
ue
nt
 
su
rv
ey
s 

he
ld
 

in
 
फि
ट 

ye
ar

s 
19
84
 
an

d 
19
89
 
fo
un
d 

ei
th

er
 
no

 
be
ne
fi
ci
ar
y 

1 
th
e 

sa
me
 
vi

ll
ag

e 
or

 t
he

 
nu
mb
er
 

of
 b

en
ef

ic
ia

ri
es

 
wa

s 
85

 
le
ss
 

as
 
5t
o 

10
 

Th
us
 

15 
an

 
um

ve
rs

al
 

fa
ct
 

Th
e 

De
pu

ty
 
C
o
m
m
i
s
s
i
o
n
e
r
s
 

we
 
e
x
a
m
i
n
e
d
 

we
re
 

1n
 

co
mp

le
te

 
ag
re
em
en
t 

th
at
 

th
e 

su
bs

eq
ue

nt
 

su
rv

ey
s 

we
re
 

no
t 

co
nv
in
ci
ng
 

on
 

th
e 

ve
ry
 

fa
ce
 

of
 

1t 
In
 

th
e 

su
bs
eq
ue
nt
 

ye
ar

s 

nu
mb
er
 

of
 b

en
ef

ic
ia

ri
es

 
sh
ou
ld
 
ha

ve
 
de
fi
ru
te
ly
 
be
en
 
mc
re
as
ed
 

co
ns
id
er
in
g 

th
at
 

a 
pe

ri
od

 
of

 
17
 
ye
ar
s 

ha
d 

la
ps

ed
 
be

tw
ee

n 
th

e 

fi
rs
t 

su
rv
ey
 

an
d 

th
e 

th
ir
d 

su
rv
ey
 

Th
is

 
Co

mm
it

te
e 

ha
s 

al
so
 

no
te
d 

th
e 

fa
ct
 
th

at
 
th
e 
me

mb
er

 
of

 
th
e 

Sc
he

du
le

d 
Ca

st
es

 
fo

r 
ec
on
om
ic
 

re
as

on
s 

an
d 

fo
r 

re
as

on
s 

of
 
il

li
te

ra
cy

 
co

nt
in

ue
d 

to 
ha
ve
 
la
rg
e 
nu
mb
er
 

of
 t

he
 
fa
mi
ly
 

as
 c

om
pa
re
d 

to 
th
os
e 

se
ct

io
ns

 
of

 
फि
ट 

so
ci
et
y 

wh
o 

ar
e 

ec
on
om
ic
al
ly
 

we
ll
 
be
in
g 

as
 
ma
de
 

ou
t 

to 
th

e 
si
ze
 o

f 
th

e 
fa
mi
ly
 

Ev
en
 
fr
om
 

th
is

 
pe

rs
pe

ct
iv

e 
nu
mb

er
 

of
 
be
ne

fi
ci
ar
ie
s 

sh
ou
ld
 
ha
ve
 
go

ne
 
up
 
an
d 

no
t 

co
me

 
do
wn
 

He
nc

e 
we

 
ma
ke
 

th
e 

fo
ll
ow
in
g 

mt
er

im
 
re
co
mm
en
da
ti
on
s 

— 

()
 

In
 
or
de
r 

to
 
am
el
io
ra
te
 

th
e 

co
nd
it
io
ns
 

of
 
me
mb
er
s 

of
 

Sc
he
du
le
d 

Ca
st

es
 

pa
rt

ic
ul

ar
ly

 
1n

 
vi
ll
ag
es
 
wh

er
e 

no
 

sh
am

la
t 

la
nd

 
15 

av
ai
la
bl
e 

th
e 

St
at

e 
G
o
v
e
r
n
m
e
n
t
 

sh
ou
ld
 
al

lo
ca

te
 
se
pa
ra
te
 
fu

nd
s 

an
d 

pr
oc

ee
d 

10 
ac

qu
ir

e 
la
nd
 

fo
r 

pu
rp
os
es
 

of
 a

ll
oc
at
io
n 

to 
th
os
e 

me
mb

er
s 

of
 

Th
e 

Co
mm

at
te

e 
ha

s 
de
si
re
d 

th
at

 
th
e 

la
te
st
 
po
si
ti
on
 
ma

y 
be

 
m
t
i
m
a
t
e
d
 

54



(i)
 

(1
) 

th
e 

Sc
he

du
le

d 
Ca
st
es
 

wh
o 

ha
ve

 
be
en
 

de
mi

ed
 

th
e 

be
ne

fi
t 

of
 
th

e 
Go
ve
rn
me
nt
 

po
li
cy
 

or
 
wh
o 

ha
ve
 

no
t 

be
en

 
al

lo
tt

ed
 
pl
ot
s 

af
te
r 

th
re
e 

su
rv

ey
s 

on
 
ac
co

un
t 

of
 

th
e 

fa
ct
 
th

at
 
sh

am
la

t 
la
nd
 

पा 
th

e 
vi
ci
ni
ty
 
of

 t
he

 
ex
as
ti
ng
 

ab
ad
) 

wa
s 

no
t 

av
ai

la
bl

e 
an
d 

Th
e 

St
at
e 

G
o
v
e
r
n
m
e
n
t
 

sh
ou
ld
 

co
ns

id
er

 
ca

rv
in

g 
se

pa
ra

te
 

co
rp
us
 

fo
r 

th
is
 

pu
rp

os
e 

kn
ow
n 

as
 

M
A
H
A
T
A
M
A
 

G
A
N
D
H
I
 

H
A
R
I
J
A
N
 

A
W
A
S
 

Y
O
J
N
A
 

St
at
e 

G
o
v
e
r
n
m
e
n
t
 

sh
ou
ld
 
co

nd
uc

t 
a 

fr
es
h 

su
rv
ey
 

as
 

on
 

11
 

98
 

पा
 
or
de
r 

to
 

id
en

ti
fy

 
al
l 

be
ne
fi
ci
ar
ie
s 

in
ci

ud
in

g 
th
os
e 

wh
o 

ha
ve

 
be
en
 

le
ft

 
ou
t 

fo
r 

pu
rp

os
e 

of
 
al
lo
ca
ti
on
 

of
 
re

si
de

nt
ia

l 
pl

ot
s 

to 
me
mb
er
s 

of
 

Sc
he
du
le
d 

Ca
st
es
 
We

 
fu

rt
he

r 
r
e
c
o
m
m
e
n
d
e
d
 

th
at
 

el
ig

ib
il

it
y 

fo
r 

pu
rp

os
es

 
of

 
al
lo
ca
ti
on
 
sh

ou
ld

 
al

se
 

be
 

mo
di

fi
ed

 
to 

th
e 

ex
te
nt
 
th
at
 i

n 
Sc

he
du

le
d 

Ca
st
e 

fa
mi
ly
 

no
t 

ha
vi
ng
 

la
nd
 
ho

ld
in

g 
or

 
8 
me
mb
er
 

of
 

15
 
fa
ml
y 

no
t 

पा 
Go
vt
 

se
rv
ic
e 

an
d 

no
t 

ha
vi
ng
 
mo
re
 
th
an
 
25
 
00

0 
pe
r 
an
nu
m 

by
 
wa

y 
of

 i
nc
om
e 

fr
om
 

all
 s

ou
rc

es
 
sh
ou
ld
 

be
 
co
ns
id
er
ed
 

el
ig
ib
le
 

fo
r 

pu
rp
os
es
 

of
 
al

lo
ca

ti
on

 
of

 
th
es
e 

re
si

de
nt

ia
l 

pl
ot
s 

St
at
e 

Go
ve
rn
me
nt
 
sh

ou
ld

 
ap

po
in

t 
2 
te
am
 

of
 o

ff
ic

er
s 

fo
r 
pu
rp
os
es
 
of

 r
e 

ve
ri
fy
in
g 

th
e 

ve
ra
ci
ty
 
of

 t
he

 
su
rv
ey
 

co
nd

uc
te

d 
1n 

19
89

 
as
 
co
mp
ar
ed
 

to 
th
e 

ea
rl

ie
r 

tw
o 

su
rv

ey
s 

If 
af
te

r 
ge

tt
in

g 
a 
sa
mp
le
 
su
rv
ey
 

su
ch
 
ex

pe
rt

 
bo

dy
 

of
 o

ff
ic
er
s 

co
me
 

to 
th

e 
co

nc
lu

si
on

 
th
at
 v

an
at

io
n 

11
 
ac
tu
al
 
be
ne
fi
ci
ar
ie
s 

as
 
on

 
1 

1 
89

 
15 

mu
ch

 
mo
re
 

Th
e 

Co
mm

ut
te

e 
ha
s 

de
si

re
d 

th
at
 

th
e 

la
te
st
 
po
si
ti
on
 
ma

y 
be

 
mt
im
at
ed
 

Th
e 

Co
mm

it
te

e 
ha

s 
de

si
re

d 
th
at
 

th
e 

la
te
st
 
po
si
ti
on
 
ma

y 

be
 
in

ti
ma

te
d 

55



1 

(४
) W 

th
an

 
th

at
 

of
 
fo

un
d 

पा 
th
e 

su
rv

ey
 

of
 

19
89
 

a 
fr
es
h 

su
rv

ey
 

to
 
de

te
rm

in
e 

eh
ig

ib
il

it
y 

as
on
 

1 
1 

89
 

sh
ou

ld
 

be
 
co
nd
uc
te
d 

1n 
wh

ol
e 

of
 
th
e 

St
at
e 

of
 
Ha

ry
an

a 

Of
 
co
ur
se
 

1if
 a

ny
 
be

ne
fi

ci
ar

y 
1s 

fo
un
d 

to 
be
 
el
ig
ib
le
 

af
te

r 
th
is
 
su
rv
ey
 

he
 
wo

ul
d 

ha
ve
 
pr

ec
ed

en
ce

 
1n 

al
lo

ca
ti

on
 

of
 
pl

ot
s 

as
 
co
mp
ar
ed
 

to
 
th
e 

be
ne

fi
ct

ar
ie

s 

fo
un
d 

1n
 

th
e 

su
rv
ey
 

th
at
 
ma

y 
be

 
co
nd
uc
te
d 

as
 

on
l 

! 
98

 

A 
la
rg
e 

nu
mb
er
 

of
 b

en
ef

ic
ia

ri
es

 
re

ma
rn

ed
 

to
 
be

 
er
th
er
 

ha
nd
ed
 

ov
er

 
po
ss
es
si
on
 

Or
 

1n
 

ce
rt

ai
n 

ca
se

s 

re
gi
st
ra
ti
on
 

ha
s 

no
t 

be
en

 
ef
fe
ct
ed
 

or
 

in
 
ce

rt
am

n 
ot

he
r 

ca
se

s 
mu

ta
ti

on
 

ha
s 

no
t 

be
en

 
ef
fe
ct
ed
 

Th
is
 

15 
th
e 

si
tu

at
io

n 
as
 
ob
se
rv
ed
 

by
 

th
is
 
C
o
m
m
i
t
t
e
e
 

on
 

ex
am

in
at

io
n 

of
 f

ig
ur

es
 
pr
es
en
te
d 

to 
us

 
by
 
th

e 
De
pu
ty
 

Co
mm
us
si
on
er
s 

1n
 
mo

st
 

of
 

th
e 

di
st

ri
ct

s 
of
 
St
at
e 

of
 

Ha
ry
an
a 

A 
ti

me
 
bo

un
d 

pr
og

ra
mm

e 
sh

ou
ld

 
be
 
fr
am
ed
 

by
 

th
e 

St
at
e 

G
o
v
e
r
n
m
e
n
t
 

fo
r 

co
mp

le
ti

on
 

of
 
af
or
es
ai
d 

pr
ef
er
ab
ly
 

wi
th

in
 

a 
pe

ri
od

 
of

 
si
x 

mo
nt
hs
 

fr
om
 

th
e 

la
st
 
si

tt
mg

 
of
 
th

e 
Le
gi
sl
at
ur
e 

of
 
St
at
e 

of
 
Ha
ry
an
a 

wh
ic
h 

15 
sc
he
du
le
d 

to
 

be
 
c
o
m
m
e
n
c
e
d
 

fr
om

 
19
th
 

Ja
nu

ar
y 

19
98

 

Th
e 

Co
mm

ut
te

e 
ha
s 

de
si

re
d 

th
at

 
th

e 
la
te
st
 
po
si
ti
on
 
ma

y 

be
 
in

ti
ma

te
d 

Th
e 

Co
mm

iu
tt

ee
 

ha
s 

de
si
re
d 

th
at
 

th
e 

la
te

st
 
po
si
ti
on
 
ma
y 

be
 
in
ti
ma
te
d 

56



Co
nc
lu
si
on
 

Po
or
es
t 

of
 
th
e 

po
we
r 

an
d 

mo
st
 
de
pr
iv
ed
 

se
ct
io
ns
 

of
 
th
e 

So
ci
et
y 

wh
o 

ha
ve
 
be
en
 
di
sc
ri
mi
na
te
d 

ag
ai
ns
t 

in
 
ev
er
y 

sp
he
re
 

po
li
ti
ca
l 

so
ct
al
 
ec
on
om
ic
 

ha
ve
 
be
en
 
de
nt
ed
 

th
er
r 

du
e 

fo
r 

a 

nu
mb
er
 

of
 
ye
ar
s 

1t 
1s 

th
e 

ob
li
ga
ti
on
 

of
 
ea
ch
 
on
e 

of
 t

o 
un
do
 

th
e 

wr
on
g 

do
ne
 

an
d 

to
 
en
su
re
 
th
at
 
th
ey
 

ar
e 

gi
ve
n 

en
ou
gh
 
im
pe
tu
s 

to
 
co
mp
et
e 

eq
ua
ll
y 

wi
th
 

re
st
 

04
 
एड

 
On
ly
 

on
e 

th
in
g 

ca
n 

en
su
re
 

th
is
 

It 
15 

th
e 

ch
an
ge
 

1o 
ou
r 

ap
pr
oa
ch
 

an
d 

ap
pr
oa
ch
 

of
 e

ac
h 

in
di
vi
du
al
 

li
vi
ng
 

on
 

th
e 

fa
ct
 

of
 
ea
rt
h 

mo
re
 

so
 

1n
 
th
e 

Ha
ry
an
a 

St
at
e 

Mo
re
 
hu
ma
ni
ta
ri
an
 

an
d 

so
ci
al
 
pu
rp
os
e 

ap
pr
oa
ch
 

1s 
re
qu
ir
ed
 

fo
r 
co
mp
le
te
 
as
si
mi
la
ti
on
 

of
 t

he
se
 
de
pr
iv
ed
 
se
ct
io
ns
 
of
 s

oc
ie
ty
 

1n
to
 
th
e 

na
ti
on
al
 
ma
in
st
re
am
 

Ul
ti
ma
te
ly
 
ti
ti
at
iv
e 

mu
st
 
co
me
 

fr
om
 
th
e 

to
p 

an
d 

th
er
e 

15 
no
 
on
e 

be
tt
er
 
th
an
 
th
e 

Le
gi
si
at
ur
e 

of
 

St
at
e 

of
 H

ar
ya
na
 
wh
ic
h 

re
pr
es
en
ts
 

th
e 

co
ll
ec
ti
ve
 
wi
sd
om
 

of
 

all
 
se
ct
io
ns
 

On
us
 

th
er
ef
or
e 

15 
on
 

th
is
 
Le
gi
sl
at
ur
e 

(0 
ac
t 

an
d 

no
w 

an
d 

ac
t 

qu
ic
kl
y 

57



25
th
 
Re

po
rt

 
20
00
-2
00
1 

R
e
c
o
m
m
e
n
d
a
t
i
o
n
s
 

of
 
th
e 

C
o
m
m
u
t
t
e
e
 

Ac
ti

on
 

ta
ke
n 

by
 

th
e 

G
o
v
e
r
n
m
e
n
t
 

Fu
rt

he
r 

o
b
s
e
r
v
a
u
o
n
 

of
 
th
e 

C
o
m
m
i
t
t
e
e
 

1 
s 

) 
&~
 

3 

Th
e 

Co
mn

ut
te

e 
in

 
its

 
me

et
in

g 
he

ld
 
on

 
17

th
 
Oc
to
be
r 

20
00

 

ob
se

rv
ed

 
th

at
 

th
er
e 

1s 
a 
ba
ck
lo
g 

of
 
Sc
he
du
le
d 

Ca
st
es
/ 

Ba
ck
wa
rd
 

Cl
as
se
s 

1in
 

th
e 

De
pa

rt
me

nt
 

Bo
ar

ds
 

an
d 

Co
rp
or
at
io
ns
 

Th
e 

Co
mm

ut
te

e,
 
th

er
ef

or
e,

 
de

ci
de

d 
th

at
 
th
e 

G
o
v
e
r
n
m
e
n
t
 
ma

y 
be

 
as

ke
d 

to
 
n
f
o
r
m
 

th
e 
C
o
m
m
m
t
t
e
e
 
ab
ou
t 

th
e 

ba
ck

lo
g 

ex
is
ti
ng
 

का
 

al
l 

th
e 

De
pa
rt
me
nt
s/
Bo

ar
ds
/ 

Co
rp

or
at

io
ns

 
wi
th
in
 
tw
o 

mo
nt

hs
. 

Th
e 

re
qu

ir
ed

 
mf
or
ma
ti
on
 

wa
s 

no
t 

su
pp

li
ed

 
by
 
th

e 
G
o
v
e
r
n
m
e
n
t
 

ti
ll

 t
he
 
dr

af
ti

ng
 

of
 t

ha
s 

re
po

rt
 

Th
us

, 
कि
ट 

C
o
m
m
i
t
t
e
e
 
r
e
c
o
m
m
e
n
d
s
 

th
at

 
ac
ti
on
 

be
 

mi
ha
te
d 

ag
am
st
 
th

e 
de

li
nq

ue
nt

 
of
fi
ce
rs
 
of

 t
he

 D
ep
ar
tm

en
ts

 
wi

th
in

 
th
re
e 

mo
nt
hs
 
un
de
r 

mf
or

ma
ti

on
 

to
 t

he
 
Co

mm
ut

te
e 

No
 

re
pl

y 
ha
s 

be
en
 
re

ce
iv

ed
 

Th
e 

Co
mm

ut
te

e 
ha
s 

de
si

re
d 

th
at
 

th
e 

la
te
st
 
po

si
ti

on
 

be
 

se
nt
 

to
 
C
o
m
m
i
t
t
e
e
 

at
 

th
e 

ea
rl

ie
st

 

58



59 

Procedure for dealing with implementation of the recommendations/ 

observations of the Committee on the Welfare of Scheduled Castes, 

Scheduled Tribes and Backward Classes 

(a) 

(b) 

(८) 

(d) 

@© 

® 

(8) 

() 

After 8 Report 1s presented to the Haryana Vidhan Sabha copies thereof will 
be forwarded by the Secretary Haryana Vidhan Sabha directly to the 
Admmustrative Secretaries concerned with the subject matter of the Report 

The Adminstrative Secretanes concerned with फिट subject matter of the Report 
will consider the recommendation of the Committee on the Welfare of 

Scheduled Castes Scheduled Tribes and Backward Classes a copy of the 
letter being endorsed to the Head of Department concerned simultaneously 

General recommendation will be dealt within the Welfare of Scheduled Castes 
and Backward Classes Department 

The Heads of Department concerned shall furnish their comments on the 
recommendations of the Commuttee on the Welfare of Scheduled Castes 
Scheduled Tribes and Backward Classes of the Administrative Secretary 

concerned on receipt of the Report of the Commuttee 

The Administrative Department concerned will then take immediate steps for 

the implementation of the recommendations of the Commuittee concerning 1t 

It will take the case to the Mmister Incharge of the Department of the Council 
of Ministers 85 the case may 06 

The case पा which the Administrative Department does not agree with the 
recommendations of the Commuttee will be forwarded to the Secretary Haryana 

Vidhan Sabha with detailed reasons for comments Then Secretary Haryana 
Vidhan Sabha will forward these comments 10 the Department of Welfare of 

Scheduled Castes and Backward Classes to examine such case and offer their 
comments 

The Administrative Department will then take immedsate steps for arriving at 
a decision 1n such cases to the Minister Incharge of the Department or to the 
Council of Ministers i1f necessary for incorporating पा the Memorandum for 
the Council the view of the Department of Welfare of Scheduled Castes and 
Backward Classes 

After a decision has been taken at the appropriate level the same will be 
communicated to the Secretary Haryana Vidhan Sabha by the Administrative 

Department with a copy (0 the Commussioner and Secretary to Govt Haryana 
Welfare of Scheduled Castes and Backward Classes Department 

Cases mvolving disciplinary action and financial and other irregularities 
should be placed before the Mimster concerned or the Council of Ministers 

85 the case may be even though the recommendation of the Commuttee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 15 
proposed to be accepted The cases involving financial mregularities will 

mvariably be decided n consultation with the Finance Department
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0] The Secretary Haryana Vidhan Sabha will prepare statement showing the 

action taken on the Report of the Commuttee and place 1t before the Commuttee 

Further comments of the Commuittee 1f any will be communicated to the 

Adminstrative Secretaries (0 the Government of Haryana for necessary action 

The Vidhan Sabha Secretariat will maintain a list of cutstanding recommendations 

of Comrmuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

and periodically remind the Department concerned A half yearly report ending on 30th 

June and 31st December will be furmished by the 15th July and 15th January (0 the Director 

Welfare of Scheduled Castes and Backward Classes Department by the Head of 

Departments/Administrative Secretaries about the implementation of the recommendation 

of the Commuttee Every effort should be made by the Admimistrative Secretaries/Head of 

Department to expedite the action on the recommendations/observations of the Commuittee 

and this work should be treated 85 a general rule on Top Prionty basis 
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